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sonnel, It lays down comprehengive
provisions for the diseipline of officers
and sailors. It lays down the proce-
dure for trial, by court martial and
by the commanding officers also. The
present Bill, as 1 said earlier, is of an
enabling nature, Certain defects and
deficiencies were found in our work-
ing of the Act for the last fifteen years
and this amending Bill only seeks to
remove those defects and deficiencies.

As regards tne defence of our coast-
line the Government is quite aware of
its responsibility. Our expenditure on
the navy has been increasing over the
years and the percentage of our ex-
pendxmre over the navy out of the
total expenditure on all the services
would go to prove that the Govern-
ment is very much aware of strength-
ening our navy. We are now pro-
ducing modern frigates and streng-
thening our naval base. The work on
our Goa naval base, the programme
for expanding the naval dock yards at
Vigakhapatnam and at Bombay are
yery much in progress. Besides, in
regard to the Andaman and Nicobar
iglands we are, taking special care to
gee that they are adequately defend-
ed. The pavy has come out with flying
colours in the last war with Pakistan
and we have proved beyond .doubt
that whenever any hostile pountry
casts its evil eye on us, our navy is
well-prepared, just as the army and
the air force, to face it.

Ag far ag the Indian Ocean is con-
cqrned, the policy of the Government
of India is very clear in this respect.
We want the Indian Ocean. to be, a
peace zone and all the littoral coun-
tries subscribe to this view.

Wn.h 'Lhele words. 1 move thns Bﬂl

!or consgideration,
i

MR, DEPUTY-SPEAKER: The ques-
tion ls

"'I\bn,t the JBill. turther. to amel;ld
.tl:le Nayy .Act, d957, as passed by
!!ajya Sabha, be taken into conmsi-
deration.”
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The motion was adopted.

1459 hrs
MOTION FOR ADJOURNMENT

ALLEGED FAILURE OF GOVERNMINT To
PREVENT ASSAULT BY CENTRAL PoLlcs,
ETC. ON SATYAGRAHIS AT PATNA

SHRI S, M. BANERJEE (Kanpur):
Sir, before we take up the adjourn-
ment motion I want to make a sub-
mission. The mover of the adjourn-
ment motion js Shri Shyamnandan
Mishra.

MR. DEPUTY-SPEAKER: The [ist-
ed mover; he has not moved it yet.

SHRI S, M. BANERJEE: | have be-
fore me The Statesman dated 6th
November 1974 which says in banner
headlines:

“A fortnight ago Mr. S N. Mishra
informed Mr. Narain that before the
Bihar bandh from October 3 tg 3,
Mrs. Gandhi wanted him to explore
the minimum demands on the basia
of which Mr, Narain would with-
draw the Bihar agitation. Mr.
Mishra says that he tolg Mra
Gandhi that he wag now in the op-
position and that she should nomi-
pate ap emissary from her party.
Mrs. Gandhi, so the version goes,
#asked Mr, Mishra to suggest g name.
He suggested the name of Mr.
Dinesh Singh .. ."”

MR DEPUTY-SPEAKER: Why is. he
mentioning all that now? He cap re-
fer to it during the course of the dis-
cussion of the motion.

. SHRI S. M. BANERJEE: I gm ogly
submitting that since it is a delicate
matter and as he i# negotiating on be-
half of Mrs, Gandhi, he should not
initiate the discusion. Let him gdeny it.

15 hrs,
MR. DEPUTY-SPEAKER: Let him
move hu ad]ournment motion

Mr Banerjee you hn\re made l.ll
pomt 1 think, he has taken note of

the point,
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SHRI S. M. BANERJEE: He has not
denied it. Let him deny it.

MR. DEPUTY-SPEAKER: | went
out of my way and allowed you to
make a point. I am sure, Mr. Shyam-
nandan Mishra has taken note of the
point. Kindly sit down.

Shri Shyamnandan Mishra,

SHRI SHYAMNANDAN MISHRA
(Begusarai): Mr Deputy-Speaker, Sir,
I beg to move:

“That the House do now adjourn.”

A moment ago, the hon. Member,
Mr. S, M. Banerjee of the C.P.I. which
is a party, Government plus, made a
point. That party ought to have
known what king of negotiations 1
had carried with the ruling party . . .

SHRI S. M. BANERJEE: You may
be taken to task.

. SHRI SHYAMNANDAN MISHRA:
Nobody is going to take me to task
for that. But the nation is going to
take you to task for your actions
agnhinst the people’'s movement in
Bihar,

SHRI S. M, BANERJEE: You accuse
Mrs. Gandhi here and carry out nego-
tlations with them. Don’t play a dual
role,

~ SHRI SHYAMNANDAN MISHRA:
I have beep in the forefront of the
struggle. I might have laid down my
.life on the 4th November, 1974. You
were not therg' on that day. You have
"been acting according to your tradi-
tion.

Sit, T have no manner of doubt in
my mind that the 4th November, 1874
is golhg to be recorded in history as
one of the most memorable days. 1
had on that day &n ‘experience very
exhilerating and painfu] gt the same
time. The hon. Membérs might know
;hat'lhad the privilege of accompany-
ing the great leader who had come to
be called ‘Lok Nayak Jayaprakash
Warayan' on that day throughout the
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great march and till the end of th'e
dharna at 10 O’ clock in the night
(Interruptions) you go and see in
Bihar. By sitting here, you cannot
have the feel of the situation there
In fact, one of the slogans raised
during that march was ‘come and see
with whom are the people of Bihar'.
That was a clear indication of the
people’s support. Can any of the hon.
Member on the other side stir out of
their houses in Delhi and go to Bihar
and address any meeting theret
Where are their leaders?

Ag I said, I had a mixture of feel-
ings both painful and ‘exhilerating.
Why did I have such a mixture of
feelings? It was indeed the most pain-
ful experience in the sense that one
had to hang one's head in shame that
even a popular Government could
have taken to the methods of the kind
that were adopted in Bihar on that
day. We could never imagine that
we would see such z day in our life
after Independence. But that is what
happened. Therefore, Jayaprakash
Narayan was constrained to say that
during the course of 50 years of his
political and social life, he had mot
come across such an exhibition of
naked barbarism in the counfry.
When Jayaprakash Narayan speaks,
he does so after a great deal
of deliberation, and no one can ac-
cuse him of lack of balance in his
utterances. .

It did apear to me on that day that
Mahatma Gandhi was re-born in ihe
person of Jayaprakash Narayan.
(Interruptions). They are not goingto
be recognised at any time as those
who are following in the footsteps of
Mahatma Gandhi. It is a tragedy. of
the first water that Mrs. Gandhi whe
bears the name of Gandhi in her
title has moved away farthest frem
Mahatma Gandhi and his principles
and policies; Jayaprakash Narayan is
now the upholder of those prinelples

-

Mr. Depu'y-Speaker, on the _m:
November, there was indeed a wery
interesting contrast, and that.- wa#
offered by what the. Prime. Minister
did in Delhi and what Jayaprakash
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Narayan did at Patna. The Prime
Minister, I do not know, why of all
days—selected that day for a shop-
ping spree when Jayaprakash Narayan
Wag on his historic march. While
Jayaprakash Nurayan was being ob-
firucted at Patna by the police force
built up by Mrs, Gandhi at every step,
here the police force was making the
wav, an:d welcoming Mrs. Gandhi all

the way to  government-controlled
shops.

SHRI
kil

VAYALAR
Whay

RAVI (Chiray-
is the objection?

SHRI SHYAMNANDAN MISHRA:
That clearly established where you
stood in ihe esteem of the people, All
the shutlers were down on that day,
and 1t was only the government shops
which were kept open for the Prime
Minister. (Interruptions). And there
was the hon. ladv Member who, 1
have learnt from very reliable autho-
rity. went on imploring shopkeepers
%0 open the shops only for five minu-
tes for the visit of the hon. Prime
Minister.

1 am absolutely vertain. Mr, Deputy
‘Speaker, that the footfalls of the his-
toric march of Jayaprakash Nsrayan
are going to reverborate in the cor-
ridors of history. Call Jayaprakash
Narayan by any name you like; call
him a fascist, call him a CIA agent, to
your heart's content, but he is en-
throned in the hearts of the millions
of the people of this country. There
“can be absolutely no doubt that
there is no person today who can
messure up to Jayaprakash Narayan's
stature; he is the tallest Indian at the
present moment. And you have the
audacity to call him by such names.

In fact, on the 4th November, when
Javaprakash Narayan was crossing
one hurdle after another, one barrier
‘after another, one barricade after
another, under the blowe of lathis and
4ear-pas shella.. .
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SHRI R. S. PANDEY (Rajnand-
gaon): On a point of order. On the

9th November, Jayaprakash Narayan
made a statement which was publish-
ed in the Searchlight that there was
no lathi-charge made on him. Can-
you deny it in the very face of Jaya- -
prakash Naravan's statement?

SHRI JYOTIRMOY BOSU (Diu-
mond Harbour): Pandeyii no more
reshuffie. . . (Interruptions).

SHRI SHYAMNANDAN MISHRA.
So far a: lathi blows on Jayaprakash
Narayan are concerned, I must say
that T gm not going to make any issue
of it. It is below the dignity of any
Satyagrahi to complain of the suffer-
ings that he undergoes and Jayapra-
kash Narayan is not going to complain
of the sufferings he has undergone.
May 1 ask you. the hon. Members on
the other side including the Prime
Minister, who prevented vou from in-
quiring from Jayvaprakash Narayan
whether he had reccived lathi blows
or not? I repeat, who prevented you?
Now we have a new Home Minister,
Shri Brahmananda Reddy. Did yeu,
Mr. Reddy, inguire from Jayaprakash
Narayan whether he received any in-
juries and whether he received any
blows? Are you not going to account
for it at the bar of history, for all
that you are doing against Jayapra-
kash Narayan whe is one of the tal-
lest sons of the nation? You did not
inquire from him whether he receiv-
ed any injuries. You are g servant
of the nation and here is another
servant of the nation, Jayaprakash
Narayan. It would have redounded
to your credit if you had inquired
from him and told the nation that was
the statement of Shri Jayaprakash
Narayan. But some of these people
have not got the moral courage to
face up to Jayaprakash Narayan. May
I humbly submit that including the
President of India, there is no person
who should not have inquired of the
well-being of Jayaprakash WNarayan?
But this is what you have done. . De
you not hold your heads in shame fer
this?
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..Bo, I am telling you that when this
h.l.s’lnr]c march was -taking place and
JP in hié frall health and in his frail
physique was marching from one bar-
ricade to another, there was a rain of
lathj blows, there was a rain of leaflets
‘from -the air and tear-gas shells were
‘being fired.

AN HON. MEMBER: Thig is Indian
democracy.

_«SHRI SHYAMNANDAN MISHRA:
He was leading the marchers who
wers absolutely peaceful Is there
any hon. Member on that side who
.can point out a single instance of in-
Jury to any Policeman or any officer
who were dealing with the situation
on that day? Can they point out a
single instance? So the . procession
was absolutely peaceful and in spite
of these repressive measures, the
marchers proceeded to their destina-
tion. You could not prevent Jaya-
prakash Narayan and the peaceful
marchers from reaching their destina~
tion.

.. I went with these marchers. They
were movirng with feet that do not
falter and faith that does not sink.
Do you ever think that you can make
these people tremble or give up their
beliefs and convictions because you
have the might of the Government of
India, the might of the armed forces
_nf 800,000 odd and the might of the
CRP and BSF? The sixty million
people of Bihar have shown that they
‘have been moulded into a force with
which you would not be able to deal.

That is a non-violent force. The
present confrontation is between
Khatrabal and brahmabal, On the

one side there is the force of physi-
cal might and on the other side there
is the force of sacrifice and charac-
ter. Has it not been the verdict of
history particularly in this country,
as has been said:

" o e AQAST AR
“That. is the force which Mahatma

' Gandhi generated In this country and
‘which you have liquidated to the
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last atom. And whit were the mar-
ghers doing on that day? These marv
chers were shouting the slogans.

AT AR FeT § §T & 077 fi

That is, whatever may be the attacks
on us wWe are not going to raise our
hands against the attackers. This was
the slogan. I ask you: Don't yow
feel very proud of these young men?
Don't you feel proud of these peace-
ful marchers?

They were also shouting a slogan:
YT W ATT & AT AT g T
anir § 1
‘If telling the truth amounts to re-

bellion, then consider us rebels. That.
is what they had been saying.’

At the time of his historic march, the
message given by Shri Jayaprakash
Narayan was:

‘Hear the sound of the Chariot of
Time hustling towards you; give
way; vacate the throne for the
people are coming.’ )

That was the inspiring message given
by Jayaprakash Narayan There is
no- doubt in my mind that you have
vacated . the throne in Bihar. Angd
the great Chief Minister of Bihar who
had .congratulated the people of Bihar
gon having non-cooperated with Jaya-
prakash Narayan is not able to stir
out of his cosy bungalow. Has he
been able to visit the .flood-stricken
people in the various parts- of the
State? Has he been able to visit and
see the condition of the storving mil-
lions in the various parts of the State?
-Has he been able to do that? Ne
‘But look at his audacity that he cou-
gratulates the people of Bihar oo
complete non-cooperation to this great
movement! When gome pressmen
asked me to give my own reaction
“te it I sajd, I congratulate this Chief
Minister on his shamelessness for this
attitude in spite of the vast and In-
spiring spectacle on the 4th Nov-
ember. The Chief Minister has been
sulking in his bungalow never stirring
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out of It and yet he gwes a rear.-t.lon
of this kind!

So, here was a great procession led
by Jayaprakash Nayain which* did
not raise a little finger. . .

SHRI VAYALAR RAVI:
threw bombs.

They

SHRI SHYAMNANDAN MISHRA:
My friend is associated with the youth
movement in the ruling party. What
is your youth movement doing now,
—is it not a total mobilisation of the
anti-social elements? This js what it
has come to. Look at the audacity
of this hon. gentleman. Sir, I had
been an active participant in the great
and huge procession on the 5th of
June as well. And what happened
-on the 5th of June? The great Indira
Brigade fired at the peaceful proces-
sion which was returning from Raj
Bhavan and 21 persons were injured.
Shri Phulana Singh, ML.A., is still
facing prosecution in that connection,
and a large number of his comrades.

Then, Mr. Deputy Speaker, earlier
they had exploded a bomb in the Dak
Bungalow which is right in the heart
of the city of Patna where liquor bot-
tles—inevitable companions of theirs
‘—were also found. This is not a re-
sult of my search but a result of the
gearch conducted by your officials.
They are going to face JP with bottles
of liquor and bombs in their hands.
You have been defeated already.
?;n't think of victory or triumph on

Even before this incident at the
Dak Bungalow the Indira Brigade
men had exploded the bombs in the
‘R’ block of Patna.

This is what they have been doing.
I must say I feel very proud of the
youth and young students of Bihar
PBecause there is not a single incident
which can be blamed on them—in-
<ident which mars the non-violent
<character of this movement,
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SHRI SHYAMNANDAN MISHRA:
He is speaking of the ' incidehi’ at
Betia and my hon. friend knows thdt
the elements who were asztociated
with that kind of unfortunate deve-
lopment belonged to a party which js
an ally of your ruling party. Those
incidents cannot be blamed on the
movement led by Jayaprakash Narain,
he also knows it in his heart of hearts,
and yet a person of his stature will
not speak the truth in this Kaurva
Sabha. I thought he would not be-
have like this.

ot fagfe ot 0 e and)
TN AT A WTE T )

SHRI SHYAMNANDAN MISHRA:
Someone might have phisically killed
Mahatma Gandhi but you have spi-
ritually killed Mahatma Gandhi.

My humble submission ig that what
I saw and experienced at Patna on
the 4th of November cannot be ade-
quately described. Perhaps, the situa-
tion cannot be likened to anything
else. It was like a Deva-Asura san-
gram. Would you believe your brute
police force beating mercilessly the
youngmen who were without any
lethal weapon in their hands—not
even a lathi or a batton in thelir
hands—lying prostrate on the ground
and again rising from that position
and moving on to the destination?
This was like the battle between
Rama and Ravana. ..

SHRI S A. SHAMIM (Srinagar):
They only know Jagjivan Ram,

SHRI SHYAMNANDAN MISHRA:
Certain things can be likened unto
themselves. If you have to compare
the ocean you have to compare it with
the ocean; there is nothing like ecean
If you have to compare the sky youw
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have to compare it with the

gi_uw?_u nithing like the sky.
TN TR AT ST
TIaAN q14E qEaAaaa |

sk_y;

That was just like the battle between
Rama and Ravana. There cannot be
anything comparable to it. That was
what happened on that day.

I had noil seen such a merciless and
wanton beating of an absolutely peace-
fil people during the British rule. I
had been an active participant during
the 1942 struggle. We know what
kind of situation had been created by
the repressive methods used by the
British during those days.

SHRI JYOTIEMOY BOSU: But the
Prime Minister does not agree.

SHRI SHYAMNANDAN MISHRA:
Perhaps, 1 do not live in the world in
wiich the Prime Minister and my hon,
friend, Shri Gupta live because theirs
ix the world of democracy; theirs is
the world of socialism and, therefore,
since [ do not live in that world and
1 lve in the wretched world of Fascist
reaction, T do not know about these
things, 1 do not have experience of
these things My hon. friend is looking
askance al me—why? Even now, when
we¢ are meeting here, in the city of
Patua—let the hon. gentleman give us
a satisfactory explanation about it—
scores of people are moving with
swords, spears, javelines, lathis and
lethal weapons. My hon. friend says
with great pride ‘yes, it is being done.’
{Interruptions).

SHRI B, R. BHAGAT (Shahabad):
Have you seen it?

SHRI SHYAMNANDAN MISHRA:
[ have got message about it and I have
seen such things earlier, Let the hon.
Prime Minister tell this House whether
ahy procession organised by a particu-
lar political party, which happens to
be the ally of the ruling party, had
been without a spear, without lethal
weapons like swords anywhere—whe-
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ther they were organiseq at the district
headquarters or the block headquar-
ters. Let my hon. friends belohging
to Bihar say whether they have ever
seen any procession organised by tha¥
particular political party without l!m‘
lethal weapons.

They say that their party asks us
to think about the future of the coun-
try, to think about the future of
democracy in this country. But this
is what you have been reduced to
that you are going to be a camp-
follower of those people with weapons
in their hands, with swords, spears gnd
what not in their hands.

May I ask you! Can this discrimi-
nation be tolerated by any decent
person in this country? You have one
code for treating the peaceful mar-
chers—the peaceful pecple—behind
Jayaprakash Narain, and another code
for treating the members of your party

and the allies of your party.

May I remind this hon, House that
only the other day the new President
of the Ruling Party said—and that is
in quotes; have you ever gone through
these remarks he has made?—that ‘out
friendship with the Soviet Union and
East European countries—it is within
quotes—compels us to befriend the
C.P1' Every interview that Shri
Kuldip Nayar has with any gentleman
is always taperecorded. So thig is
within quotes. Now, this is the posi-
tion to which his party has come.

On the contrary, what an elaborate
arrangement had been made to keep
lakhs of people away from Patna on
the 4th of November? That great
paper with great patriotic tradition,
the Searchlight, had written on that
very morning, that is, on the 4th Nov-
ember that lakhs of people had been
detained outside Patna and lakhs of
them had been prevented from coming
fo Patna. This was the screaming
banner headline of the Senrchlight on
that day. And consider the arrange-
ments that had been made for this
purpose. 1 am enumerating them for
your information. If anyone of you is
in a puosition to say that 1 am wrong
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on ghy, I will apalogise. Please ask
hon. members fiom the other side!
Has not a large number of leaders of
political parties been externed from
Bihar, including my hon. friend, Prof.
Madhu Dandavate? He is extierned
frem Bihar, Shri George Fernandes is
externeq from Bihar, Shri Raj Narain
is externed from Bihar. Chaudhury
Charan Singh is externed from Bihar.
Then the top leaders of the Sarvo-
daya movement have been ex.erned
from Bihar. Are we living in a de-
mocratic country where we can have
freedom of movement? These peo-
ple, the members of the Socialist
Party, had the meetling of their
National Executive at Patna, but they
could not attend to their legitimate
function of participating in the deli-
berations of that meeting. Then the
top leaders of the Sarvodaya move-
ment, some of wiiom have bezen cha-
racterised by Jayiprakash Narayan
a3 next to Vinobha, have been ex-
terned from Bihar. DBut nonec of you
has raised any woice! This is the
depth of degradation to which this
party has sunk—that none of you can
raise your wvoice. After all, we are
& free country.

SHRI PILOO MODY (Godhra): We
were.

SHRI SHYAMNANDAN MISHRA:
We must have the right to move
from one place to another.

Then there had been arrests of
youths and students on a large scale.
Had MISA ever been conceived for
the purpose to which it is being put?
Were we not given certain assurance
on the floor of the House? Here is my
hon. friend, Shri K. C. Pant, who has
now moved to Irrigation...

SHRI S, A. SHAMIN: Irritation.

SHRI SHYAMNANDAN
MISHRA:. . . frcm the portfolio of
‘Home Affairs. He must remember
them. This new portfolio I hopé, has
not washed out of his mind all that
‘he had said and he must have recol-
lections of all that he had said to us.
‘We were given a definite assurance
here that MISA would not be used

NOVEMBER 11, 1974

Bihar (Adj. M.) 285

against people's movement, it would
not be used against political -oppon-
ents. But thousands of persons aré
huddled behind prison bars ander
MISA.

Then there is the armed police--
that is exactly to which my Motion re-
lates—the CRP and the BSF. Are
you not ashamed that a force which
was constituted for protecting the
borders of India is being used against
the people of Bihar? Wag this force,
the BSF, constituted for this purpose?
But it is being liberally used there.
And the CRP—what king of excesses
are they perpetrating in that State
The CRP also was not constituted, at
any rate for this purpose.

How many of this Central police
happen to be there? Probably the hom.
Home Minister said the other day at
the Corsultative Committee meeting,
which 1 could not attend, that there
are at the moment 45 battalions or
companies in Bihar. .. )

SHRI JYOTIRMOY BOSU: Batta"-
lions.

SHRI SHYAMNANDAN MISHRA:

. .meaning thereby that about 54,000
or o of the CRP and the BSF happen
to be encamped in Bihar. So almost

at c..ry step you would find ap
armed. ..
THE MINISTER OF HOME

AFFAIRS (Shri
Reddy): You are only
battalions for companies.

SHRI SHYAMNANDAN MISHRA:
What do you mean? What is the
number of the BSF and CRP in
Patna? ‘

SHRI JYOTIRMOY BOSU: What s
the sitrength of a batlalion? '

SHRI K. BRAHMANANDA REDDY:
I think all of you are aware what &
company means and what a batta-
lion means. A company ig ordinari-
ly 80 to 100.

SHRI JYOTIRMOY BOSU: Never.
Let it go on record. It should be nor-
mally 300 people In an Infantry bat-
talion. Four companies make a bat-
talion.

SHRI
(Kangra):

K. Brahmanandas
substitntiﬂ;'

VIKRAM  MAHAJAN:
They include dhobis alsd-
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. SHRI SHYAMNANDAN MISHRA:
We can very well sympathise with the
hon. Home Minister because he has
recently come to the Home Ministry
and he is still to gather information
and knowledge about many of these
things. But there is absolutely no
doubt that including the forces from
other Btates and the armed foretes be-
longing to Bihar itself, all the armed
forces appear to number more than
100,000 in Bihar. Wherever you go
either to Patna or tv any other place
with large cengregations of people,
you would find only at a few yards
away, an armed guard staring at you.
That is the position.

So, the State has been turned into
an armed camp; it was a vast jail and
people were prevented in o many
ways from travelling from one place
to another. The steamer services had
been stopped—thig is not a story fab-
ricated by us we saw instances where
the steamer services had been clamp-
ed in the rivers there—the steamer
services had stopped. 50 trains were
cancelled. Boats were seized and
sunk in the Ganges and in other
rivers. Trucks were immobilised all
over the State and buses were put off
the road, or, if at all used, they were
only for the gangs of the ruling party
or for the hordes of the armed police;
otherwise for nothing else.

Raidg were carried at the dead of
the night when the young men and
others associated with the movement
were fast asleep. What would my
hon. friends of the CPI say of this?
Would they put up with situation like
this—when peaceful citizens who are
fast asleep are lifted from their beds
and are bundled away in the trucks
and buses to unknown destinations?
Boys taking their meals were not
allowed to finish them and were taken
away to jails or unknown places, In
fact, when we were holding a meeting
at_the place where Jayaprakash Nara-
yan is residing, we were informed,—I
had seen only a few mements ago that
nearly 400 boys were collected under
a canopy or shamiana,—we got the

2383 L.5.—14.
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Eood tidirigs thet the samtiana had
been dismantled and these 400 boys
or so lad been bundled away in the
buses and trucks. Can that be the
descriftion of a freé country where
people cannot even congregate and
assemble?

Here now, you have permitted even
trains to travel with passengers with-
out tickets. But our people were not
coming to Patna without tickets,
Tickets were not solg for Patna or
Mahendragarh. And then a man who
happened to be an employee of a re-
lation of mine, was asked at Muzaffar-
pur, “Why do you want tg go to
Patna? Are you going there for
medical treatment? If so, where is
the medical certificate? If you want
o go to Patna for any case, where
are the documents relating to that
case?” And the poor fellow could
not produce them and therefore he
could not go to Patna. Is that the
kind of society for which my hon.
friend, Shri Banerjee, is working? I
ask him because he is an ally of the
ruling party.

Checks ang searches were conduct-
ed at various places throughout the
State and barricades had been put up
even 100 miles from Patna. This is
my personal experience which cannot
be challenged. On the 2nd of Novem-
ber, when I was going to a place 30
to 32 miles from Patna, at about 8
O'clock, I found the barricades all
along the wav, and the police check-
ing the car. When I was returning to
Patna at 12 O'clock, I founq that the
car wag again being checked.

AN HON. MEMBER: Whose car was
it?

SHR] SHYAMNANDAN MISHRA-
It was my car in the sense that it was
my relation’s car. I happen to be a
poor person; I do nmot have a car.

All vehicular traffic had been stop-
ped and all tr within a radius of
50 Kilometres of Patna was declared
to be unauthorised until specifically
claarad by the police authorities. With
what face are you going to sit in the
Comity of nations? Had it not been
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for the grain of patriotism that is in
‘us—this was a fit gubject—the whole
of Bihar turned into a vast jail and
concentration camp—for being taken
up in the proper forum. For there
was violation of human rights, and one
could have raised it. But we would
not do that.

Here are gome hon. Members on this
side who were driven into the Botani-
cal Gardens like gnimals in the zoo—
Shri Satyendra Narain Sinha and Shri
Digvijay Narain Singh. They are
known g3ll over Bihar; they are not
ordinary people. Yet without any ghed
over their heads in the growing cold
of November they had to shiver, they
had to collect a few pieces of bamboo
in order to keep themselves warm by
starting a fire. Is it a myth? Is it a
story that I am fabricating? Are you
going to look jinto all this or not?
What kind of bitterness would it ge-
nerate? The Britishers have left us,
they also subjected us to great re-
pression in those days. But even so
the liberal impact of their treatment
is still being mentioned by people.
Would you believe what kind of cruel
treatment had been meted out to even
a respected Leader like Shri Baidya
Nath Choudhury? Who does not
know him? Does not Pandit Bibhuti
Mishra know him? He was not al-
lowed to move with a stick for a few
days inside the jail though he is an
old man. That is the regime that is
functioning there,

Why was all this bandhobust made?
‘Why were all this gigantic arrange-
ments made if they claim that the
movement had already petered out and
it had flopped and failed? Have you
not heard this being said often by the
leaders of their Party that the move-
ment had petered out?

The chorus has now been jolned by
the new Home Minister because that
is the way to keep his job. He has
said that Bihar had done exceedingly
Wwell in the matter of returns of rave-
nue, How childish and how puerile
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it sounds. I really commisorate with
you.. If the returns are so good why
complain against them? Why don't
you thank and congratulate Jaya
Prakash Narain because he has done
you immense good?

A giege has been laid on Bihar for
a few days preceding the fourth of
November and if any person who did
not have the full background of what
had happened there returned to this
country after g long sojourn outside
he would think that Bihar was in a
State of occupation by a.foreign power
and that there was an invasion.
Would you believe that there was air
surveillance when we Were moving
about? They were monitoring ‘every-
thing and taking a view of the cnurse
that we were following. Woulg the
Hon, Member on this side believe ihal
Jaya Prakash even at this age had
scaled walls which even two per cent
Members in this House would pot do
at younger age? I have seen him scal-
ing a wall like this. When your peo-
ple were just after him with lathis and
so on and Jaya Prakash was moving
forward and I have seen him scaling
the well of the State Bank of India.
Till now, I really did not know why
and how did we go to the compound
of the State Bank of India. Was it
only for the trees which were there
under which we wanted to take shelter
for some time?

I did not hear it myself, but I am
tolq that a BBC commentator had said
recently that if the British had used
the same methods, they would have
ruled this country for another hundred
years, I am quite gsure he was com-
pletely wrong because an awakened
nation could not have been held  in
bondage by all the armed might of the
British. Similarly, this Government is
not going to remain in power by the
gsheer use of brute force. But we
must take note of what some foreign
commentators had been saying. Re-
cently T am told—I have not personal-
1y come across a description of that
kind—probably gome political com-
mentator or some journalists had said
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that there could be g comparison bet-
ween the situation in Vietnam as it
existed some time back and the situa-
tion that exists in Bihar just now. I
must again say that there is g great
deal of exaggeration in this, but there
can be absolutely no doubt that even
the suggestion that there could be a
similarity between these two situa-
tiong should make ug sit up and think.
If some persons have got that impres-
sion, you have to reckon with it; you
cannot just brush it aside.

‘Thig is quite clear, therefore, that
on that day there had been Wwanton
and outragecus beating of absolutely
peaceful people. I do not know how
many skulls and bones and arms were
broken on that day, but I have come
across a young man belonging to
Daltonganj—Shri  Santosh Kumar
Jha—who had been jackbooted on the
chest by some of these barbarous peo-
ple and injured to such an extent that
he vomitted nearly four seers of blood.
Not even ladies, girls and pld men
were gpared. When the security offi-
cer of Jayaprakash Narayan produced
his card, that card was simply thrown
-away and even the person of the secu-
‘rity officer was not respected.

This movement on the 4th did suc-
ceed in reaching its destination and
at 10 o'clock the procession and dhamna
ended. Would you believe that even
what you might call the bhajan par-
ties with Jayaprakash Narayan, sitting
in the midst of boys and girls singing
bhajans and devotional songs were
disturbed. These people participating
in were then dragged by their hands
and feet and put into the buses and
trucks?

So, 1 can give the credit to the Gov-
emment of India, to the plannerg of
the Government of India and to the
planners of the State Governments
for having laid out everything with
great authoritarian precision. They
have indeed done that. A dictator had
planneq it to perfection, You gre not
a democrat it could be done only by
a dictator; it was so thorough and
detailed,
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As a result of all this, however, the
significance of the movement had in-
creased a million times. Where do
you live—ostrich-like in sand? The
success and significance of it hag in-
creased a million times because of
these repressive measures. Even it
one single soul had not turned out be-
cause of your repressive measures, the
success of the movement and its sig-
nificance would have been ag great
You might collect with your money
ldkhs of people today and lakhs of
people a few days later, but that will
not be a match to what was achieved
on the 4th of November, when thou-
sands had turned up in the Gandhi
Maidan at Patna. It wag the most
inspiring spectacle to observe. Where-
from these young boys and girls came
in the maidan, from which corner, like
swarmg of locusts, when Jayaprakash
Narain entered the Gandhi Maidan?

There are people on the other side
who can be trusted to take to any
mean method for meeting g movement
of this kind. They have tried to
denigrate the movement by raising
communal slogans. Some of these
hon, Members were insinuating that
there are elements associated with this
movement, who have bean responsible
for the murder of Mahatma Gandhi.
It is these people who have been in-
troducing communalism in this move-
ment, This movement is not against
Shri Abdul Ghafoor, the Chief Minis-
ter of Bihar because he happens to be
a Muslim, It is pot against any per-
son. This party of vours cannot give
a good government. Who is destroy-
ing the democratic structure in Bihar?
In one year, last year, 127 Ordinances
had been passed by this Agsembly
which my hon. friend, Shri Indrajit
Gupta, supports.

SHRI INDRAJIT GUPTA (Alipore):
I do not.

SHRI SHYAMNANDAN MISHRA:
If he ig against it, then why does he
not come out? Why is he hiding?

During the last ten months 180
Ordinances had been passed. And
many of these Ordinances had been
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promulgated before the advent of this
movement. So, who is destroying the
democratic structure—one who is hav-
ing ‘Ordinance rule or gne who js try-
Ing to purify and strengthen demo-
cracy? After all, this is the thing with
which we are concerned at the
moment,

I ask my hon. friend, Shri Indrajit
Gupta, and his party who say day in
and day out that they agree broadly
with the objects of this movement,
who say that they are against corrup-
tion; what have they done during the
last nine months to clean the Augean
stables? Why all this ery about Lok-
pal in Bihar? Now, when the Lokpal
has started receiving complaints, you
want to remove the Lokpal himself!
How would my hon. friend, Mr.
Indrajit Gupta, put up with g situation
of thig kind?

You say that you stand for electora!
reforms. Before we go to that, now,
if Jayaprakash Narayan appoints a
Committee to inquire into the corrup-
tion charges against some persons, you
take offence. But you did not take
any action during this long period.

What have you done about electoral
reforms? What have you doné about
educational reforms? Who prevented
you from taking all these steps?

Finally, one word about the future.
What about the future?

SHRI VAYALAR RAVI:
you the Prime Minister?

Te make

SHRI SHYAMNANDAN MISHRA- 1
think, it would not be gz bad choice.

Lasi time, when Jayaprakash Nara-
van came to Delhi, I think, he came
like Lord Krishna to the Delhi Darbar,
When he went back, he was disap-
pointed and frustrated. Do you know
what this disappointment and frustra-
tion of Lorq Krishna led to? There
was Mahabharat. And now a veri-
table Mahabharat would be waged.
The result of Mahabharat was:

TH! gEtadT: 4
After all, the principles will triumph.
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The Prime Minister always says.
that the dissolution of the Assembly
would mean the destruction of demo-
cracy. Jayapra Narayan has al-
ways posed a question; “Madam, why
did you take to this destructive course
in the year of grace 19599" The Prime:
Minister says that the conditions are
not, on all fours, the same. I ask Mr.
Indrajit Gupta whether the conditions
are the same or pnot. If they are
different, the country must know in
what way they are different. If Lhey
are different from thoge of Kerala and
Gujarat, the country must know in
what way they are different.

These people have been suspending
Assemblies only for rehabilitaling
their party., Where is my hon. and
respected friend, Mr. Kamlapati Tri-
pathi just now? He was turned out
and President's Rule was clamped on
the State of UP. only for rehabilitat-
ing their sick party. Is that the inten-
tion of the Constitution so far as the
imposition of the President’s Rule is
concerned?

Last, I would say, please heed the
voice of reason: please think about
this movement as a movement meant
for purifying and strengthening demeo-
cracy. It is you who have stopped
democracy from functioning. It is you
who have made democracy a Sick in-
strument. It is this movement .ot
Jayaprakash Narayan which is going
to strengthen ang purify democracy.

My last submission would be that
the BS.F. and the C.R.P. must be im-
mediately recalled from Bihar and a
parliamentary probe must be institut-
ed to inquire into the excesses com-
mitted by the B.S.F. and the CRP.

With these words, I commend this
motion to the House.

16 ‘hrs.
(DR. HENRY AUSTIN in the Chair]
MR. CHAIRMAN: Motion moved:

“That the House do now adjourn.”
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g7 anrt A wg1 o gw fagre caeat
& TR T | fRAY ST A FEATRT
feut o7 & #iga 9T 7 T 34 AT
F zadio fear | 319 yadl &1 fAaTT
faum &7 ¥ 34T AW AN A SRR

%

Is this the way of dealing with the
points which I raised—that what I
have said are ljes? Kindly expunge
the use of the word ‘lies’ in his speech.

faur | fom arfedi & o7 a9 9o
Hrarger Y O favars faemar ar fo gw

s WA W7 WM /9T
wgrzq, Fgi wvg ff arv gt faars
AT gl ¢ R AT AT AT T QI
g wer fm W @<, qFE AT A
it @, grerr femmr 2gr 8, g saferer
&, I R @, AT g 1 A9 g
wiga & fF 79 Aas A8 8, @ ag
TERI FTE §

MR. CHAIRMAN: Please try tg
conclude now,

ot AT WY W ATty
TETT WA A QAT E 0 P w2
¥ 31 % wraor #1 F 7 97 die faw
# wara + faar smd, A & §3 wmar g

WY & &9 §, 7 & UAo TRo Udo
779, Afe4 I+ | T TEATHr 34 A 2w
&1 W & iy Rt &7 SEATE
¥ g g @ E

R 19 F TR, T, FRY qTEH,
¥ 24 THo Tfo To q, Ff4A ST X &
Faw 2 wretwar T geadvwr fzar

oY ey firs ;@ gw fedar
fas wagm st @ &, 77 7 fedom
RT3 R 2 | '

st e R W TR©
FI I § dlo & wiwg a1 WS g1
EM—24 % 24 WA 2F 2T @
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T o oaw, wifre oFf, &
24 UHo UH, OWe ¥ ¥ 13 7 wfi®r
frar T 11 wEfwr T feam
w ag wwaw ord fasw @ €
(vrqwrw) @8 S ¥Y @R X A&
¥g @ F—f® W@ TW AW "
Zromar

M wrEdr wigw el M7 gwrd
FTFTT F1 AARTAT WgA §, § IE
7o wer wgar g f& fedm, &=
arérew | @Y T WA w7 ¥ fEam
s, e R gt & fo e A
frror o1 aTd w1 (SwewTR) T
31 e o wrSe (qﬂ)mﬁm‘@@
T o Y T UFe wo fagre fawr
qa T R

A frr gg T & wrew & 7 &0
=4 X ATed & 7 T gw w0 A 47N
7, ﬁlqﬁ‘ﬁ‘.ﬁ.a‘t{ﬂo Tdo THe T
oA fear 7

SHR1 JYOTIRMOY BOSU: What

happened to defected Jan Sangh
members? Did they join Congress?

wft SeTeR WY wrere ¢ A ST AT
AN AN IRA IR I T AR TTH
a7 aa @ T WA 7 WA W A
wrem ? .. (weww) L.

it wF qor q@w FRA e
T[T W ¥ TR W= ST W ARY
frwten, 24 ¥ ¥ 2 ¥ vl fxam, 22
# framr fgam L, L.

o s fw - faeg T

ot STeTeS WY W 24 W 228
g fear | feeer wwer @1 T

wrest 3 i & w6 & ¥ qw AR
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ey & frwrar, guer - FrreraT, gwe!
ot FrwrerT | w2 g e <€ 9T
VTS A ¥ 24 % 22 % frwre fean
feaar wrere sy fFa) WX aw
g = o ws WA aw fed &
Tt T fear @t w@ frraT 54 %)
o v ag § fe we & o T
it 8§, fargre % worgr o7 amat wr A R,
fagre & wrer zq ama w1 & 5w
o A AT g ¥ arent  wiww #
7T % |OHTT H wpAr wrgd §oog7 A
A AT AT L 2

Biher (Adj. M.)

FEM UF AT FEl——a9  TE
T F FI NG A AT AZ G
I R

ot saree o ¢ Ag TAT A
@ ) ag AT ¥ S OF gEAvE
Tz & HREE A @ ¥, 7 W A
T qE A AT ¢ fF AT sEw
T 9T T AT G R AT FwL 9
AT W TE @ ¥ AE qE AR
TETETT A AT Z ) R W TE T
F99 9T, T 3@ A | HAC AT A4 w@I

1 shell not make it an issue; as &
satyagrahi. 1 would not. Shri Jaya-
prakash Narayan too would not.:

MR. CHAIRMAN: These pictures
have been widely circulated. Let Shri

Azad continue his speech.

ot STy WY vore  qvafa T
A g A | A Eu I N &
ST WA | wg & e fraar ) Mg
Fray vy @1 B eI W W B
ey &1 R @ e w0
3 iy -+ 2y § W F g wigAwa 0
g e W19 I W A, wwT ¥
FrA F &1 3w B & ag & e oy
T @ X 1 3T I AT T



309

arefy gfere & NERw wrdT W @ W
I b1 T ¢ g §O T o Wt
T ut Tor€ gf & 1" wwTw ATy WY
W ¥ U TeTC 7 T 7 ¥ww
AT wART 7 afew A ATy g g
ATIA ®T @ ¥ | G NEAA FTEY
gfrqdT w1 91| w1t AW Y G
IY .. (vaeEw) [,

SHRI SAMAR GUHA (Contai): I
want to remind you that Shri Bhagat
Singh was produced when Lala Lajpat
Rai was beaten at the time of anti-
Simon Commission demonstration.
These people, indulging in all kinds
of lies, are creating a situation when
many more Bhagat Singhg will be
produced in this country. Befaore Shri
Jayaprakash Narayan he is a pigmy;
he is a liar. The whole nation will
have to apologies to Shri Jayaprakash
Narayan what to speak of the Con-

gress Party alone or any party for-

that matter. Shri Jayaprakash Nara-
yau got injured when the police at-
tacked him. I again warn this Gov-
ernment that they K are creating a
situation when many more Bhagat
Singhs will be produced as had hap-
pened when Lala Lajpat Ral was
beaten.

off worer W wany . @WwfE
uEea, & awwar g 5 wwy e
F1q 7T 7Y waré T W Fagre wwT
¥ gar fear ag aw W@ ¢ g
WY ITA A TR AT, g wiRE qrdf
F ot s gAdr Ao whnt | Afe oy
T w@ ¥ g A v b
ST HE ATy § A T gAT RIS
DA EL . . (vreww) .. W
2fa & gAar A =gy ) . (qeTera)

SHRI SAMAR GUHA: Who speaks
lies, Jaya Prakashjj or Shri Bhagwat
Jha Azad Who is lying. Do you
think JP is'a man of that type who
will He- just- to make political gim-
micks?
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MR. CHAIRMAN: Order, ordar.
Pleasse resume your seat. There
should be no cross talk.

SHRI SAMAR GUHA: The whole
country should apologise to Jaya Pra-
kashjj. He is the greatest moral
leader of the country at the moment.

ot W W g ¢ @wrahT
wER, T qurdar & weer gaa &
@ & B vy oo fs sigw owwfr
st e Fo-FXWT ¥ wgT fF F@EHIW
arTrae W 2w #Y zrafor qegAfed §
3 wert R 6 W W A1 BT A
wmfwe wrf TRt wwT @ @ SR AT
fos ¢ 99T @@ ¢ ) g a1
wré oA @ § O IEET qE ;i
T 9T qgar 1 Wi St aed w3
A IR T HE qg | T
IR AT R A gy A FTH AR
wim | Afew gAY o gA W
I qv ardr Y ¥wr€ wf ) JEww™
A 4 5 F A F ey T
am T Wl fie 37 o AT e T
AqrAT AT (2 AT A AFG A ANAT 7
OO A1 12 T ¥T 20 frE ax
TR WIo do NATHW I IAW(
e #Y | 12 T 20 free gz TRT
¥ vy fe gw W= wdw s e
wEI AT BT ww Ay 9T & ar e
sitfrare g12 fere ¥ 379 w1 L
1o wrTe fro fro fagT, U% wITe Ho
Twe ¥ oriw ¥ WIT Ao qo o fagT ¥
wiw %Y | fiedt ot Ted fod & aF
w7 e 9w o s & e
wiy ... (wwew) .. T
aff g . .. (wwwrw ) L.

SHRI SAMAR GUHA: I want to
know what was the report of the doc-
tors. They said that there was hard-
ened blood on the body of Jaya Pra-

kashji. What does it mesn?
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SHRI SHYAMNANDAN MISHRA:
I have been with JP throughout the
march.

SHRI BHAGWAT JHA AZAD: He
bas spoken for one hour. Why not
a'low me to speak? Why should he
reply to every point of mine just now?

SHRI SHYAMNANDAN MISHRA:
This will help you.

MR, CHAIRMAN:
make a brief
right.
of reply.

SHRI SHYAMNANDAN MISHRA:
I am helping them.

But for Shri Ali Halder and Shri
Nanaji Deshmukh, and Shri Lakhan
Lal Kapur of the Socialist Party tak-
ing hard blows on themsclves and
shielding him, JP would have been
fatally wounded.

MR. CHAIRMAN: Shri Azad has
spoken for half an hour, and there are
18 more members of the Congress
Party to speak.

If you want to
intervention, it is all

ot e == wETE (FqLAT) ¢ A
(€2 WTE AIEL & | WA GrrEe 6
ATAE A & w21 71 qarw fean & F
g A TS FET VT AZ A4S B | TR 9B
wor TifaTHEY AET E 1 wWIOR! e
grm fr fa a9 s7 ==t #71 w@m
fesr s v A s Fe 7
fwran wr | wo fraes 2 e s
WIS WA AT G W) T G4 o g
o5 e &1 waw fRar & W fAeren
Eicll

ot ST WY Wy A9 98 g
mEramarpt maf
AR AT AT g3 5

MR CHAIRMAN: There is no
point of order. I have ruled jt out.
He has denied it. He said he hag not
said it.
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o gew o ;. W9 foed
W Hgu, Iaw O W @ meE w5
sar far qar ¢ 9§ W A fAFre
mr g .., (vewwe) L.
MR. CHAIRMAN: There is mno
point of order. He has denied it. Mr.

Mishra also agrees. Please resume
your speech, Mr. Azad.

st gEW =T woAE . AT AR
frsrera 7t § @ # g f 7 o
qT W@ R FET HS AT G2
AT gAHT e & fAFiaa ag g ar
g Wagsgm Famrgsam @)

S WA WY SO q37 AW
Z&—gwTt 3T 4 ¥ FT W A §Q
fe % g5 O w7 g 1 Ffw i oy 71 3
FEWEFN Ty FgE, IS
AT @ & | &F T ATT HT I H
aTq g & WrwTT fae F7 FEd §—
T @ A AT AT H g

awafa AgRg 7 TO.ATd § €0
FEAT AEAT F—FATN (RIT FFT A
YT Frrm ot ¥ i ag g e
I TETW A I AT WG A |
Tt gt wrE w€ @, o T @
ag g &1 Iawr awra * oy famr
ATHTT FY 7 AT AT I FF I
7 afex ofsw & av a¥ wfewrfai 3
9T §T @11 A HEr fawer @ g,
T g 1T F T § )

awTafa T, TAFT 0F faweT
t—gw fam & qrT A g A
1 gl T95 3T, BW A TGN IA7
é"_i, !w Hiﬁalllﬂ qﬁ mﬁ N\_m
s fagre s #¢ T gw o=
¥ 2§, Wy Wy W AR S e 7
% ¥ ara 1 Qv w1 v e 1
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fowwr awver . v Ay owo AT SR E
fie o7 aFTor o g W 9T Wl TR
w, w ot g g £ e Fagre Y dfew
91T fagr 1 TR 7 .2X W W%
T FHFTH G W I9%F F3 A1 A
oW 37 #1.94qa@7 faar, 37 qr wf
wtsr ok g fear ) ga for F =
Fgr a1z g Fr o s o7 e
ST HTAT AT § T ST 9T ATSY AT
foFar T —¢ famg T Frome 8,
THT -} | FAA WA AFTN ATT I Ag ATT
W WA e o
wrare famge aaa §, famga we@a
£ | T A7 VTR A0 A AGAE HT
w® ¥ ag TART WeTATT £ |

Fadr aTI—4 qIAAT "IET AT
£ f& agi w1 faara e r Ty sna
st gzt it ft ¥ a7 ot wRT
ferarattsgrarfegrary afrasc
ara &TAr ga & F #% dgd wq
Y A7, FH FLTATL gITAT AT, FX
TH 3T H AFAT & A w7 79 foar
AT—FT AT FT ATRAT & AT AH
FTAT AT § 1 3T W1 aTA1 FT ATAA
T ¥ A § 97 Wz g% g % ag
sena famger a7 &, wrwes 3, wraTe-
f1a 2, faas % % 7 7 ¢
M5, BT FF AIAAG AIGET AT
T & K favary w2 &, wiwE W
##1, T 79 fodr @ #g @ & anfe we
YATAT § TTH §F A1 g Farey oria )
¥fra, awrafa afea, faeama mifad,
fggeara #1 stqar A &, W @
T@ & O T4 WP FAAT 41 a8
FHIAA CTE0 FT g1 TAfT, ¥ qivaar ey
¥ ager & qady, Mgdi far g aam
WA & TBLAA AT WESFAT K
arrqz ot g9 aw 9T § < femgemma
N w7 FEogat §F, 97¥ gagw
%, yak fagra 7, qofa & agaT @a
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T FY AT E ) wa AT AT &

e gpaena N A s far sia
MR. CHAFRMAN: Mr. R. S. Pandey.
SEVERAL HON. MEMBERS rose—

MR. CHAIRMAN: I dwive slready
given one hour for Mr. Mishra.

SHRI SAMAR MUKHERJEE™rase—

MR. CHATIRMAN:
later.

SHR1 JYOTIRMOY BOSU: Tt is
our chance now. The usual proce-
‘dure is th&t thHe Members are called
ghernativély from each parly. 1t is
our chance now. Shri Samar Mukher-
jee is speaking on behealf of our party.

I will call you

MR. CHAIRMAN: Yes, Mr. Samar
Mukherjee.

SHRI SAMAR MUKHERJEE (How-
rah): The events in Bihar, particu-
larly those of the fourth November,
are an eye-opened to the entire peo-
ple of India. The people there are in
a movement. They have announced
their demands. It is accepted by all
that the movement was peaceful and
the leadership under which that move-
ment was going on reportedly declar-
ed that it would remain peaceful to
the last. But what were the measures
adopted by the_Go\'emment to coun-
ter that movement? Lakhs of people
were detained on the way. The Army
was alerted. Air patrolling was done.
The marchers were tracked. The re-
port here in a Newspaper says: “the
State Government today alerted the
Army and introduced land, air and
river patrolling to check the entry of
persons to tomorrow's people's march
%o gherao the Bihar Assembly and the
regidences of the Ministers and the
fegislators. The Home Secretary R.
N. Dass told Searchlight that aerial
vigilance had been introduced to
track the entry of known pro-march-
‘ers. The Government has requisition-
-ed the services of over 200 Magistrates
and ‘60;000 Jawans of the BSF. and’
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[Shri Samar Mukharjee]
CR.P. for the city and the Govern-

ment has also seized over 500 trucks
for the movement of the Police force.”

The whole town was barricaded.
Why is the Government taking all
these measures? Is it in order to
save democracy? Becausé lakhs of
people were marching towards Patna
with the demand that there should be
free and fair election and that demand
is considered a threat to democracy
according to the ruling Congress. So
they are taking these measures. Now
the people want to end corruption.
According to the Ruling Congress
that is again a threat to democracy.
They have stated that fascism is rais-
ing its head and counter revolution
is starting. This was the language
used by the Congress leaders includ-
ing the Prime Minister. According
to the assessment made by the Con-
gress Leaders there are no masses be-
hind this movement. Then what are
these arrangements for? Was Patna
being attacked by enemy Artillary
forces? Those were the people who
profess absolute non-violence. Their
demands are just and legitimate. Their
form of struggle was mass dharna
To counter that the measures taken
are those like the preparation for a
total civil war. Is this a reflection
of the strength of the Government?
No. This shows quite clearly that
the Government has lost its nerves
and it is completely panicky. It is
afraid of the people and the péoples
movement. No Government which
claims to be democratic can behave
in this. way.

Despite huge arrangements being
made, despite the cancellation of
trains and busses and boats and
steamers, according to the newspaper
reports nearly 40,000 people had
gathered. According to Searchlight
an unprecedented scene was witness-
ed in Patna on that day. Police,
Police, Police everywhere. The Gov-
ernment was determined to foil Mr.
Jaya Prakash Narayan's dharna and
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programme, The report says: “Ex-
actly at 10-00 AM. Jaya Prakash set
on his march in a jeep to the Secre-
tariat with his followers. According
to eye-witnesses, the crowd f:ould not
be less than 40,000." ’

If after such elaborate arrangements,
large-scale  arrests, intimidations,
cancellation of conveyances etc. 40,000
people came, what does it signify?
Does it signify that you are defend-
ing democracy or that you have taken
this measure to smash democracy?
Whatever vestige of democracy still
remains, you want to finish that.
These large-scale preparationss and
rapression are the often that our de-
mocracy is seriously in danger not
from below but from above, from the
top. This is the logical result of the
policy pursued by the Centmal Gov-
ernment since the last three or four
years. Today Shri Jayaprakash Na-
rayan says, “Never in my political life
1 have seen such terrible repression,
not even in British days” This is
what we said three years before that
the people of other States will have
to pass through such experiences be-
cause we are living under a regime
where they cannot rule by democracy.
If democracy functions, they cannot
come into power. That is why the
preparations for suppressing the rail-
way strike also were of the same
War.
The army, BSF, CRP, Territorial
Army, gangster goondas—all these
were called. This is not an isolated
thing. It is the logical chain that
in Bihar out of sheer panic, the ruling
Congress have lost all their mental
balance and all sense of proportion.
Which type of democracy you want
to defend? You are defending a Gov-
ernment which has vertually ceased
to function and which only rules
through ordinances, a Government
which is corrupt to the core. You are
defending that corrupt Government
with the slogan that you are defend-
ing democracy. What did the CPI,
an ally of the fruling party now in
Bjhar ,say after the Madhubani bye-
election? It is reported in their paper
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New - Age that after the Madhubani
bye-election the C.PI said,

“What had happened in Madhu-
bani has made it clear that if the
ruling party js determined to win
an election, it can achieve it even
witlw:ut the consent of the electo-
rate.”

The CPI further said:

“The Bihar Chief Minister can
afford to flatter himself for hjs vic-
tory by a large margin in Madhu-
bani, because the margin was the
creation of fraud, forgery, bribery,
gangsterism and misuse of official
machinery on a vast scale, How
long would people put up with such
rigged elections? Can the artificial
majority created by such widespread
corrupt practices and distortion of
parliamentary democracy turn the
tide of seething discontent among
the people?”

This is the very gquestion 1 am asking
them now. Can the discontent of the
people be curbed by these official
measures? You are living in a fools’
paradise if you think that you will
be able to curb the people’s move-
ment.

So, the question is how this move-
ment is to be looked at, visualized,
and what is the assessment of this
movement? This movement arose out
of the discontent of the people against
the policy of the Government. Dur-
ing the 27 years of their administra-
tion this Government have helped the
capitalists, hoarders, monopolists and
landlords to garner the huge profits
at the cost of the common people with
the result that the entire economy is
in their grip. And it is inevitable that
those who are economically strong
become also politically strong. In
India during the last 27 years of capi-
talist economy a few monopolists have
grown up, and these monopolists rule
over the leaders behind this Govern-
ment and make them pursue an eco-
nomic policy which is to their interest.
That is why there is no procurement,
that is why the Government retreat-
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ed from their own commitment to
take over the wholesale trade of food-
grains and that is why they refuse to
supply people their essentlal needs at
an economic price. That is also the
reason why they make public state-
ments that there is no reason to be
afraid because the food shortage in
our couniry is less than five per cent.
It this is really so, people ask, why is
it that the prices are rising so high,
why is it that the Government are so
completely incompetent to check the
price rise. It is because the Govern-
ment is corrupt to the core. Some of
the notorious smugglers who have
been arrested have made public state-
ments that some Ministers, MPs. and
government officials are connected
with them and that they have paid
money during the elections so that
some of them can get elected. How
do you expect the people to rely on
these Ministers or this Government?

JP demands the dissolution of the
Assembly, which is a perfectly just
demand. We support this demand. If
the people demand that this corrupt
Ministry must go, it is the most per-
fect and just demand. We have our
differences with JP regarding the
method of the movement, regarding
the raising of further demands, re-
garding the results that he expects
from this peaceful movement. We
feel that JP will be disillusioned in
what he expects to get because the
Prime Minister has said openly *I
would rather resign than dissolve the
Assembly.” So, they will go to de-
fend this corrupt Assembly and this

Minigtry.

There is no proportional represen-
tation. Had there been proportional
representation, in the province and
even at the Centre, the Congress
would not have formed the Govern-
ment. If Mr. Jayaprakash Narayan
raises this demand, is it a fascist de-
mand? Is jt an anti-democratic de-
mand? It is the most democratic de-
mand. They made a lot of promises
during the elections. Even your ally,
the C.P.I, has admitted the way Mr.



319 .. Shatien in

(Shri Semer Mukkegjee)

Ghafoor had been elected. After get-
ting elected, if the pecple feel that
they have betraved théir promiises,
have you given the right to the peo-
ple to recall them? You have denied
that right to them. When you have
denie@ that right to them, they have
the moral right to raise the demand
that this Ministry should go and there
should be free and fair elections.

This is a genuine people’s move-
ment. But there are some forces who
want to utilise this movement and
take it into some reactionary direc-
tion. We have alteally Whrned about
those forces. We want to radicalise
the movement. We want that the
peasantry, particularly poor peasan-
try, the working class, the employees
and others should be involved in the
movement. They should come to the
fore-front and the main target should
be the sources from where the burden
is being placed on the common peo-
ple, that is, by the vested interests,
the monopolists, the landlords and
other exploiters.

That is why we have asked Mr.
Jayaprakash Narayan to orfent the
struggle in that direction. The Con-
gress has no moral right to raise such
slogans. They have said that they
have taken up a counter strategy and
the counter strategy is to counter the
movement by mobilisation. What is
meant by “mobilisation” by Congress?
We have the experience in West
Bengal. Under semi-fascist terror,
there are murders and nearly 2000
people have already bzen murdered.
Now, the situation has arisen that a
Congressman is killing a Congress-
man. A Congress MLLA has been
murdered by a Congressman. But
he has not been punished. What is
the situation in West Bengal?

SHRI B. K, DASCHOWDHURY
(Cooch-Bihar): Sir, T rise on a point
of order. I would like to draw your
attention to Rule 58 of the Rules of
Procedure of the House. Here, it is
mentioned, ‘“restrictions on right to
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make metion.” This is regarding ad-

journment - What gre thosi
restrictions?’ Firstly, it is mentioned:
“(i) mot myqre one such

motion ghall be made at the
same sitting;
(li) not more than one matter

shall be discussed on the
same motion;"

The hen. Member is speaking on the:
adjournment motion. In the adjourn-
ment motion, a definjte matter of
urgent public importance of recent
occurrence is mentioned, that is, as
to what happened on the 4th Nov-
ember in Patna city and the action
taken by the C.R.P. amd the B.S.F.
In the course of his speech, he has
gone beyond the scope of the adjourn-~
ment motion and raised many other
matters. Not only that. He has gone
beyond the territory af not only
Patna city but also the Bihar State.
He started shouting something about
West Bengal affairs. The hon. Mem-
ber should be asked to confine him-
self to the specific matter mentioned
in the adjournment motion.

MR. CHAIRMAN: He has raised
a point of order. Please confine your-
self to the matter under discussion on
the Bihar situation.

PROF. MADHU DANDAVATE
(Rajapur): I want to make a sub-
mission on the point of order raised
by the hon. Member. There are any
number of precedents in this House
where the Speaker has said that, even
when a particular matter of public
importance is being ‘discussed, hon.
members of the Hoube are free to de-
velop the theme ms a  background
material for that particular issue, So,
he is perfectly justified in saying
that,

MR, CHAIRMAN: I am of the view
that the hon. Member thould confime
himsel to the subject-matter under
discussion. Of cotirse, occasionally,
be may cite some precedents,
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I would like to bring to the notice
of, the hop, Member that aply seven
minutes  had.hesn allotied for the
Barly, bt he has alresdy teken 25
minutes. I 5 paeparad to give him
another two minvtes. He may plesse
try to conclude,

SHRI JYOTIRMOY BOSU: We ad-
journ today at 600 p.m. and continue
tlus discussion tomorrow. The Minis-
ter can reply tomorrow. We cannot
sit beyond 6 O'Clock.

SHR} K RAGHU RAMAIAH: Ad-
journment Motion must be finished on
the same day,

SHRI ATAL BIHARI VAJPAYEE
{Gwalior): Then let us continue to
sit till late in tbe night.

MR CHAIRMAN: 1 am prepared
to give members a reasonable time.
They should apprecate that there are
18 members from the Congress Party
who have to speak; the otber parties
also have to spcak. Therefore, they
may excrcise some resinuints on them-
selves,

SHRI SAMAR MUKHERJEE : 1
will read just {wo paras fiom the
Times of Inda. This is a paper com-
«trolled by the Government of India.
The Times of Indie Reporter has
.?wntten:

& *All the same, CPM members are
% gtill forbidden to carry on activities
openly in areas where they were
once powerful. This ‘limits our
political 1mtiative® saxd a Pparty
spokesman. In most parts of Cal-
cutta’s sprawhing Barrackpore 1n-
dustrial belt, Howrah, 24 Parganas,
parts of Hooghly and the cntire

Buidwan district, jncluding the

Durgapur.Asansol belt, for example,

the party han not even been able

to reopen its offices; only under-
ground contacts are possible

“In many of these areas, killing
Ely rivals or detention under the
3 ISA of party activists continues.
Twice in recent months, Mr. Jyoti
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Bosw’s car was attacked while he
was on his way to the Sqnarpur and
Baruipur areas in 2¢ Parganas to
address public meetings. In the
Durgapur steel plant, the CITU
Union is recognised by the manage-
ment; yet, its office Ixas to be shifted
constantly {from one place to an-
other for reasoms of security.”

This is the democracy in which we
are living.

MR. CHAIRMAN: Please try
conclude.

to

SHRI :SAMAR MUKHERJEE: b
am concluding, Sir.

Here is the memorandum submitted
by the CPI which has appeared in to-
day's Times of India.

At the end in the memorandum
they have written:

“The mcmonandum alleged that
the Government, instead of solving
the problems of galloping prices,
corruption and unembloyment, had
gven encouragement to hoarders,
profifeers, black-marketecrs and big
Jandlords.”

This is the ceitificate you are getting
from your allies. The disorder you
have crcated in the country you want
to defend in the name of defending
democracy. That means that you are
defending hoarders, all corrupt people
and all exploiters.

17 hrs

In the memorandum they have also
demanded that at lcast the Govern-
ment should do something, and what
is that they have demanded? They
have demanded the immediate apph-
cation of land ceiling laws to at least
five big landlords n every district
This shows that the ceilling laws
passed long before have not been exe-
cuted and the CPI men now are de-
manding that in a district you at least
just take the land of five jotdars and
let the rest remain as exploiters. So,
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{shri Samar Mukherjee].

this is the way bow CPI also is mobi-
lising to counter this so-called threat
to democracy by the people of

SHRI SHASHI BHUSHAN (South
Delhi): You are speaking like Mr.
Basava Punniah.

SHRI SAMAR MUKHERJEE: Now,
the more you try to suppress this
people’s movement and say that it is
a serious threat to democracy, the
more it is bound to grow and develop
further, it will have its deeper roots
and ultimately the basic forces of cor-
ruption and repression will be thrown
out, That is why we have requested
Mr, Jayaprakash Narayan to think
over it and try to include the de-
mands of  workers, (|agricultural
labour, business employees and other
workers so that the entire people may
join in this fight and the entire sys-
tem is changed by the bold and ‘otal
upsurge of the country as a whole;
and that is the only remedy.

SHRI PRIYA RANJAN DAS
MUNSHI (Calcutta-South): Before 1
explain the other important factors
behind the movement, I want to draw
your attention as also the attention
of the Home Minister as also of the
Members to one important factor. If
you kindly remember, you will find
that primarily in 1973 when the move-
ment was launched in Gujarmat in the
name of students posing some de-
mands, now that movement ultimately
took shape against the Ministry and
the Government and the Assembly
were dissolved. If you also carefully
look into the aspect of Bihar agitation.
you will definitely see that till the
Gujarat Assembly was not dissolved,
ti}l the Gujarat Government was not
completely out of power, there was
no such agitation or movement either
posed by the students or the people
in ar till 1878 November, Imme-
diately after the dissolution of the
Gujam!t Assembly, naturally, in a
democ tcy political forces that do
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not ke a particular political party
in power take advaniage and spear-
head @ moveément. In Bihar, before
March 18, in the same manner as in
Gujarat, the students submitted a
charter of demands to the Govern-
ment demanding some facilities with
regard to their hostels, paper, scholar-
ship and other amenities for students,
the centre being the Patna Univer-
sity.

17.05 hrs !

[SHRT ISHAQUE SAMBHALI in the
Chair.]

If you also look into the develop-
ments of Gujarat you will find that
after geeing the developments of Guja-
rat both the Central Government and
the State Government were good
enough and careful enough to meet
the demands of the students without
taking it into a political movement.
And also, Sir, before the violent rally
of 18th March in Patna the Bihar Gov-
ernment mostly responded to the de-
mands of the students. I hope I am
not wrong. If I am wrong I hope I will
be corrected by the leaders of the
opposition. The students demanded
increased scholarship and this scho-
larship was increased by Rs, 10 per
month and the number of scholarships
increased scholarship and this scho-
the hostel facilities were inadequate,
12 hostels were jarranged to be con-
structed and Rs, 1 crore was allotted
for thet purpose. Paper allotment
was arranged with the paper mills
immediately after this and regarding
rations in the hostel, 7.1|12 k.p of
rations were @llotted for the students.
Even then I cannot say that the de-
mands of the students were complete-
ly met but T should say that Govern-
ment did respond quickly to the de-
mands of the students realising them
as genuineg students’ demands.

After adoption of this policy of the
Government naturally the forces wan-
ted to take the Gujarat students for
the total dissolution of the Gujarat
Assembly and to serve their particu-
lar nefarious ends, But they found
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.themselves in Bihar completely help-
‘less because the Bihar Government
‘took some positive steps on the stu-
.dents’ problems,

‘Then immediately, Sir. on the 18th
March, in their own fashion, when
there was a meeting for the Govern-
nor to address the joint legislature
ithey did create a show in Bihar which
even Jayaprakash Narain had to con-
«demn a8 a violent demonstration with
combination of all rightist forces
known to the political parties of India.
Then immediately after that, when
J. P, condemned that thing. those
forces, I must say, and I must ap-
preciate, took the plea that even they
have no faith in anybody else other
than Mr, J P. Narain and whatever
J. P. will do, they will support and all
that. If you again remember then
‘gave a call that T am fighting cor-
ruption, I am against corruption.
At that time also J.P. was the mouth-
piece of the anti-corruption move-
‘ment, I am talking of the period
from 18th March to 18th April. Sir,
you might have observed the situa-
tion carefully that immediately after
this, when the students’ call was com-
pletely met by the Government or
partially met by the Government,
when the atmosphere was completely
cooled, then, these political forces
began the very cry of Gujarat that
corruption will mot be weeded out
unless the Assembly is dissolved, since
the Assembly is a bad one, and all
that. And this anti-corruption 'move-
ment turned or transferred into an
‘anti-Bihar Government movement,
then, anti-Congress movement and
now it is anti-Indira Gandhi move-
‘ment, and I should say, anti-democra-
tic movement, I mever deny the fact
that In the Government and in the
administration, within the periphery
of our jurisdiction, in respect of
whatever we did for the people, there
are lots of things which have to be
done, and people are not happy.
‘There is no denying the fact that even
‘after 27 years of our rule the people
of our country are not getting enough
food, shelter, ete. There is no deny-
ing the fact that commitments made
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before the people year after year have
not been completely implemented
You must have seep that in the Cong-
ress also, before indeperidence and
after independence and now after
1969, there is g constant change go-
ing on, to be in line with the realities
of the situation, and we are moving
with the people. So, thiz is going on.
The very system which is now being
adopted with the leadership of Mr,
J. P. Narain with leaders like Mr.
Shyam Nandan Mishra, Shri A. B.
Vajpayee and ' others is not a move-
ment for the people; it is a movement
to confuse the people,

Sir, everybody is citing the example
saying that lakhs and lakhs of peo-
ple are listening to J. P. because he is
honest, I never understand one thing.
Cannot an honest man lead a move-
ment which is completely a reaction-
ary movement. Cannot an honest
man possess a political philosophy
which is completely an anti-people
political philosophy? Cammot am
honest man preach among the people
a philosophy which g completely
against the democratic norms which
are accepted in the country? The
tendency is being developed for the
last few months in the Press that he
i leading an agitation and genuinely
this 'movement is honest, The moVe-
ment may be given a popular shape
so far ag propaganda is concerned but
the motive is anti-people and anti-
democratic.

From 1967 to 1871 and from 1871
to 1974 there have been lot of
changes in Indian politics, that is,
from Uttar Pradesh to Bihar; from
Bihar to Haryana; from Haryana to
Punjab and Punjab to Kerala and
Madras. The Congress Government
completely went out of power in these
States and these political forces came
into power. In Bihar upto date, from
1967 to 1974 seven Chief Ministers
have taken oath to rule Bihar.
They were not all from Congress
alone. They included Karpuri
Thakur, Mahamaya Prasad, Bhola
Paswan and others. In Uttar Pradesh
Suri T. N. Singh and Chander Bhan
Gupta remained the Chief Ministers.
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[Shri Priya .Ranjan Das; Munshi].
Wheneyer the people became im-
patient with the Congress tuje they
voted against Congress.. From what
election system Mr. Mody and Mr,
Janeshwar Misra have got elected! "1
do admit that evén: ip the election
system there are faults, There is no
denying the fact that people feel
money should not be spent like water.
There is no denying the fact that
there should be changes onée again.
But why are you taking the whole
movement jn such a manner as to
crush the whole democratic edifice?

Jp ic now being supported by CPI
(M) also. CPI(M) may have politi-
cal differences with many political
parties but they bad 'links with
the peasants and the working class,
But ,in no way the pggple who are
associated with JP movement have
cver sacrificed a single drop of blood
for the peasants and the working
class. Then for what reason you are
fighting? Is it just because Indiraji is
ruling in this country? Nobody |is
denying the fact that Congress has
not been able to demolish .the mono-
poly houses and bring about land re-
forms. The Congress party has not
been able to fulfil its pledges. It
does require changes outside and
withip also.

But 1 would like to submit most
humbly what Jp has been preaching
for the last few days, What did he

ultimately tell the people. He told
them two things. Firstly, the stu-
dents arg to boycott the examina-

tions, secondly, taxpayers to boycott
paying taxes and thirdly, the people
in the Secretariay not to go to the
Secretariat. Now, what are the three
answers? Is it not a fact that more
than 75 per cent of the students
appeared in the examinations? " Is it
also not a fact that in spite of the call
given by JP a higher amount of com-
mercial tax has been collected in
Bihar? 1Is it also not a fact that the
people joined the Secretariat ™

What do they ultimately? They
want not dissolution of Assembly’ But
something else which JP said in a
meeting on the occasion of Sardar
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Patel‘s-cenmp,ary where even Vijaya-
lakshmi, Prakasp.Singh Bada] and
Acharya Kripalani also starfed giving
sermons., JP maybe an .honésf man.
But you know it is the custom and
traditiop of Indian culturg that some-
times honest: men -arg; ehosen to-
achieve nefarigus ends and they are-
doing it. JP is not . gaing to be
assaulied by. CRP but they are assault.
ing JP :

Shri Jeyapfekash | Naraygn, saYs.-a
lot. of things against the present sys-
tem. Shri Shyamnandap Mishra is a
learned man. I do not ‘understand
why the father, at the fag end of his
life, tries to educate children not to
become corrupt, . At the {ag end of our
life we do not educate younger peo=-
ple. Thig is what Shri Jayaprakash
Narayan jis doing in,the year 1974 I
would request Shri Mishra to find
out as to what had happened in the
year 1962, What happened also in the
year 19647 What did you do for giv-
ing_justice to the poor sections of the
people in this country? You kept
quiet at that time because you thought
that by thig democratic system you
might be able to join that side. At
the fag end of your lifg you cannot
change yourself. You are of course
doing this out of frustration—out of
political frustration. That is how
Shrj Jayaprakash Naravap and all
these people are thinking, You are
doing this thing out of political frus-
tration. This is what is happening in
this country. In Bihar, I hope Shri
Shyamnandan Mishra will agree with
me on one thing. Maybe, the Cong-
ress may be wrong or Shrimati Indira
Gandhi may be wrong. But, did Shri
Mishra taking Shri Jayaprakash Na-
rayan, go from one village to an-
other in Bihar to fight for the poorer
peasants and to fight against casteism?
Who prevented them from doing
that? If ip Bihar at least, for thc de-
velopment of the poor people in Bihar.
1f Shri Mishra and Shri Jayaprakash
Narayan would have fought against
casteism, the people would have been
very much benefited. They did not
do that, They are trying to take a
political opportunity out of it.
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" Coming to the election system ob-
viously, the peoply'here are not happy
with our system whep. they gee that

we send a ot 'of money for going.in .

forfa big campaign. Who ‘witl-change
this? Ultimately, the democratic ins-
titutions wil] be changeg by another
-democratic institution byt not.by mob
tule or by show of strength.

AT ZAEr fqA@ T Fqar &w@
I:remember that when there was U.F,
Rule in West Bengal, the Canmmunist
Party (Marxists) favoured the peo-
ple’s Committees or something like
that. Did the Jan Sangh agree with
that? No. They said ‘no, no'. But
when it comes to Bihar, they favoured
Shri Jayaprakash Narayan and said
it was wvery good. What had
wnappened ip Bengal? Did they agree
with the view' that what people de-
cided would be final?  But, in Bihar,
you will agree because you want
Shrimati Indira Gandhi to go, If she
goes, who is going to come? What
Shri Jayuprakash Narayap is doing
that It was very good. What had
MOCracy The movement by Sari
Jayaprakash Narayan in Bihar stands
now here. He definitely gave g popu-
lar call to the people. And that is
why lakhs of people are favouring
that movement. The people are told
that they will be hungry for want of
foog so long as Shrimati Indira Gandhi
ig there, You say that. I do mot deny
that. 1 agree thay we will have to
work in quite p different manner. I
do not deny that also. Then, what
did you do in UP when you were
in power? Or what Shri Charan Singh
did when he was In power in U.P.?

Did he go for the poor peasants? No. |

You are now talking against the Gov-
ernment; you are talking against the
Parliament and you are talking against
the Assembly. By this sort of move-
ment directly or indirectly you want
to break the democratic system.

So far ag police excesses are con-
cerned, I agree that in our country,
the police forces whether they are
the CR.P. or B, S.F. or any other, are
not beingy sufficiently trained in a
manner in Which They can cope with
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the. situation arnd the, " people suffer

om--aecount of this I agree with this.
In such’ cases, whether it is a people s
movement or not I'do not want to’
defend the police:action, ,But,, I have

seen, myself ong thing whep Shn Dev

Kant Borooah.went to Patng, I could

tell you with confidence and when he

left the airport, I found that—before

my car there was z police van—an

eight year child was thrown before

that van and, as a result, the child

died,

“Yes, Shyam Babu, do not try to un-
derestimate; also admit truth some-
times. I am not saying you have done
it.

This movement ig mot engineercd
only by those forces in Calcutta; Prof]
Samar Guha is there, I know he will
be angry. I know most of the orga-
nisers of JP's meeting went to the
Bharat Chamber oy Commerce for
money: five crores from the Indian
Chamber of Commerce. I know it

SHRI SAMAR GUHA: 0Op a point

of order, He has mentioned about me.

SHRI PRIYA  RANJAN ~ DAS
MUNSI: I have not mentioned your
name. 1 have said ‘some of the orga-
nisers'. They took more than five
erores

SHRI S, A, SHAMIM: He is the
teacier and he iz the taught,

warafa wgEm - AUT TEA AI9TT
W= fzar 2 1T mrown FE qgaA
UFATAANT ZAT 2 F1 WIT WITATAT 7
TaF ar? § T F1 famm 3, 8 grv wr
ZIgH F AT 1

PRIYA RANJAN DAS
MUNSI: I have not mentioned his
name. I said in the first meeting of
Jaya Prakash Narayan, one of the
leaders of the Cong.(0), Shri Hema-
lendu Day wag to receive. JP. A
corrupt ‘man of Bengal he collected
a lot of money. Samar Babu is in-

SHRI
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(Shri Priya Ranjan Das Munshi).
telligent enough, Next time he drop-

ped him from the dais.

SHRI SHYAMNANDAN MISHRA:
Who collects money except those who
can sell licences, permits, quotas and
filea? . o

SHRI PRIYA RANJAN DAS
MUNSI: You do not know. He knows
it. Thigs meeting is engineered not by
these rightist forces in this country. I
can swear from whatever we have
witnessed in the last one year that
there is deflnitely some international
link which deliberately factse that the
democratic system in thiz country
should be suppressed (Interruptions).
All your friends know. I cannot ex-
plain it here; i I find time, I will
explain it later,

MR. CHAIRMAN: You have 18
members from the Congress Party.

SHRI PRIYA RANJAN DAS MUNSI:
Why are you impatient with me? I
am speaking from the Congress Party,
We have a lot of time.

A8 9.1 & SUA TZT F 1 FAAT
mfaai i ot w1 & af, #7 ma
ITFT FaTT WY G A IT

|1l AR : FiFa gma6r &
#1 a0F & At aga & weE A A9
T g1

SHRI PRIYA RANJAN DAS
MUNSI: I will conclude in two minut-
es, As the movement stands at the
present moment, I make this apeal to
the Home Minister, The real challenge
posed by this movement cannot be
met just by deploying the CRP or
BSF. Of course, for administrative
purposes, you have to take precau-
tions But I do feel that this rightist
conspiracy headed by JP can only be
fought if Government is determined to
implement the economic programmes,
for land reforms, for urban property
ceiling and other measures to control
the monopoly houses. Tf vou carry the
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fight on these fronts successfully as
you have done against the smugglers,
I am gure that these forces will be ex-
posed in the streets, and the people
will throw them out from this demo--
cratic platform.

SHRI SAMAR GUHA: I was one of
the principal organisers of the meet-
ing JP had when in Calcutta. My
young friend has made a serious alle-
gation that I collected money from the
Bharat Chamber of Commerce.

SHRI PRIYA RANJAN DAS
MUNSI: Indian Chamber of Com-
merce. On the day of the meeting you
organised you got 8 cars from the
Indian Chamber of Commerce.

SHRI SAMAR GUHA: There were
two, There is an element of truth
about the report, that one gentleman
collected some funds. But in the first
meeting, J.P. did not allow him even
to enter the dais. When JP invited
people to a meeting in his house, he
asked that man not to come. Thirdly
in the airport, he said that he would
not see that man,

About the second, we made some
collections begging from door to door.
JP used to help us with money in the
freedom struggle days. But this time
he wanted that a lakh of rupees
should be oollected for him from West
Bengal. We collected Rs. 10,000; the
Socialist party collected Rs. 10,000 out
of a total of Rs. 15,000 which were
contributed. So, 1 only want to re-
mind you that Jayaprakash Narayan,
has become a symbal of Indian youth.

MR. CHAIRMAN: I permitted you
only for meking a personal explana-
tion and not for making a speech.

ot awT g AR Aidq @ew w7

ATT | o FYo Fey A1 ¥ fa v

& Tia ot T FRY & Afe e

OFTETH A1 & S5 FZr—

This boy has become impertinent.
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SHRI PRIYA RANJAN DAS
MUNSI: It is a fact—and for the re-
cord, I tell him that in 1089, at the
Gandhi Centenary meeting, JP was
not allowed by the CPM and the
Naxalities. I put him in the meeting
I put him and his wife in my Chhatra
Parishad office. He should know it.

MR. CHAIRMAN: Order,
Shri Indrajit Gupta.

pleased,

SHRI INDRAJIT GUPTA (Ali-
pore): Mr. Chairman, Sir, I naturally
cannot be expected, if I have any
self-respect, to support a motion re-
garding police violence at a time
when lakhs of our people coming to
Patna for today's epic demonstration
have been made victims, yesterday and
today, of the worst possible goonda
violence. (Interruptions), There are
Members sitting in this House—I do
not know if they are going to speak
or not—who were travelling by the
Bhojpuri shuttle and other trains and
who can give you an eye-witness
account of what has happened.

So, my party had tabled an Adjourn-
ment Motion also. Of course Shyam-
nandan Babu's motion got the pre-
cedence, but I would like to read out
for the information of the House the
motion which my party had tabled. It
reads as feollows:

“Repeated attempts since October.

by the reactionary and communal
forces and their storm-troopers to
subvert and destroy the country's
democratic and parliamentary insti-
tutions and processes means of
a violent agitation in Bihar and
other States, and the failure of the
Governments, at the Centre and in
the States, to take necessary econo-
mic measures to relieve the suffering
of the masses which is being exploit-
ed by these rightist forces to serve
their political deseigns.”

SHRI PILOO MODY: You want to
have the best of both the worlds.
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SHRI INDRAJIT GUPTA; Mr Mody,
your turn to speak will come.
Mr. Mody wants the people of Bihar
and the people of India to have the
worst of both, not the best of botn.

The alternatives which are being
posed here are either that the Ghatoor
Ministry must continue as it is, which
meang the Assembly will not be
called or will be put in cold storage
for months on end and then the Gov-
ernment will be carried on by
ordinance, or this Government should
go and be replaced by a government
representing this combine which has
lined up behind Shri Jaiprakash
Narayan. These are the alternatives
put before the people of Bihar.

SHRI ATAL BIHARI VAJPAYEE:
What is your alternative?

SHRI INDRAJIT GUPTA: My first
alternative is this. Now, even this
Assembly, good, bad or indifferent,
which has been elected, which has
been in existence within the consti-
tutional limitations of the present
system is sought to be dissolved, or
destroyed, and if that is so, then, it
is the irony of history that the com-
munists in every country who are
always attacked for not being believers
in parliamentary democracy, who are
only supposed to be working inside
Parliaments in order to subvert them
from within,—

SHRI PILOO MODY: You are not &
communist; you are a revisionist,

SHRI INDRAJIT GUPTA:—have
be come the defenders of even bour-
geosis democracy, This bourgeois
democracy, limited ang defective as it
is, is sought to be overthrown by
other forces; they are propagating
openly for the dissolution of the
Assembly altogether and want to
overthrow the entire parliamentary
and electoral system.

PROF. MADHU DANDAVATE: Did
not your party demand the dissolu-
tion of the Assembly in Gujarat?
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SHRI- -INDKRJIT " GUPTA: " "Wdu
have many spokesmén on your side; I
do not know whethem!iall your views

are shared by tihé Fenthewrs® >\¢hdm

Yeu hdve elected as your LokoN s
1 have got here with me so many
things that he has writteff"ang@ spoken
about What he meahs by dissolution
of the Assembly. )
N T
So many assemblies ar'é”bsing sus-
pended or dissolved every yemr in
different States, President’s rile is
being imposed: T-do-hot think Préfal-
dent’s rule should be taken ag equi-
valent to the'hiphest:‘form -of demo-
cracy; it is after all rule by the Centre
and its bureaucracy. uring the
period of -the Preseident's rule, there
will be rule only by Ordinances, Her¢
you are taking about dissolution of the
Assembly by gheraoing the houses of
MLAs and Ministers and taking them
by the scruff of their necks.. apd
forcing them to resign. 1 should tell
Mr. Dandavate that we never stood
:I'or this kind of technique. If if,.aRr
plies to some people at spme time, it
will apply to everybody, everywhere.
I read in the papers—I stand subject
to correction; 1 do not believe eyery;
thing reported about the events of
November Fourth—that during the
demonstration at one particular. goint

when Mr. Shyamnandap Mishra got
down from the jeep or lorry, he
started raising some slogans and

according to paper reports, one slogan
was: Lok Sabha ko bhi ham bhang
karenge. That means that a time will
come when your house will also be
cheraoed by the volunteers of Shyam-
nadnan Mishra in the name of dis$olv-

ing the Lok Sabha and they will
compel vyou to sign resignation
letters. o

PROF, MADHU DANDAVATE: If a
day comes when we. deserve to..be
gheraced we will not be concerned.

SHRI INDRAJIT GUPTA: T re-
member similar tumultuous scénés’in
this House when during the days of the
Telangana separatist movement, there
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were the same slanders, the -game
#gbuses, (Fheissmg thing 'went on....
(Mterruptims) Half the Congreds was
with you ip ¢he geparatist moventent,
& find.that there'is a method in thejr
cleverness. Shri shyamna_gdaﬁ ilishra

probably in consultation with his
friends deliberately restricted the
wording of this motion only to the
question of police excesses, leaving

out everylhing else. Police excesses
whenever or: wherever they take place
showld: be exposed and condemned.
When the Naxalites, with whom ., we
have got nothing ip common politically
and ideologically. were subjected to all
sorts of torture and repression, I did
not find Shyampandan. Mishra or his
friends expressing any concern. In
the same - -State of Bihur in  Hagzari-
bagh jail when Naxalite prisoners
were kept in iron fetters 24 hours on
end, it is the Communist Party, its
organs. ‘people in the Bihar Assembly
who raised that question. In your
constituency of Moradabad, Mr. Chair-
man, the other day when twg young-
men of Hasunpur were dragged out
of their houses and shot decad—that is
the allegativn which you made as an
eye Witness—should it not be con-
demned? 1 do wmot find any mention of
these thidgs ...... (Interruptions)
Tf police excesses are committed any-
where they should be exposed ond
condemned. We are not for this kind
of method that you should rely en-
tirely on mobilisation of police force
to meet any agitation, because if you
do it, there are bound to be excesses,
the police in our country being what
it is and the special forces being train-
ed as they are, On .the other hand.
if the police takes action on a similar
scale against hoarders or profiteers or
blackmarketeers or smugglers: I
would welcome it. Would you wel-
come it? -

SHR! SHYAMNANDAN MISHRA:
Yes. (Interruptions):

©. SHRI INDRAJIT { GUPTA! T am
quite sincere in saying -that every-
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body regrets if on the 4th of this
month any kind'of injury has been
finflicted upon or suffered by Shri
Jayaprakash Narayan, All of us re-
gret it It is for the’ Mindiyter to 'ex-
pplain whether it'happened accidentally
or the police were under orders’ to
beat up Shri Jayaprakash Narayan.
From the lurid description was not, if
the police were under ordérs to beat
up Shri Jayaprakash Narayan. 'Tthibk
a very serious - situation would
have occurred, not what happened
actually. My friend Mr. Jyotirmoy
Bosu has told some newspapers—I
reprimanded him about if this morn-
ing—that [ had agretd to accompany
some proposed delegation to go to
Patna to find out the facts about the
actually. My friend Mr. Jyotirmoy
repression and so on. I have done
nothing of the kind. All I'said was,
“Our party is there in Bibhar in ample
numbers. 1{f your fact-finding mission
cares 1o go and ask them about that
facts. they will surely cooperate with
you". I alsp agreed that when there s
an clected Assembly, to keep it in
cold storage indefinitely and to go on
issuing ordinances is the most deplor-
able state of affairs. But the remedy
for it ise not that the Assembly should
be dissolved but it should be made to
function, Here is the difference. Your
slogan is “Dissolve the Assembly"”. Our
slogan with which we have gone to-
day with 5 lakhs of people to the Raj
Bhavap is that the Governor shou's
see {o it that the Assembly is called.
(Interruptions) . Incidentally, if I may
strike a lighter note, for the in-
formation of Mr. Mody and .. others,
T would like to point out that among
all this flood of ordinances which
have been coming in Bihar, there is
one ordinace by which Shri Jayapra-
kash Narayan has been appointed as
the Preseident of the Anugraha
Narayan Sisha Institute of Socialist
Then, by another ordinance, a Board
was set up to administer the bhoodan
land, and the chairmanship of that
Board was offered by that Ordinance
first to Acharya Vinoba Bhave, .and
when he refused it his place was given
to Shri Jaiprakash Narayan. So. Ordi-
nances of this type are also their
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though I do not a.pixl)roﬁ of Ordinances
as such. I want that the - Assembly
should function.

Much play has been made hene of
the fact that the proclaimed aims of
this movement are” %o do away with
corruption- eng-'st”’ on;  corruption
mainly, because I do not hear much
about high prices, which is an un-
comfortable thing where they will
have to go to the rdof as to who is
responsible for " hoarding, black-
tarketing and sé"on. So they think it
better to keep quiet about that.

The main aim, as I find advocated
by Shri Jaiprakash Narain from time
_to time, is the setting up of some sort
of* partyless democracy. Now there
are some membérs, including some
friends on my right, who are students
of political history or politicul sceince,
I take, T take it; otherwise, they
could not be Marxists, 1 am sure. I
would like to know from their expe-

rience of so many countries in the
world, wherever a partyless demo-
cracy a system in which no party
should be allowed 10 exist has been

set up or established, what has come
in its place. Somebody has to run the
Government.

SHRI PILOO MODY: This is when
the State withers away.

SHRI INDRAJIT GUPTA: That is
only when the classes wither away.
But here is a fully class society of ex-
ploiters and exploited and they are
talking about a partyless democracy.

PROF. MADHU DANDAVATE: JP
has made it clear...

SHRI INDRAJIT GUPTA: He will
have his chance to expound his theo-
ry of JP.. Mr. Chairman, wherever
this pernicious theory has been put
forward, it has been replaced by
one of .the three alternatives—either
one party rule, because partyless de-
mocracy can be aquated to mean
one party rule ©or a personal dictaior-
ship by somebody or other or, thirdly,
military dictatorship.

SHRI ATAL BIHARI VAJPAYEE:
All party rule.
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SHRI INDRAJIT GUPTA: It will
become one party rule,

I would point out that the Indian
Nation of 8th January 1960 wrote:

“President Ayub Khan was work-
ing for the establishment of basic
democracy in Pakistan, Jayaprakash
Narayan said that he was in con-
formaity with his (Ayub Khan’s)
views, President Ayub Khan was
thinking on the lines of establishing
a partyless government in Pakistan
which, he said, was the only me-
thod to mitagate the sufferings of
the people.”

So0, we had that experience in Pakis-
tan. Shri S. S, Khera, a retired ICS
officer, known to many people here,
whom we hauled up before the Pri-
vileges Committee the other day,
wrote a book entitled India’s Defence
Problems in which, among other
things he wrote;

“But the foreigp press is not alone
in this, People in India, often in-
fluential personages whose words
carry special import, specially by
way of newsworthiness, participate
ip the guessing game. Even a person
like Jayaprakash Narayan was re-
ported quite recently (Indiap Ex-
press, 8 May 1967) as ‘toying with
the idea of a military dictatorship
in India’ and suggesting that in the
‘politica] instability’ created by the

* results of the general elections of
February 1967, the nation should
‘summon the service of the army to
fill the vacuum and set right the
instahility’ "

T do not believe that Shri Jai-
prakash Narain would today openly
advocate military rule in India, In
fact, he has denied it, He has said
the sympathies of the military should
shift from the govermment “to our
side” in a recent statement. Anyway,
either a one party rule, or military
dictatorship or personal dictatorship
are the three substitutes for a party
system of goverrment. I do not know
what his followers are thinking., They
#hould speak and tell us about this,

instead of talking about police repres-
sion, We should know what is the
aim of the movement, Even the CPM
say they support the aims of the.move-
ment, though they do not agree with
many other things, We would like to
know what those aims are,

Certainly, I do not believe for a
single minute that this movement
would help in mitagating the hardship
of the people, either in respect of high
prices or inflation, or unemployment
or corruption. I do not believe it for
a minute, Othewise, you will not find
these people supporting the movement
who are there, the political parties that
are there, the Jana Sangh, the Con-
gress (O) and all that,

What did Mr, Jayaprakash Narayan
himsels sometime ago say about the
Jana Sangh and the Congress (O)7
Thig is very interesting. In an Inter-
view to the Hindustan Times on 26th
August, this year, he said:

“So, ag time goes on, in coopera-
tion with these parties, I hope to
deepen the socio-economic content of
the movement. ...

—maybe, this js what he had in mind;
no doubt about it—

“Two of these parties are conser-
vative (though the Jana Sangh re-
sents the appellation of conservat-
ism) and I do not know about the
Congress (0) which claims it is so-
cialist though I do not know how far
they would go. But it is not wise
to spell out everything at this stage.
But as time goes on and as th.e
movement gets more and more radi-
calised, as it goes nearer And pDearer
to the people, these questions will
be raised; and maybe, these parties
themselves will be radicalised in
the process.”

This is what your leader is saying,

All 1 wish to say is that instead of
Jayaprakash Narayan Ji being able to
mould these parties in the way, per-
haps, in which he wanted it, it is they
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who are using him and utflising him
as a fijgure=head, as a smoke-screen,
for thelr own purposes.

I have referred in my motion to
“storm troopers”. Why did I use that
expression? I deliberately used it. In
this line-up of people who have ex-
pressed support to the movement, there
is the R.S.S.; there is the Anand Marg;
there is the Shiv Sena of Mr. Bal
Thackeray who issued a statement from
Bombay., That is why I have deli-
berately referred to “storm troopers”.

Then, there are such wonderful
honest ex-Chief Ministers who have
never had anything to do with cor-
ruption as Mr, Biju Patnaik, Mr, Badal,
Mr. Mahamaya Prasad Singh, against
all of whom the Commissiong of In-
guiry had to b, appointed on specific
chargas of corruption against them.
Why should they join the movement
if it is against corruption?

As far as the cause of the common
people jg concerned, hers are two
eminent representatives of the house
ot Tatas who gave their blessings to
the movement, Mr. Minoo Masani, our
old friend and Mr, Palkhivala who is
the defender in the Supreme Court of
everyone of the wasted interests who
have gone to the Supreme Court to
challenge any nationalisation ang any
kind of taking over of property. These
are the people who are supporting the
movemert.

Then, because somebody did some-
thing wrong, does it justify in imitat-
ing #hat? As Mr, Shyamnandan Mishra
said, because the Prime Minister who
at that time was the Congress Presi-
dent took the lead in 1959 in unseating
the lawfully elected Kerala Govern-
ment—I think, that was deplorable—
does it justify that you do it in Bihar
also?

" Further, we have the Bihar Cham-
bers of Commerce who came out with
an open statement and so also the
Foodgrains Dealers’ Association of
Bihar. Mr. Samar Mukherjee was say-
ing that this movement can be radi-
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calised and that it cap lead to de-
hoarding, The people supporting the
movement are the headquarterg of
hoarders.

Strangely enough, even the Naxaliteg
are in the 'movement, There is Mr.
Satya Narain Singh, an old friend of
mine, who is supposed to be under-
ground, I suppose—there ig a warrant
against him—and even his statement
comes out publicly in al} the news-
papers supporting the movement. We
are told that there can never be vio-
lence, How can there be any vio-
lence? They all pledge themselves to
peace. But the Naxalites are also in
the movement,

I do not wamt to hurt anybody's
sentiments, When they claim that
Gandhi Ji has beep re-born, I do not
wish to hurt anybody's sentiments by
contesting it. But I will just remind
you that a few weeks or -monthg back,
in a Press Conference here in Delhi,
when some Press Reporter asked Mr,
Jayaprakash Narayan, “When you are
talking against corruption and so on,
why do you, whep you come to Delhi,
sometimes or often stay as the guest
of Mr. Ramnath Goenka?”, his reply
was, “What is the harm? If Gandhiji
could accept the hospitality of Birla,
why can't I accept the hospitality of
Mr. Ramnath Goenka?” He is really
a true follower of Gandhiji in that;
Gandhiji is reborn in that respect. I
do not think that comparing Gandhiji
of the pre-independence days accept-
ing the hospitality of Birla with taking
the hospitality now by Mr, Jayaprakash
Narayan of Mr. Ramnath Goenka,
against whom probably two dozen cases
are pending in courts op various un-
savoury charges, I do not think that
this kind of comparison, is very pala-
table, All T can say is that the bulk
of the poor peasantry, the agricultural
labour in Bihar, the entire industrial
working class in Bihar, the most down-
trodden sections, the Harijens, the
Adivasis, the tribal people, the mino-
rity community, at least all these sec-
tions or an overwhelming bulk of
them, are against this movement
Everybody knows that.
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This mo¥ement, ‘with al] the _‘fall
talk about total revolution and so on
and so forth, is really aimed at “the

next elections, Nothing more than
that. .

AN HON. MEMBER; No lbarm.

SHRI INDRAJIT GUPTA No harm
in' that. But say so. Why do you
agitate these young boys and girls
with visions of tota] ‘revolufio, and
changing the entire society” That is
why, these bovs and girls come,

Now, what is the truth of the matters
The truth of the matter is this. - They
are talking about parallel govern-
ments and parallel Asseblies. Here
i something which js vet to be con-
tradicted. What is the sordid truth”
Trie Prime Minister asked no less a
person than Shyamnindan Babu, ne-
cording to this firs{ page story in the
Statesman of 6th, which has to be
contradicted if it is not correct, to go
unofficially, privately and find out
from Mr.  Jayaprakash Narayan what
were his minimum terms on the basis
of which a compromise could he
brougnt about and he would withdraw
his ‘movement~ According to this
paper, according to this special cor-
respondent from Patna,

“Mr, Mishra tolg Mrs. Gandhij that
he wag now in the Opposition .and
that she could nominate an emissary
from her own Party. Mrs Gandhi
asked Mr, Mishra to suggest a name
and Mr. Mishra suggested the name
of Mr, Dinesh Singh, the former Ex-
ternal Affairs Minister.”

And then the story goes op here—I do
not wish to quote the whole thing—
that these two friends of ours made
repeated attempts, visits were paig to
Mr. Jayaprakash Narayan and talks
were held with him, and. ultimately
out of this confabulation, a nine-point
formula emerged.. And this is the pje-
ture of the total revolution! These
are the nine points that they were
going to put as demands: (1) resigna-
tion of the Bihar Ministry; (2) sus-
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pension ..df: the Bihari-Amembly;" (3)
imposition of President'a rale;.(so that
there can be mese Ordinances): (4)
suspension of the Assembly until elec-
tions in.the State; thab means, ‘elec-
tions have to be held is due course;
nothing more than that; (5) ifvitation
to Mr. Narayan to come and tatk: he
wil-make certain proposals regarding
educational reforms and corruption
and so on; then, the prisoners should
be released; there is nothing wrong
in that. : Al '

This is the whole thing. Then it
says that nothing much came out of
these talks. When Mr Narayan met
Mrs. Gandhi, there was no specific dia-
cussion on these nine points. But the
talks breke down: they did not lead
to anything. .

Now. a distinpuished member of the
Congress Working Committee ig trying
his own ¢fférts at this. I do not know
whether he will be more siceessful
then my friend Shyamnandan Babu,
or the Raja Suheb of Kalakankar.

Now, it seems to me that there is a
double talk going on. One is the talk
meant to excite and  agitate some
young people in Bihar, which talks of
total revolution, sgocial revelution,
party-less democracy, parallel govern-
ment, parallel democracy and all that
rubbish. And the truth is that talks
are going on for some kind of a deal
and the real aim, of course, is to get
the Assembly and the Government,
one to resign and the other suspended,
so that the way is cleared for another
election as soon as possible and, of
course, in the process, also the pres-
surise the Government of India to
change some of its policies to take it
to a more rightist position. It is quite
clear. That is why JP praises China.
He says. ‘My Guru is Mao" He con-
demns USSR but kecps mum regard-
ing USA and Diego Garcia and Amgri-
can naval forces going into the Indian
Ocean. So, according to him. the vil-
lain of the piece is Soviet Union and
his Guru is Mao-Tse-Tung. Nowadays.
1 find it is a fashion among many gen-
tlemen here who used to breathe. firz
and brimstone a few years ago wher!-
ever China was mentioned in this
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House and they have become cham-
piens of China. :8I#ée they have be-
come pro-Americ#n’ so these “'people
also have become pro-Chind, .. (Fn-
terruptionsyeThat fs why JP 4alks “of
gherao..and physical removal of ‘cor-
rupt Ministers and " MLAs, but' he
keeps..mum on the people who' have
amassed all this black = money with
which this corruption. ‘net is being
spread by ghese forces, the black:mar-
keteers, speculators, ‘stvégglers and 80
on. e e e
' L LN

Therefore,.ald:d.wish to say is that
as far as the CP¥ goes, we sre not
enamoured of Mr, Ghafoor or his Min-
istry. Let me make it quite clear: As
somebody correctly said, before JP.
launchedq this movement, our.. Party
demanded that that Government
should go and our demand before the
Government is that' thiss Ministry
should be radically changed and over-
hauled and it should be purged of
Ministers astwell as high officials who
are corrupt......

SHRI PILOO: MODY:iHave ybtu re-
commended that Shri L. N. Mishra
should be sent as Chief Minister?

SHRI INDRAJIT GUETA: It does
not matter what t{he Congress does
or does not. We will oppose this
movement tooth and najl to the utmost
of our capacity because replacement
of this povernment by a government
of these forces whom 1 have mention-
ed is to make it certainly not batter
but probably will make it much worse
for the poor people,

Therefore, 1 will finally end just by
reading out briefly the demands we
have posed today in Patnd before the
Government.

We have always told these people
that thig kind of movement is the re-
sult undoubtedly of justified resent-
ment and anger of the people on the
basic of unsolved and aggravating
problems of day-to-day life, and this
movement has to be met politically
and by positive ecomomic measures
and not by reliance on Police and Sec-
tion 144
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Therefore, our demandg are:

M Su_ljnn.mn the Bihar Assembly
ly_.rl_i!jl’ﬂl ree weeks and end
this ‘rule by ordinance.

"-{2) Organigse a big de-hoarding
Campalgn' dgainst’ the big cul-
tivators and traders. ' ' -

Bl e d
(3) Puege the..Govermment and
the administration of all cor-
rupt.elements and all those
»+  who are sympathisers o* Jana
Sangh and "Anand Marg. ...
(Interruptions).. r 1

Yes, they B‘I:E_ sitting there just as a
section of the Congressmen in Bihar
are helping this movement. .. . (Inter-
ruptions). Yes, a section of the Con-
gressmen and the bureaucracy are
helping this movement. I can give
you so many instanceg of what (hey
have been dojpg.

* (4) In all big cities, industrial
centres and gcarcity areas
rationing must be introduced
and a proper distribution sys-
tem set up. '

18 hrs.

The other day 1 was in the Bo-
karo steel plant, a vital steel plant,
and I was surprised to find that
there was no arrangement, no ra-
tioning, no distribution system, no-
thing. It is a, scandalous state of
affairs. Fifthly, our demand js that
in the flood affected, drought affected
areas of Bihar provisjon must be made
for grant of taccavi loans fertiflisers,
seeds for the peasants particularly poor
peasants. Sixthly, our demand is what
graded land tax should be introduced.
The accumulated agricultural debts of
all those owning one acre or less
should immediately be abolished. Se-
venthly steéps must be taken for the all
round development of backward areas
like Chotanagpur and Santhal Par-
ganas, Eighthly, the application of
land Ceiling Act should be taken up,
not g Mr. Samar Mukerjee said, to
only flve landlords and allow the
rest to remain. We have sald th_‘!s
to the Congress Government, begin:
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at least and if we at least begin with
five big landlords, if we begin with

this excess, surplus, illegally held
Jand, you will see how the move-
ment spreads. Then, ninthly, you

thould carry out distribution of Gov-
€inment fallow land to the land-
Jess. Tenthly, there should be pay-
ment of D.A. at Central rates to
State Government employees. And
€leventhly, there should be withdra-
wal of cases—there are so many
coses— against poor peasants, agri-
cultural labourers and workers. These
bhave been brought at the instance
cf the employers and the landlords.
Such cases must be withdrawn.

If these things are done, if the
ccngress party i8 able to mobilise
the people on the basis of these steps,
Ecsitive programmes, then only, it is
pessible top mobilise the people pro-
perly against this particular move-
ment and also to expose the real aims
c¢f this movement, ang the real cha-
rocter of the people who are behind
this movement,

1f these things are not done then
things will go from bad to worse.
Therefore, Sir, this is our stand. This
is a clear-cut stand and we neither
support the Government for being
rerponsible for creating a  situation
which has enabled this movement to
come up nor are we prepared to
side with this movement. It is not
a question of Ghafoor Ministry. And,
dces Ghafoor Ministry meap demo-
cracy? Of course, it does not mean
democracy, But I want to ask my
CPM friends this thing. Do they
want that system by which 25 of
them have come here to be aboli-
ehed and done away with altoge-
ther? Then, what will replace it? I
am appealing to my friendg of the
CPM, not only those sitting here,
but those who are working through-
out the country who are our old
ccmrades, They should not try to
follow this opportunities stand. And,
while they are saying all these things
here, their own party committee in
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Bihar has dissociated itself from the
programme of the fourth. That is
why their own party disseciated it-
self from the Delhi bandh of the
fourth. That is why in Rajasthan
the party secretary Mr. Mohan Pa-
nania came out with a statement that
of course, we want to fight the con-
greas Government but at the same

time we have tpo fight against the
landlords, capitalists, hoarders and
blackmarketters, So, something
must be done and we llve in the

hope that the Communist Marxists
will not follow tl line. It is ob-
vious that some re-thinking has been
going on inside their party and I
appeal to them to give up this op-
portunistic stand and not to follow-
this cheap popularity line but to join
bands with the forces which are
fighting these very anti-democratic
forces. Thank you,

st THEPTE 9i¥a (CmAwrie): A
qfa+1, T ;7 9 fedi & 57 77 79 747
qerey 21 9 § {6 afwdmm ¥ g
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Fereftzg 1 e, 2 & St T T
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T & A o A gftw w1 s
feg frg @1? s wanits w7 S g
FITAIX w7 fFam @ AEEa
# 731 ¢, W wrafTs gegT T@) g
TAI-FT ) §, T T q@ E Ay
ot frmay qear & A & fag st
darfeat 1 w5 4 ?

warafa f, &7 ar =z % fefgwe
afrgz & ww o wfafafe § o7 o+
faag 2 -

“The maintenance of law and
order on the eve of the gherao of
the Assembly in Patna on the 4th
November, 1974."

A FI Y T IE AT, FFFFT TW7
gem I7 A & fag A g @z faed
wrfrager RiYAT 7 frrza FreRm AE @ 7
qg AV THT AMAT T TEAT T A GIA
®IF FT FHAT 19 a1 41 W7 39 FT
A & fordr garf s, g, wfaegz,
qm, AYEEAT, q1F F7W IIA A9 ) §
€T T OF & A TEAT ATEAT § ¢
“observation from AIR".

WA T YA q1yF A A (A4
o« & A faar gg I ¥ SEEw
¥ ard far R R

“The following arrangements
have been made by the State Gov-

- ernment  for observing from  air-

craft the movement of groups
from different directions to Patna.
Aircraft have been fitted with
wireless gets with the help of which _
it is possible to contact warious
wireless stations up to a range of
50-60 mileg from Patna, Apart-from

. wireless operators, a senior officer

will be fiying in the alrcraff for
observing the “movement of the
groups from different directions
and get in touch with wirelems sta-
tions at various check points and
‘pam on information to the check
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points and the district control. and
AIR Patna for necCessary action at
various levels with the object of
preventing the movement of the
group towards Patna.

The following programme  for
the flights of the aircraft have been
finalised:

2nd November 1974—forenoon—
one aircraft will make a round
along the outer range of Patna. In
the afternoon one aircraft will
make two rounds along the outer
range of Patna.

3rd November 1974—_forencon—
one aircraft will make three rounds
in the guter range and in the after-
noon three rounds.

4th November 1974--two aircrafls
in Patna metropolitan aren will
make half an hour round along the
inner range of Paina and one air-
craft would make rounds along the
outer range...."”

U7 AAGEO At FAA giatErEfza
FTITT F7 @ & A F91 A9 3T 7
TANAF qrarC 9T G AT qAFA F
Far 37 ¥ o qfas €t e 2,
arg gar % faui &1 wwaw 7 qm
mravas ¢ 7 afyeet w1 afiw f2
g fFag g @29 UE A
94T AFA §, 8 g % wFA §) A@Y
qEAT WET F1 TF g&IEAS T F &
“fagr 74T | T FHT AGT & AA-—HIRTAT
# fagea #1 ) Afe giE=T & faweq 6t
F farfear aart € s wawew ot &
Y FT-TAGT § |

FaTAfT A, T Rt S Fgar §

“The doctrine of mass action is
incompatible with the spiri§ of re-
presentative Governmeni”

s 7g 7g o wgn § Fr qewi @ 95
Al Wit F A Ay A gw
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1959 ¥ ¥ | #1 gW1 91, T, Foq
ot s %7 @ | ¥ ¥ wafre aaT
oY, 77 FAAME JTET I F ALY
A T A 41, 3g Ffe A F
faams gernT & oF o WO
S THT ATHT & e § 1wty o,
fex st gferw =i o a7 gfm
aHEE ¥ A gafa arg # fgvan
T Ay TR W ¥ ¥ afe
HIEA F qeA v ar ). (wwra)
AT ATRAT F1 AT FT AwA gfaw
et F fAo gan gw e @
FAgE A F 7 g 20 (smara)

Mo &Y JyaT: IAT A1, q®
g E ) 9gA A R F am g
I AT o) &)

ot wrzw fagrdt vt #1 % 39
g Y 2faar gl waE gE 9 2R
o 61 21

I AF FgF g e F
29 9, 1959 T UF FFAR@ T fFam:

“It seems obvious that a big
change has taken place among the
people and many of those who sup-
ported the present majority party
in Kerala Assembly during the
last elections have changed over
and are opposing it. It is a legiti-
mate presumption that the Kerala
Government now in no way repre-
sents the majority opinion of the
State. Normally if there was no
serious crisis even this situatiom’
could continue til] the time of the
next general elections but the
situation that has arisen in Kerala
State has become critical because
of the widespread and almost pas-
sionate opposition to the State
Government.”

“Conflicts have arisen and the
Government has frequently used
the coercive apparatus of the State.
This has led to great bitternems-



3 Bitxation

[ sz g ame)

which is likely to grow and make
the situation more and more in-
tolerable. In such circumstances
the' democratic way of meeting
the situation is to have general
elections in the State for the As-
sembly, A Government which is
80 challenged and which has to
face this widespread and intense
opposition would be well advised
to accept that challenge and agree
to fresh elections.”
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gfogr wod &1 JET@aT 1 1969 H
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g fagre & Toawa & wgr & s3A FT
wWg

“Mr. ‘Bhandae said today that
the present situation in Bihar could
have been averteq if his publie
statement, a year ago, .about cor-
ruption in the State had been
acted upon.”

fagre ¥ woqwra &= aF gy wdr
| AFTTTT T ITAFITIREN
FEF T A f wrar &1 S g
g KA ——77 N five FagaA
AR R AAATIRE ) IS5
afrad 1 F fz4 31 F wrewr T4 -'fgr @
LS CACR LA

“] had predicted and warned
aboyt the present situation in
Bihar a year ago."

fag & Toare 7 A Yarar 2 ¥,
LU UL R UG I R
o syt w1 wfowy 4 & 1 7g wfalwar-
I FI TS AL ¥ 1 A 3F §

fi o Tw0 ATTRT W safe Al @
&, wfw ag Ffraet sfa s 1 g8
WA S AT TG § | 73T Bl

I ¥, W7 T F 7 FEOT AT
F1 OFIAF-TH § AEF GT FIE FLATT

%1 afeferfaar qar F07 & w9 fedar
& | 97 TFTT qrOAT F1 9% 74 g

WL AZ T AT 19, AT AT Tg& A

¥ 3% 7w § wifaa g v fadan

faar qi1, @1 wd sar 7T 99 frgdaw

®ZFT T 2 ... (wvawra) T

fomr gom & 1 qf wiqq g1 Afea
ST 5 5T A A g7 fE qgw Wi

T # weat faesr ifey afag,

c & wfaes g wrar AL Aped A
g IF uFAT FONT 1w TETN
o g g ?
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[t wzw fagrd amdq)

i #17 @ FF7 fra F AN A
IAGAT, WG FFW ATTIAT FT 7 Iq
Aamragar ¥ facafasiay?
& o siedr fodl ¥ g0 IEI0g
& 7 & 31 7ve | F90 T & AN
g g & oA w fagm#H
AT FIX FT 7467 i1 Fifga | fag=
& FIRIA B GATT FE F AFaifaF
TR g7 I a6 & 1 W4T 747 faaeq
HAC T GO FH K FA050 FF THF
T a4@ | R AT o7 TgH § 9
fwdt off faam a0 1 08 TN T
*g A §, A &40 W faqT 540 w0
qfess w2 241 & 1 4@ faadi Fiw
FANFI OF T T AT 77 | 97 A5
WA W OH /1T TgH ZE AT, §T AT
wT @I+ g waa fax wEy £
fEgam A0 &1 wiwF g 5 orq T
W FACFIAIEE | AT LT T47 AT
FrF AATHT AN FOT T 6T, AN AAST
&t of( fadT qac 4T FE K 7T FA
g & 1 93 787 F T JA41

DN gL A F T F AT F AW
Jr g g, Y Wififrgs diw we
g o odft S rar gY WTar 1 gw
gt wmgd f& 7gai oo frac g

s UW WgW Tiw 0 1976 FI
AT |

st e fagrd aAaqY 1 R
1976 aF =TT 70 #4317 & &7
AT AT Ay (3TA@iA) W AT
T & mfed U3 a6 99 FEx
@ & fad i aqr &1 |0 741 fwar gar
ATEA WT FT FHAT 947 A1 Fardiqa |47
§7 FA1 7801 wrw & g0 g v fagre

w1 faqra qar qr Fr A qow w®
g4z 9@, €9 % grea famm g
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T WY &) w9 AR § famE A g
a & Al g §FAT |

qA M AR AL H Y AT w
RIAEDFAT B 24X § MITIIF 5T
gear & waE fzexr 4 adm AT AT
F3 gAr, 3§ FA wi@ Iy & faa
qafex grar wfeq | #30 wefeager 3=
1€ AT § 7

#1r avxd a7 7 forg Fa0 F 77
frer w¢ gowk 77 1 W33 A4 fEAT
qr ? ®AT AT F578 T4 FOAF AT
#¢ a1 3% & W1 wAag fedr 7 93
A srag & ? vt 25 gA I §
A §a@ w¢ feg ag AL TOET
#ofgq afRT g qrag 4 793 § AT
A 7944 7 2wy, 86 TF FT LA A
g7 T qHAT AL A1 NG AKA, I AT
R T AT FT@ VAT | T IFF
WIARIZI AL E

ot sieT waTw g (W) ¢ CAEE
wie wreT | 2fET g ww  LF
seary fagr< & &g # AT g TAT
foedr & @it ¥ ¢ @ & | F4T A
TR FAT qA1ET | g4 A1 AClR
fraa 9C @

st wee fagrdt wroda ;T4
wgrd, feedi @ 1 frgarar fzaq war
& fredt AT Fagr< gn g AR F0 QT
wigar & 1. . (srawra) . .. FASHTF
£ATFIT AT T, TAFH ERT & TATRS
AXFT, SELITFIAT FLGHA G
#r wifaer & 7§ 1 fowegrx gad ¥
FIAT I4 T A FEAT TG0 T E
qg FAFT A4l § AT K IOA FT
& Fo% grr Dfay | AsaT F T
9 AME WKY | AFA G AT FIT
waerqlgs gL g ...
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SHRI K. NARAYAN RAO (Bob-
bili): On a point of order. When &
material or Object is exhibited in the
House which reflects seriously .on
the Government in respect of main-
tenance of law and order, should not
the Member seek the permission of
the Chair? Where is the aut'hentl.city
that this is exactly the same thing?
It might have been a fabricated one.
This is a very important point so far
as the procedure is concerned. It it
is sought to be laid without the per-
mission from the Chair, it is wrong
and should be discouraged at all costs.

wrafer avea  RF AT H R AR
£3 74 41 T AT TE W ] ML
HqI% WET AL AXCAT T |

ara¥ar 3w 35faaz & I &)
oq FATH F1 | )
st wrer fagr@ arokdy : s 2
1T T FTX A F WA qF ATH ¥
T | § FACT FTGIE
Arare # 7 wax wawr fmai &
qitT AT FAT § AW 4@ awy
HITAEFAT H FTTITAINE | AT ATHA
giuw fases 267 & | qqeam i ¥ -
Fifa® g9 w77 %A1 & A fe 7 frdy )
afafrarardy A1 fedy &1 aafaardy g
F, A ®Y qle F S H AAfEE
wfsg &1 FAATA @FC @ INT
frwra areT F & ftg 74} FaTAT A7
aFar gAY agq 3 gw Ay fagre N
saadt g§ A= w1 gw fawad ¥
feorn 43 1 o AT fF 017 WAy 61T
a4 9F (M AT %y fma | &fwa
wrafaes ot og =y <ver| i fw
T8 F(A4r % fr wtag o AT siaawa
Aoy £ Aerg TR @Al g fae
ardf ar avam arff o) Pt agdy
it | enfae dewfee w1 a2,
AR & aHAT § oW YT Ty’
Fr goard’) WY@ frea awa.
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2\ ¥fsq gd &7 alidr 8Tt g
qEHX &1 qgraqfa & am wRE1 E
fAqeq AT FF 8 A AT o FFAIT &
qTA qTaf FTE &7 WAGY FHAT &HaT)
Tg wiataa a1 av fagie § avawas
GaRYT § ZA T, A@T A T3 WiEver
X I FEFAT | 3% M OF TEY awar |

SHRI K. HANUMANTHAIYA (Ban.
galore): I have very carefully listen-
ed to the points +made by five
Leaders of the Opposition, Tuese
speeches highlighted the repressive
measures alleged to have been
taken by the governmenta] authori-
ties. Some speakers made very
strong speeches against the Prime
Minister. Omne of the opposition
leaders made a strong speech against
Mr, J. P. Narain also, What iy fac-
ing the country is a crisis in the
form of a mass movement in Bihar.
This ‘movement is going op for the
last 8 months, All the steps that
we in the Govermrment have taken
have not been able to suppress the
movement, nor is the movement
Ted by Mr. J. P. Narain able to
get the Assemblv dissolved or the
Ministry dismissed. It looks to me
that there are two forces ome im-
movable and the other irresistable.
Therefore, when the irresistable
meets the immovable you  cannot
claim victory for one side or the
other,

1 cannot ignore this crisis. How-
ever much I may disagree with the
methods adopted by Mr, J. P,
Narain's movement I  cannot just
dismiss it as a matter of no conse-
quence. Nor am I prepared to im-
pute any bad motive or unpatrio-
tic motive to Mr J. P, Narain. I
agree with Mr. Mishraji wihep he
said that he js a loknayak, With
equal generosity he has to agree
that you, the leaders of the opposi-
tlon, with full hearted support
praised Mrs, Indira Gandhi when
Pakistari war was won, On that day
I' heard” the' speéthey in the Central
hall; Greet” speethes were made by
theo lew@éric of the dppssition!
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SHRL 5. A, SHAMIM: And onme
independent, that is me. .

S_HRI K. H THAIYA: Tears
of joy came to my eyes because behind
those speeches were intense patriotism,
large hecartedness and the ability to
Eo:k at things with a3 sense of propor-

i,

This Bihar agitation is also 3 kind
of danger that we face so far as
the democratic processes in the
country are concerned, IL is not a
question of repeating arguments.
infinitum in consonance with party
lines. These partylines, go parallel.
they never meet. Therefore it is
impossible to solve this  crisis
with a rigid party position that each
one of ug are taking., If the lines
are a little bent towards one another,
then a meeting ground will appear.
And it is that generous patriotic
attitude which must guide all our
thinking, speaking and action. If
J. P. Narain is lok nayak please
remember that Mrs, Indira Gandhi
is Bharat Ratna and her services
to the country are in no way less
than that of J, P, Narain. Please
remember that for three generations
three great persons in that family
have served this country, To talk
lightly of her, to abuse her, to make
fun of her, is not consistent with the
right stand that the leaderg of the
opposition of thig country ought to
take.

Therefore, let us forbear accusa-
tions and counter-accusations, What
is the way through which we can
bring about 5 settlement? The hon.
Leader of the Congress (0) Mr,
Mishra ji ip the concluding part of
his speech made two suggestions.
One is to withdraw the police—
Central as well as reserve, The
second, is to appoint a commission
of enquiry to ses how far police
actions have been in excess of re-
quirements, These are the two
concrete suggestions which he made,
Let us forget the adjectives wumed
e L3 have 2o bete.
resg party T e DO
tion In accepting the proposal made
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by the last speaker, Shri Vajpayee,
that a way must be found in order
to settle this crisis,

19 hre.

1 am a Congressman but I cannot
think exactly on party lines I am
thankful to the leaders that they
have given me a certain latitude.
From the first to the ninth of this
month I wag in Karnataka State and
1 hag occasion to address dozens of
meetings. We celebrated ‘auttsav’
the day on which Karnataka came
to be formed. I am in great demand
as I played a leading role in the

formation of Karnataka, Op the
first day nearly 50,000 people had
gathered—and I felt the sense of

it—whenever Jayaprakash Narayan's
nagme was mentioneq there was
thunderous applause. In other
meetings also I found that people
are jp svmpathy with him_ [ do not
certainly say the whole State is in
his favour, I am not given to ex-
aggeration. After you made me the
Chairman of the Reforms Comrmis- .
slon for four long years I have
learnt the way of assessment. not
of exaggeration or minimising any-
body’'s importance, Evep in the far-
oft South there js a feeling that what
Jayaprakash Narayan is doing is
right in its objective,

Some of us do not agree with the
ways he is following, Therefore, the
opposition parties who have pleaded
for him, who have supported him
and who have praiseq him have to
play the great role for bringing,
what is called, your good advice to
bear upon him, May be the prece-
dents that have beep laid down by
this Government—with some of
them I do not agree and with some of
them I agree—we might have  done
something for our party advantage.
So, has it been the case with many
other political parties in ap hour of
crisis, Thes, are the human failures
of political leadership. ILet us
generously keep all the accusations
of personal advantage taken by a
particular leader or politica] party
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aside and apply our mind to the
problem that besets Bihar,

I appeal to the patriotic fervour
of my compatriots i, this House
These are the days oy inflation and
economic  difficulties. Everyone of
you wil] agree that production is
the royal solution for these diffi-
culties, We must not do angd en-
courage anything which may im-
Pede production in this country. You
will agree, however justified you
may be in launching bunds, gheraos
and strikes that production suffers
and that patriotic nation  should
countenance any step that impedes
production and aggravates inflation
and scarcity of commodities, From
this point of view, all of you have
to apply your mind patriotically in
order to solve this problem_ None of
you have directly, at any rate, suppor-
ted the stand of Jayaprakash Narayan
in the matter of dissolution of the
Assembly or dismissal of the Minis-
try. I personally believe as a stu-
dent of the Constitution that the
way to change must be one of the
persuasion, and not one of pressure,
coercion or demonstration. We
have g Constitution which allows
a change every five years, We can-
not afford to be impatient and ask
for a dissolution of the Assembly.
I feel happy and welcome if anyone
of you from the Opposition Parties
becomes Prime Minister. But, then
this lesson of dissolution and dis-
missal will be repeated ad inflnitum
We get into a vicious circle of
destruction of Democracy, So. you
have to persuade Shrj Jayaprakash
Narayan not to push this country
into that circle, Leave these two
matters, namely, dissolution of the
Assembly and the dismissal of the
ministry in the hand of the Cong-
ress Party, It is not that we are in
admiration with the Ministry in
Bihar; it is not that we are in great
admiration with the doings of many
members of the Assembly. These
things are happening not only in
Bihar, but also I know personally,

- in othéf States, I have been sap-
pealing to the Cengress Party that
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bu_i; of .malpractices but on the
basis of truth and on the basig of
good conventiong and good stand-
ards. I am ome of the many who
say that,

SHRI SHYAMNANDAN MISHRA:
You had gone on fast against cor-
ruption in your State or elsewhere,

SHRI K. HANUMANTHAIYA:
Do not repeat it, Of course, repeti-
tion loses its value.

SHRI SHYAMNANDAN MISHRA:
Then tell us something ag to what
you propose to do,

SHRI K. HANUMANTHAIYA: Even
to day, it is not a mere statement I
am making here, I have been talking
to my colleagues in the Congress in
the Karnataka State that the poli-
tical atmosphere has to be purified.
So, the only way left open to me, as
a Member of the Party, is to plead
publicly and privately Gheraos and
demonstrations are things that are
out of place under the structure of a
constitutional Government. Shri
Jayaprakash Narayan is up against
corruption. 1 am equally so. In fact,
no member of the Congress Party is
in favour of corruption, (Interrup-
tions), Please do not laugh. Can you
point out any Congress Member who
gets up and says ‘Yes, let here be
corruption’?

The Administrative Reforms Com-
mission considered this question. It
recommended the institution of Lok
pal and Lokayukt in order to tackle
the corruption at the higher levels,
A Bill was also introduced in Parlia--
ment,

SHRI ATAL BIHARI VAJPAYEE:
Then why was that Bill not passed.

SHRI X. HANUMANTHAIYA: I
am appealing to this House and the
Government also in this regard. The
Bill is pending consideration for the

‘last 3§ years, It has not been passed

in this House. It fs now pending.
Miy be, Government has not been able
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[Shri K. Hanumdnthaiya}

to find time for it. I do not know
the reasén. Let Shri Jayaprakash
Narayan take this as one of the issues,
We have to find ways of confronting
corruption with appropriate measures.
If we shout all the time against cer-
ruption, we will have merely wasted
.our lungs, and we will not have taken
any effective steps. If the Opposition
Party shows some ways of eradicating
corruption from public life, we are
prepared to consider them also. There
are two suggestions that have already
been made by Shri Shyamnandan
Mishra, the leader of the Congress
(0O). One is that there must he a
Commission of inquiry and the other
is that there must be withdrawal of
“Central police forces from there,

You keép those two points,

Another point I make is this. All
of us are agreed on electoral reform.
Jaya Pmkash Narayan has highligh-
ted the problem of electoral reform.
‘It is not necessary for anybody to tell
us this. We know that the electoral
system has lent itself to over-spend-
ing, to corrupt ways and to question-
able methods. May be many a time
we are rot able to prove it legally
in a court of law. But actually this
system has come to acquire many bad
characteristics. The Prime Minister
has also announced that she is very
particular about reforming the elec-
toral system  You are all equally of
the same opinion. The method sug-
gested by some is that all the political
leaders, ruling and Oppesition should
sit together and evolve a formula. It
has proved to be an impossibility.

Let us recognise the fact that each
one of ug has his own views, un-
changeable views in fact. That is the

way politics is being conducted in
this country, We have not fol-
Jowed" the 1line of thinking in
a blg way, but in a partisan way,
For example, the CPI leader who
spoke ~made so many allegations
against Jaya Prakpsh Narayan. If
. e gcrutinise their history, we ean
‘level. an equal number of charges
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against them. In fact, I am p&s‘l_'ah-
allly of the views that if the CPI had
taken to a higher level of preaching
ideology and not attack persons, they
would have made much more pro-
gress. I have been seeing this; one
of their strategies is that if anybody
disagrees with them, they condemn
him wholesale, attack him in all possi-
ble ways, These are not the ways
which will strengthen the ideology of
the Communist Party. On the other
hand, it will produce such a revulsion
that they will gradually lose. What
are they now? Instead of being the
Opposition Partv. they have become
a party of position. They want a
position with the Congress. They
want an advantageous position for
their own purposes. Therefore, do not
try to create the impression that we
could be misled by the accusations
you make against Jaya Prakash
Narayan. If you really want to solve
the crisis that has overtaken, Bihar
cease abusing Jaya Prakash Nanayan.

SHR] RAMAVATAR SHASTRI
(Patna): We have never personally
abused JP. We say his ideology is
very dangerous, That is not abusing
him.

SHRI K. HANUMANTHAIYA:
Here are two persons involved. If
your Jaya Prakash Namyan is Lok-
nayak, our leader is Lok Sabha
Nayak. Please keep this in mind, It
is not that she has posed herself as
the leader. The country has shown
by constitutional methods that it has
unquestionable confidence in Ther.
Therefore, she is there, We cannot
just dismisg her. She will not quit
her position next month or next year.
She is a permanent entity.

SHRI SHYAMNANDAN MISHRA:
Permanent entity?

SHR]'K, HANUMANTHAIYA: Per-
matient entity in the sense’that offices
miy come and offices may 'go, but her
Ieadérs‘lﬂp emnot be’ n:.mine\-l and
heér ‘influenéé’in the r.%u:n cnnho! be
wished s¥%hy' Ste i¥ " 1" hbive
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great regard for Jaya Prakash Nara-
yan, Every one of us who is inter-
ested in restoring normalcy in Bihar
must try to bring these two perfdns
together. 1 make an appeal also to
my Party and to my leader. We were
able to come fo an understanding with
Bhutto who was the arch enemy of
the country, who was the personifi-
cation of communal fanaticiem which
took the shape of Pekistan and war.
When we have come to an agreement
with such a person, it stands to
reason—I do not say much more—
that we have to come to an agreement
with Shri Jayaprakash Narayan, And
when he comes here, if you encourage
him, incite him, to more demonstra-
tions and agitations, an agreement
cannot be arrived at. It is in a spirit
of patriotic fervour, in a spirit of co-
operation that these two perstns have
to approach one another and see that
a settlement is arrived at, Tt is not
very difficult. If I understand the
stand of opposition political parties,
they are interested only in these two
issues: withdrawing the police—

SHRI SHYAMNANDAN MISHRA:
That is with regard to the incident
on the 4th, but about the basic issue
it is not so. )

SHRI HANUMANTHAIYA: Do not
explain it away; stick to a position.
‘These two things can be easily agreed
~upon, provided Shri Jayaprakash
‘Narayan withdraws his movement
Mahatma Gandhi, when he wanted to
negotiate with the Viceroy, he with-
drew the movement on some occasions
to negotiate. Shri Jayspnakash Na-
rayan, who claims to be the follower
_of Mahatma Gandhi, cannot negotiate
with a baton in his hand, figuratively
speaking, He has to see that g calm
and peaceful atmosphere is establish-
.ed before cordial talks take place,
Therefore, as soon as he makes up
his mind tp come to a settlement, the
. Birst thing is for him to create a happy
s#tmosphere, It is that the move-
ment has to be withdrawn.© The
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people of Bihar bave to be saved from
the sufferings they are undergoing,
from the deprivations they are under-
going. It is a patriotic service in
itself, 1 am sure a way can be found
through the good offices of the oppo-
sition parties and others to find a
solution. It becomes an impossibility
if we try to exploit this situstion, this
crisis, for our own political purpeses
or party purposes. Here is an issue
as important as external war. We
have to rise to the occasion even as
we did during the Pakistan war,

Bir, some people were saying that
there is Ram and there is Ravan and
so on. In India we now have an
enemy; it is a four-headed enemy,
namely, corruption, casteism, ineffi-
ciency and dishonesty. Nobody can
deny it. 1 do not take information
from anyone else; I am directly in
touch with the people. If there is a
referendum in any place, they will
all vote for this and say. “Yes; these-
are the evils existing.” Not that any-
one will come and do things better.
We have seen the performance of
coalition ministries headed by opposi-
tion political parties between 1967 and
1971. Therefore, your record also is
before the people. Let us not .accuse
one another of any malpractices per
se. We have to turn a new chapter,
We have to magnanimously forget the
past and sit together, with new out-
look and imbued with a sense of mis-
sion to establish peace and progress
in this country. This is my humble
opinion.

The Government may not accept
my suggestion, but I venture to sug-
gest that these two proposals of mine,
a Commission to reform the electoral
system and the mppointment of Lokpal
and Lokayukt may be subjects of dis-
cussion, negotiation and settlement
between these two great leaders, '

*SHRI J. MATHA GOWDER (N{l-
giris) : Mr, Chairmgn, Sir, in the State
of Bihar Shr] Jayaprakash Narayam

The original speech wag delivered

in Tamil.
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is in the vanguard of people’s agita-
tion. At the very outset, I would like
to point out that it is not proper for
the ruling Congress Party and the
Prime Minister of the country to say
that this mass movement is Tbeing
spearheaded by reactionary forces in
the country, just because some Oppo-
sition Parties have joined this move-
ment or some Opposition Parties have
extended their support to this move-
ment. If the Prime Minister is going
to be persistent in saying that any
agitation against the ruling party is
reactionary, does that in any way
mean that the ruling Congress Party
alone is progressive and all others in
the country are reactionary? If that
criterion is the yardstick, in 1959
when Shrimati Indira Gandhi was the
President of the All India Congress
Party, she and her party did make an
all-out effort to dislodge the duly
elected CPIL Ministry in Kerala
under the leadership of Shri Namboo-
dripad. Applying the same yard-
stick of Bihar movement, could Wwe
not say that Shrimati Indira Gandhi
was also a reactionary at the time
when she spearheaded the movement
for the removal of Namboodripad
Ministry in Kerala? 1 refer to this
Decause there cannot be this kind of
xuniversal application of the principle
of reactionary forces spearheading
-mass movement; in a democracy it is
likely to recoil on the ruling party
also some day or the other.

One should see who is conducting
this movement. The very name of
.Jayaprakash Narayan evokes a feeling
.of reverence throughout the length
.and breadth of the country, When
the news appeared in the Press that
J. P. had been beaten by the police
.on the 4th November, the entire
nation was upset. If something bad
had happened to J, P, I am sure the
-entire country would have been in
flames. On the 5th (November, the
“Police encircled J. P.s house and he
-was impreoned in his own house,
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Naturally the people wanted to know
whether this is a democratic country.
But the ruling Congress Party an-
nounced that this step had been faken
to give protection to J. P.- On 5th
November, J. P, could not go any-
where because of the Police guard
around his house. Could there be any
thing more shameful than this in a
democratic country? Even during the
days c oppressive British rule, this
had not happened. The entire city of
Patna was barricaded, as if there was
going to be an invasion from an ini-
mical foreign country. Were the
Chinese or Pakistanis going to enter
Patna that day? On the other hand,
the people born in this country, more
especially the people born in the State

of Bihar could not enter Patna that
day,

If the Government had not become
nervous about JP's movement, why
did they barricade the entire  city
of Patna? The Government had surely
felt that if such a barricade was not
there, the people would certainly
have made J.P’s movement a resound-
ing success that day. This was the fear
that goaded the Government to bar-
ricade the city of Patna on that day.

I do not advocate the theory that a
duly elected Assembly should be dis-
solved just because some people voice
such a demand. Just because an oppo-
sition party demands the dissolution
of g State Assembly or even the Par-
liament. the Government need not
necessarily conceded to such a de-
mand. But, here in the case of Bihar,
who has started this demand? Just
because of ever-spreading corruption
in the gtate, J, P. started this popu-
lar movement. The Prime Minister
could have invited him for fruitful
talkg gt the initial stages of this mass
agitation. If this had been done, the
situation there would not have wor-
sened so much. But in the initial
stages, it became a question of pres-
tige for our Prime Minister. In the
case of some ordinary leader she
could have entertained this.attitude.
But in the case of J. P. this:  should
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net have become a prestige issue for
the Prime Minister, After all, she is
not just the leader of the ruling, Cong-
ress Party. She is the Prime Minister
of the entire nation; she is the Jeader
of the people of our country,

Shri R. D. Bhandare, the Governor
of Bihar, bemoaned in Bombay last
week that if his references to wide-
spread corruption in Bihar, made by
him immediately after assuming the
Office of Governor, had been {aken
note of seriously, this unhappy situa-
tion could have been averted. What
happened then? Shri Bhandare was
summoned to Delhi gnd scornfully
treated. As he was a Party man and
as he was interested to safeguard his
new Office, he resiled from his stand.
I would like to know whether he
also became a reactionary just be-
cause he referred to all-pervasive
corruption in Bihar, Similarly, have
some Congress Party M. L.As, who are
supporting J. P, become reactiona-
ries? Recently. a prominent leader
of the Congress Party met J.P. in
his house. Hag he also become a
reactionary? When J. P, was in Delhi
5 lakhs of people gathered to hear
him. At Ludhiana, more than 10
lakhs of people had gathered to
hear him. Wherever J. P. goes, he
drawg huge crowds. Have they all
become reactionaries? At this rate, in
our country not even 10 per cent of
the population would be progressive,
if the Prime Minister goes on saying
“everyone opposing the ruling party
is reactionary”. But the people of the
country know who is progressive and
who is reactionary in our country. I
would also like to point out with all
the force at my command that the
Government would not be able to
control the situation, with this atti-
tude. The Government will be day-
dreaming if they think that Police
repression will crush J, P's move-
ment; in fact, a great leader like J.P.
is not going to be cowed by this kind
of Police repression.

Here, 1 would like to quote from
.yesterday’s issue of National Herald
a news item:
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Six parties jncluding the Anna
DMK, Congress and CPI in Tamil
Nadu have come together to orga-
nise a campaign to fight the Bihar-
type movements and protect demo-
cracy, m report from Madras says.

Shri Hanumanthaiya and the C.P.L
leader, in their speeches, emphatically
stated that the Bihar Assembly should
not be dissolved, in the interest of
democratic irstitutions in our coun-
try. This is in consonance with
the news that I have referred to
just now. But I woulg like to
condemn the perpetuation of one-
pariy rule in a democracy and also the
denial of rightfu] chances for the op-
position partieg in the governance of
the country. In Kerala there is the
coalition Government of the C. P. L

and the Congress Party. Only in
Tamil Nadu a full-iedged Opposi-
tiom Party. ie. the D. M. K, isin

power. If the Congress Party and the
C. P. 1. join hands to agitate against
the ruling Opposition Party in Tamil
Nadu, do they not become reactionary
forces by the same token which is
being applied in Bihar now? So far
as Tami] Nady is concerned, the Cong-
ress Party ig reactionary, the C. P. L.
is also reactionary.

We in Tamil Nady are not afraid of
such agitations; we will fight in a
democratic manner,

I would Lae to emphasise here that
the policy of the ruling Congress Party
varies from state to state. The Prime
Minister has not taken the ruling party
on the right track throughout the
country. The leaders of the ruling
party are known for making contra-
dictory statements. That is why the
country has gone to dogs. I have no
hesitation in saying that so far as the
ruling party ig concerned, the Party
is more important than the —nation.
and in the case of Congress Party
Jeaders, power id more important
than the party. Naturally, democracy
is in peril in our country. The into-
lerance of ruling party towards Op-
position Parties, especially in a demo-
cracy, ig surely leading the country
into chaos. The ruling party cannob
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tolerate one Opposition Party in the
seat of power; in a demoeracy ufl the
political parties can aspire for the
seat of power. If JP's agitation against
the ruling party in Bihar is reac-
tionary, then naturally such agita-
tions against the ruling party any-
where in the country, whether the
ruling party is Congress or any other
Opposition Party, is reactionary.

As I stated just now. the Prime
Minister is the leader of the Nation;
she is not just the leader of one poli-
tical party. She should not hesitate
to act justly and judiciously whenever
a situation demands. The leader has
failed to take the people of the country
on the right path. She should not have
made it a prestige issue in the matter
of initiating discussions with J. P. at
the very beginning of this -agitation.
For today's unfortunate situation in
Bihar, the Congress Party alcne is res-
ponsible, not other Opposition parties.
Do not blame the Opposition Parties
for all the miserieg of the people of
Bihar.

I would appeal to the Prime Minis-
ter that she should act as a leader of
the Nation and not as a leader of the
political party.
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MR. CHAIRMAN: Shri HA K, L.
Bhagat.

SHRI K, NARAYANA RAO (Bob-
bili): Sir, I have a point of order.
The previous speaker, in one of his
references, made an obagervation which
I feel ig defamatory to the entire
nation. In his speech, he referred to
one particular city wherein he said
people were boiling their own children
and eating them. The western press
which brings out all sorts of stories
-about poverty in this country will
quote this also. Thig statement affeets
human dignity and the nation as such
and g0 it is defamatory and & must
e expunged from the proceedings.

mnﬂru@n:
It ie no point of order
IR TF T A |
W T F AR | AT WET § W
wfgae A=d ara ¥ 7 e avd
FLIT | @A ST weadd A frer &9
wgf ez fear &, amo wafar agy go?

SHRI K. NARAYANA RAO: It is in
bad taste. That is very unusual.

MR CHAIRMAN: Order,
Mr. Bhagat,

please.

SHRI H. K. L. BHAGAT (East
Delhi): Mr. Chairman, Sir, this coun-
try is full of variety and so is Parlia-
ment. Mr. Janeshwar Misra ig a
variety in himself! It is very curious
for me to listen to his speech claiming
to speak on behalf of the people of
India, when he himself was elected
with about 11 per cent vote when the
total votes polled were 20 per cent
Allahabad. He claims to gpeak on
behalf of the pecople of India and
threw all kinds of irresponsible and
wild charges, cheap wild and wvulgar
charges, and cheap jibes at the Prime
Minister who is the leader of the mil-
lions of people in thig country.

Mr. Chairman, this is again a proof
of the soundness of democracy in this
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country.  Thig again shows that the
present leadership  of  this  country
stands for democracy, stands for tole-
raince ang stands for patience. His
specch does not peed any moure coine
ment.

It was very amazing for me to hear
my hon, friend from the DMK party.
He talked in this House that there
were certain big gatherings in Jaya-
prakash Narayan's meetings and that
was proof that the movement peeded
to be supported gnd therefore he
extended his suppert to the move-
ment. About the Delhi football sta-
dium he sald there was a crowd of
five lakh pegple. [ do not know whe-
ther he heg seen the Delhi football
stadium; the total capacity of the
Delhi football stadium is 25,000.

He has not seen it and that ig the
difficulty with him. I am not going
into the question whether in that
meetingg there were more people or
less pecple but [ am only pointing
out the logic. If we are to be carried
away by the Press reports about the
gatherings which Mr. M. G Rama-
chandran attracted, by this time the
Tamil Nadu Government ghould have
gone; it would not have stayed. It
stayed because the Prime Minister
believed i democracy. She did not
believe in the democracy of the street
which you want to bring in here
There were scrious charges of cor-
ruption against the Tamil Nadu Gov-
ernment and Prime Minister was even
blamed and crilicized by various sec-
tions in this country that she had not
taken action. The Prime Minister is
the Prime Minister of the nation and
she has got to see what is proper and
what is not proper and what is correct
and what i8 not correct and then only
she can act. I do not want to com-
ment on the merits of those charges.
But hig allegations that the Prime
Minister wants to crush the opposition
Government in Tamil Nadu is. tn say
tha least fantastic and hasecless.

The language of the adjournment
motion pinpointg the happenings of
November 4 and some alleged police
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excesses and jnjury to BShri Jaya
Prakash. But in the discussion ge
whole gamut and of Bihar politics and
even the country’s politics was touch-
ed. Shri Janeshwar Misra himself
says that Shri Jaya Prakash got of few
abrasions on November 4. Does it suit
the Government that he should get
abrasions and injury and thus provide
an opportunity to the friends who want
1o expleit the situation and blame the
Government? It is fantastic and very
curious for me to hear some people
say thal the Government wanted (o
assault J.P, They say that this was
done by the Bihar Government or the
Central Government. Even Jaya
Prakashji hag not sald that he was
beaten by any lathi. Some people
have tried to become heroes and they
say that a lathi was aimed at Jaya
Prakash but others came in the way
and -stopped it. There js no allega-
tion by Jaya Prakashji or other res-
ponsible people at the spot that Jaya
Prakash was hit by any lathi.

In this Parliament we must rise
above personalities.- The Parliament,
the people of India, the Ceonstitution
and the law of the country are bigger
than any one person, may be Jaya
Prakashji or anybody else, Let us see
who created the situation, What was
JP. trying to do on November 47
My friends say that he was leading a
peaceful march, Was it the Poiice
which was invading Patna? Was it
Shri Jaya Prakash who was trying to
invade Paina with his supporters and
storm troppers? Government is blam-
ed that they have put up barricades.
Last time when there was viclence
in Patna a number of shops were
burnt and at that time the Govern-
ment was blamed that they had not
piven adequate protection and that
they were trying to protect only the
Ministers and the Secretariat. If the
Government does not take precaution
they blame it. And if the Govern-
ment takes the widest possible precau-
tion including surveillance, then again
the Government is blamed. The sim-
ple fact 1s this. You invite the people
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and tell them; we will compel and
coerce the Ministers, According. o

Shri Shyam Nandan Mishra himself
Jaya Prakashji wag preparing to scale
the wall and tried to cross the barri-
cade. He was prepared to take all
kinds of steps to coerce gnd intimi-
date the M.L.As and the Ministers to
resign. Yet they say: you brought the
Police there. What should we have
done? Stood there with garlands to
welcome Shri Jaya Prakash? One
argument of Shri Shyamnandan
Mishra is, in spite of the precautions
by the Government, 40,000 people
assembled in the maidan and that is
proof of the strength of the movement.
Assuming that 40,000 people assembi-:
ed, will the presence of 40,000 people
at Patng decide the destiny of the
Assembly or of other democratic in-
stitutions? The CPI claims they have
collected 5 lakhs of people. The Con-
gress says, they are going to have 10
lakhs of people on the 16th. Will we
decide by thig who is strong and who
is not strong? Mr. Vajpayee said,
hold a referendum. Is it a small thing?
Will not be creating a precedent? And
for what? After all, the elections are
not far off. Lok Sabha elections are
just 5 year away. Why are you afraid
of elections? All these arguments are
being invented because they know
within themselves that they have
reached the saturation point of sus-
taining this movement through law-
lessness, chaos and violence. Railway
fish plates have been removed during
this agitation. Railway bogies have
beeyn attacked. Post offices have been
burnt. A student who went to appear
in an examination was shot dead.
What has nnt been  done? At one
time as a young boy of 12 T had also
waited for 6 hours to have a glimpse
of Shri Jayaprakash Naravan. But
what is he doing today? Mahatma
Gandhi asked the students to give up
their studies to throw out the British
and make India free. In the name of
Mahatma Gandhi, Shri Jayaprakash
Narayan is asking the students to
destroy the democracy which Mahat-
ma Gandhi gave us. He is doing it
deliberately. There is a certain method
in this madness. All his statements



405 . Situation in

are demagogic, He is trying to subvert
ihe_ loyalties of the police and the
military by making various utterances,
He wants that mob rule should com
which inevitably results in tucut'
rule and then people have to fight for
a long time to get back their demo-
cratic institutions We have geen it
happening in other countries. That
is what he is trying to do here.

Shri Jayaprakash Narayan says he
is going to have a parallel Assembly,
a purallel Government, Election Com-
mission, etc. Tell me any democratic
Government jn the world where any
leader hag made such utterances and
indulged in such acts and has been
dealt with with the patience and
tolerance which this Government has
ghown. In pther countries, this would
be treated as treason and subverting
the Constitution and democracy. Qur
Prime Minister is the greatest living
democrat in the world who is giving
scope for such agitations which in the
name of democracy are actually meant
to subvert democracy. So, the bont is
on the other leg. Enemies of demo-
cracy are sitting on that side. I warn
them that if fascism comes to this
country, they will be the first to be
tied to the lamp-post. (Interruptions).
Mr. Jyotirmoy Bosu, because he has
a sharp tongue and a stiff neck, pro-
hably would be the first to be tied
io the lamp-post, if fascism comes to
this country. A far as I am concerned,
1 would rather prefer to be trampled
to death bv ; mob rather than submit
the coercion ang intimidation. T say,
therefore, let us understand the real
implications of the movement,

Some friends talking about
Delhi. So, 1 will say a few words
about Delhi. Shri Vujpayee produced
in a theatrical manner some shirt with
blord stains. Shri Vajpayee is g great
Jeader. He is 3 great actor also. What
was done on the 4th of November?
It was not a call given for a peaceful
hartal. What was said? Nobody will
go to his office, nobody will take his
car on the roads. no scooter oOr bus
will be allowed to Ply, nobody will
be allowed to take his qaughter to the
Tmsmital hacause no taxi will be allow=

aro
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ed to ply, no cinema will be allowed
to function and all government officea
will be paralysed. Written Jetters
under the signature of the President
of the Students’ Union, in which this
thrgat was contained, were sent to
various people. Responsible leaders
of the Jansangh went to the represen-
tatives of trade and gave the same
threat. They had no moral courage
to own that responsibility. What was
the Janguage in which they were talk-
ing? They were saying “look, we
would not like to create any lawless-
ness; but, you know, how these boys
are. They are bad, they are uncon-
trollable; they will create lawlessness
and you will suffer.” That was the
cowardly way of shifting the respon-
sibility on to the students of Delhi
who, by.and large, are law-abiding.
citizens. '

What was the reaction of the people
to this call? The people gave the
fitting answer. The Rickshaw and,
Scooter wallahg said “Mr. Bhagat, you
ask the police people to keep away;
we are strong enough; we shall gee
that nobody is compelled to close his
shop.” 1 said, “Ne. You only keep
your vehicles on the Road.” What was
the result? All the Government offices
remained open, including the Corpo-
ration offices. All the buses, scooters,
cycle-rickshaws and tongas remained
on the roads. 70 per cent of the shops
and establishments are cven otherwise
closed on that day under the Gazette
notification. Se, it is very funny they
elaimed success to the bandh.

They failed in their attempt 1o
paralyse the life of Delhi, Their
frustration i8 obvious. I know this

motion is meant only to focus atten-
tion on their movement, to show their
frustration, to show their disappoint-
ment. I am sure the Congress is not
going to be cowed down by this.
Everybody knows our Prime Minister.
I am sure the people of India are not
going to be cowed dowm by their
threat, They will defeat these peonle
in Bihar, as they will defeat them
everywhere in India. So, T oppose this
adiournment motion.
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Fr FETI ATITIM A TR 27 "
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#sﬂ%ﬁﬁmqﬁa‘rhs-—{mﬂ&ml
AT SAKET ATOAN T LI T IAA
dm Wy T T AR ToNY | I ad
) TRy ¥ I=A 2 el Cicl
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wr Farerr frwfomrr 97 & OF 30 W
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cafen sagew AET 9T ITAY
o7 Al § § Tosr w=ar fF o
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fir gwer AgE 1 vF 7 fazre & A
#1 faaga o g =t #
faAaqu 2z 5 T AN F7a &1 e
£ 7cft 2 B FTTHO AW TTATT
wF qfeqq aeitd AAC FOAAZ 7797
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oW "Ghg § Afed aaswrw AT
#ar dwafee e & g o
o 21 & w7 FF wEewEl § A
TR g wrd, s ¥ @A &7
IT Y AFAT AT A ¥ I A
aré st faar w353 forgiy fegema
¥ BARE F TATHI T AHT g (R
TET FATAT A JATAA] FT HA AT
faar av, 39 %1 F=ar faar L.

SHRI H. K L. BHAGAT: I want to
give him the information that about
late Mrs. Mridula Sarabhaji whom he
mentioned, the Jana Sangh even opp0=
sed the condolence message in the
Corporation.

=t gao Qo AW © WA it I ity
FFW g K IT A AT N EAT

Aamamagwrarfdaag
THT AT 7 gheriu A o w
FHIA WCAY AT FT @A A O FT AIET
TAMRY & o7 FT FEAATAT WY AqeAT 4 |
st fied gaforn fe fagre &1 & aor
o e, ard ez g gz AT @
qfeam, 3v & far  owswwTer ArTEor
9T qg Teurs A oy f gy i
a1 fufaree &1 a9z ety 7 57
awy

o e wvgEgT (P
Tamfy  AERT A Wi HTE
T & | fow w7 oifaz am 2 oz
Y IegIA FaT QA A0 A W, FAT qE
qifRaTia<y &7 AN AA-FRA AIAEr
it #T fq'f‘trf#lr 7 wgr fw @rv WA
AT A1 qH, TEAT ATET TG F I A,

KARTIKA 20, 189§ (SAKA)

Bihar (4dj. M) 414

T FAT HATq & I F TG FFAFT 7 AT
oY F ag W ¥ gy ama § 7
AR gu AT qg G0 A FEA Fwq
1 43 TiAqry & 7

SHRI 8. A, SHAMIM: I dismiss this
interruption with the contempt it
deserves,

SHRI MD, JAMILURRAHMAN: 1
also dismiss with contempt his vulgar
language, g

it Qo Qo apwtw ¢ ¥ AT W TG
a7 fF sawE AT # faand @A
9T e oy, et 92 A1 Afaat
¥ o st g, me e @ o o
qEtfaer #5918 sifay, afer
AU K FIAATES FLA K FI00797 qef
FAC | BA T § AT THTT ATCAT
w1 qFTaar F39 F forg s Afong AfeT
™ ¥ AT CAAE 31399 ¥ &
q= f foan 1 g #7037 f Fifaw
o Ffw

T4 A\ ¥ ag FET ARAT -
T g fegr f& sawsw Arower &
¥ g I feTes & 1 7z AgA
gferams @t 7agdl X & | OF ™ gag
waﬁﬁiﬁqmg.ﬁvmgfv
;qux?w%.mmﬁqa
F wew w1 e 1 faar &, w7 # w7
ars &t @ A W 7 & |rar gOsAr
# farimrz 7z gem7 2, faze @
FToo FT fasAg 7z ggar 2 a1
I AATTAY A5 ¢ fF 99 gEAT w1 Aw
g wifgy w7 ag gpar aaT 4fe
3T FXAr ¥ g7 Az ¥ 4007 gH
qrfqaTie § w1 T AT THLC | ¥
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interruption with the contempt it

deserves.

SHRI MD. JAMILURRAHMAN:

also dismiss with contempt his vulgar

language.
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@i faiar, waw < TETER TF T gl
g wedfle g wer w0 gq ) ag
wgw €

“That is why in all democratic
countries where Parliamentary Gov-
ernment obtains, the practice is for
the Government ijtself to offer to
resign and hold re-election in case
there is overwhelming opposition to
any of Government’'s measureg or
when there is a widespread demand
for general elections. It is not con-
sidered necessary that a ‘no confi-
dence’ motion should be passed in
the Assembly or Parliament in
order to justify the change of Gov-
ernment.” A

“The crux of the legal and consti-
tutional question jg whether the
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Kerala Government has losy the
support of the overwhelming majo-
rity of the people and whether the
allegations made of maladiministra-
tion and subversion of democracy
are substantially true. I have al-
ready expresed my view on both
these points.”

“While the securing of 3 majority
of seats in the Legislature, how-
ever meagre, is very relevani at the
time of forming a Government, it
cannot be pleaded as conferring a
continuing right to claim the confi-
dence of the majority.”

“There is no doubt that there has
been 3 tremendoug shift in the mind
and the feeling of the people. 1 do
not think this public ppinion can be
ignored without sgerious consequen-
ces for the future”.

21 hrs.

gror & Fgar 9RAT § fF 1972 W
A ATHEHT FT AR G A IA A
qfurd ofads amr & fage
qgEwT waar A $T G § fr fama
FNT  IEET TISTHI W7 WAIE A 2,
THET WHET WE WA F A ATa-
fifrg i s &1 GeErema ®
feg H1R ¥ W7 T AT EH TR H
TEM TEAT RS §, KA HT THQ
AT ABAE 7 WY I & A fF
Qe FT T gIAT § FAT T |
B/ FA T w1 Fw f fage 8
fourr aWT Q@Y E 7 %g wREe
PRSI @ g wr ¥ ol
A s IsTqFTE A IR AT %
fagiz %Y faurs awr &Y &Y famr 9%
quT & 2 ey fF &M T
¥ wod &9 &1 Y IEF ot g T
faar &1 mx ot fagiT & 180
WETAW AW W § | WA SEATAET 7
FXTe 3 fagm gwr & At whge
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[sf7 7 fowd )

w S Ay 9q § @ arfeyg
oy ¥ f57 #Y 18 @ Fodmaae frg
war §, 18 IRT O T e §
wf mifedw o 7 & i g
goa Sl e s @ 1 fawe
UNT ®Y 45% B TAE ¥ AT T
Ty & foo w7 s & gafeaa fis s
9§ & wigw v T a1 |re
180 WfeAA A OWT | THEIH
faars awr & 3% Y 9T 5 FAE
& foq oo w7 4@ o & wadlm
arvaa # Ifra w1 & AT "w w7
® 21 yam A 7 fag@ fafaw
AW, T 7T qFOg F qfm
FfTez gawT 1 37T ¥ @ w0
W N T RAT HASR AT T
& FCEH AT FT AFAC T H E AT
o&t faam T F A E AT @ E
fom 3w srafs s o g A
fear & 1 fagr faara oar & Tt &
A g FL R E TEA
I & i ag feei faa awr &)
FAT IH FA T T/ A7 qE T0 A8l
TG R AET AL AW T
o & e wai g & 1 @a fafa
f ot & wer & qowre Ifwa awg
97 framai ®1 @15 78 2 oA § ) A
&1 faaor 78l w1 ofeww feg)-
squr faeeq SNz raEr & i
T FIIA F AT & FATSH AGY (AT |
fav % fem Fswaw g1 &=
AT & I WAL Y2 T 7 &Y
W, e TR w1 oar g
geet woar ww e fear ) F wgmaee
¥ AT & s 9@ § 5 fRr
B TR Fi W qwa food &% H
fray T FT AL JI9 9T G/ L |
avt gfeeal § ag s faeyw Fresit
&Y T R, winadt frwwit @ v
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o IHF! TFE AT wT
qAEE g

u wfree ol & " gfen
ST FTAM ARG F 1 ATOH AaT T A
g it & are ¥ o g gF AT wRr
g1 T ¥ st faems ¥ @
TEAT | IR 9T
“Ag regards the Congress Presi-
dent, I do not want tp say anything
because ghe is just a child in politics.
So I do not want to criticise her
conduct or say anything gbout that.
Generally it is not always an inevi-
table law of nature that wisdom is
inherited by laws of heredity. I do
not want to discuss that. It is em-
barrassing and it is uncultured”.

qg AT ATRA A FF1 4T | TUIA HET
F qre ¥ w0 97 /1T qq FL AT A9
IR e, ao A7 fafaw Ao
& s FTo #1 gETT FT ATTA F1 FH
FEY T w7 FTWRE 7
g 9ar gfea it & g faw w7
Ao WA fagre ¥ 99 w1 IT
HATE FA &7 F19 FLW@E |

T AT FT TIAAT F are F
qgi qraga A Ak § | T A
#7 %g & % % fm stqasme S q9-
=T gTET AT & w @ § yfeg
FTHTC 1 T AT BT TR AGT HTAT
wrfgq | w0 gfea I 99 & I
M WA werr wE IAHT FWEA AT
wiadr it o wEAE ——

qewRmAm arer ¢ few F
far ¢ 7

oft vy fomd : WA Sty war fw
o e T Ag s wifgg |
ga w=n fams s ) & wmies
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@ ¥ FEgN qEan g OF qgi WA
= Ao Ad fwee . ded
aftfiy #t 9t 7t 3 SaFr K7 wFF )
IaE ATHA AT ALF AT H/AT
WIYHT TE AET § A OA AR S
f& sagFm St F Fo Frar aw 1
qrafas  wiFe &0 T AE gur &
WL §H @ F IAF  §14 FiagR
guT R a1 9% AT Y '=A & ATHA W
STt

fer & ama § = T
qret ¥ grr T8 OF qeua L T
A% L H W Feqfree ol & 0%
ar & wR w1 £5 70 qg TR WAy 2
g fr feqeda ga=r #Y famr 9x ga
Y T TEAFT § SA% T ZaT |
aare q & fr oyt adF & w7
FUIFN A T4 A0 T F g
qaviA fFar omar g AT gL A A A H
FHUT THAY KT K04 KT FHN F——

ot TrRTEATe et AR gAr
Tt faar
ot we femd . wod at #

TG FE @I § | WCHT AT A9 ¥
g I@ § «0AT TEA w7 sifoww w1y
AT § 1 IATTIMF AL FP AT
I, WA 1Hg, TR T A1 gd-
T ey T @ AT A AT G T
Yt sy 4t & AT A dow AW wY I
FT AAAETE § 97 AT F1 F4&E "
Fare fear wa fr g% qw feve 41
%3 aga & sier wgar fF swred
qre Qa7 $1A &1 KT § FF s
fewve wdT ST A qrET O AW &
fgr s A ar @9, drwcdt, A ga
Q% & @i & A6 «C foaur, IAF
frgz &7 faq WIT AT JaTA FY

ww foar | am% § fe o wF A
2303 LS—19
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o 3§ @r, F1¢ fam 7df @, FAy
I § wifagd wady w7 Ay
¥ faww i gfwa aiad w2 @
qt TR P OF @t war
efs ww free § Are &z foad
gfqa st 1z & Ar 92z frqq oF
#1 afrz @irgs 1 g4F0 waAq
qAqT & AFAIA TS AT ART |
fer =g MEvww wig &, SEhga
ferifdr s maar A mE
T AIEL & I A 7 gAGA A§
w®i | 48 ¥+ aT wie & a9 9%,
¥ F qT YT, AT F I 9T AR FEAC
BT &1

TR T 7 7 41 7% 9IF |
g1 "I A FZA BT FH AT AW
¥ faar & e dtT Al wr aF
oT 9Rd § W T fegr & qqar
® A AT § IAET WY FLT TG ?
qT AAq HY FoST & f gErT agr 9
A & AV IAF AWA AL AT IF
T EAFEIO AT AL A
FI {501 T AR FU | THL FIFR
# @E F4 | faIa qar w0
faafer 0O A qmre faafa g7 &
TR T | FFr A FUX FFH
F0 fage ® w7 @ AEt
% rsaifar gam F fag, wr oo
%qT gAFwA & faq FEw om0
IFT HAT FAC G FIQ

wafy W@ - At YAaaT
warr fag

Witm awsafag (ga)
gawfe wgem, ... ...

SHRI MOINUL HAQUE CHOU-
DHURY (Dhubri): How long will this
debate continue? Is it an unending
affairg? It cannot be an unending
affair.
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Wigem v wgra (R)
AT RN, T qAG E T AT A
agt Wi gu & WX qawT A5 g7 E

RRIUER IR AR (0 E S
4 qF g9 AT 61 f53F 7qT 7 AT
A AT E ww gET I TAT AT

$iferm

wavefe wgtem 0 F w4 F
T ¥ g0 A 50T § 5 FH 3T
T g TR agigEa ag & e
gaw wan fedi & o grataT 7w
HEAA AT ¢ AT B E, T (w6 wi
TE AIA[ TiEH F9 O F faT Jarx
&\ ¥ qweEed B Q) fr s
faae & samr @ faq 9, ST o7
qaa  fwwic fag & waEr FE a5
argr gt § oy ow faae ¢ w0
for g q&T qET § AT AW w40
T g AAmEdgm A AR
aw Al fa g, suFfaga g & 9
AT & #1 Say aig § NI A
aEEE  FE F N a3 a7 &
W & ar  fafrer age ee@
o WK 6T varrag #1 et # fag
zw faae fdn 1w & smF 3 aE
& mr @ gw R Hge wud g A
SITN 73 A1 § fafreet aga #1 F19
€| gET T ag & i AT egesan
WAk sad fFamag wam & fav
darc ¥ fr o Tewamr w79 & forg
drezqa fwar omar
SHRI JYOTIRMOY BOSU (Diemond

Harbour); We are here for the last
‘eleven hours, the Members and the

“Secretariat staff. You must be fair

to all. You should adjourn the House
now and tomorrow the hon. Minister
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can reply and Shyam Babu could then
exercise his right: of reply. You should
not be guided by what the Govern-
ment says. The Ministers ‘go to their
homes and have their lunch and a nup
alsp and then come back. We are
here on our legs almost, from 10.30.
It is soon going to 9.80 pm. It is
eleven hours and you cannot compel
us to work like this. In fact the debate
should have been adjourned at 6 p.m.
and we should have comtinted it to-
morrow. You should tell the Govern-
ment that if they want to have our c¢n-
oneration they ghould listen to what
we say and be fair.

araf  wgtEw . gIE AT AT
TATAAAAT a7 w4, ¥ 5% T M=
Z 1 & ey gF F1 @ 7 F I
F1 TAA TE FLARATE |

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RAMA-
IAH): In the case of an adjournment
motion, there is no question of ad-
journing,

SHR1 JYOTIRMOY BOSU: Under
what rule?

SHRI K. RAGHU RAMAIAH: Under
every rule, If we adjourn, it means
the ‘motion is carried. -I anticipated
these difficulties and yesterday I sug-
gested at the meeting that it may be
taken up on some day at 12 o'clock.
But the opposition leaders did .not
agree. So, we are faced with this
situation. Of course, the whél‘e_il-!me
ig impatient. The opposition speakers
took g lomg time; it is not that
alone took a long tim
called a member from this gide now,
After him, you may. probably call one
frem the opposition and then call the
‘Minister.

SHRT JYOTIRMQY -BOSU: I _you
follow the wise advice of the lidn
Minister for Parlianfen feeire we
shall have to sit past midintght.
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SHRI K. RAGHU RAMAIAH: The
two members may be given 5 minutes
each and.the hop, Minister will take
half an hour. Since the mover has
taken 1 hour in the beginning, he may
finish his reply within 15 minutes

SHRI JYOTIRMOY BOSU: Tomor-
row a Rumanian Delegation is coming
and I have to be at the airport at
“4 o'clock in the morning. How can I
do that if I go home at 12 o'clock to-
night? It might suit the Government
but it does not suit me. Let us zd-
journ now,

wwrfa wlew ©  qg TAMAT AW
2 mgwa & fag $% dredm fear
Por waaT & 7

-

SHRI JYOTIRMOY BOSU: There

is no rule to prohibit it, Kindly point
out the rule.

Oy 7 &1 q7 T fearsy faag
fenswq &« aF TG A7 AFATE )

o TmiwTwaw fag ()
avafe wgvea, & 39 &1 1 afafafoe
o g | #Y Wz & gq7 ezafa
WX SfOErR WO AW 79 UATE
g T qAr KT FT WA AT FH
a1 war foey § AaEr 995wT &5
WX Iro  FAT HZAR TE B AY 930
T ¥ 5w 7 fagea s 71 AE
fearar | WYX 36t fad & g7 wf &
Aar owETW arq oY daT gm q )
@ fad a1 wfaffam 7 § W
& wv & @ aaw Tgar g s fag
FHRA FT ¥ FT FAIFTN A@ T74T
gy & 99 ¥ 37 7Y wawAqr 34 fog
& srow g€ &1 framT &®ar A1 ww
40 & a0 q4r aqv oidt F slal+fy
& wmegw ¥ e qwT & A ¥ fag
FofiaaTe wET F W DAAT THA
&1 W@ 22 WEI W SR

SR UF W ¥ar zar faafed 7
FAEA | ImAgrAIAFINGT T
a1 s faw fom asi &1 oy @2 ot
¢, S8 w9 F1 gamiaE w3 ¥ fag
TF W4T HT FAF FCAT AGA 8 TH |
UFHE FEHA F fofgew e g F
RET FT F ufwqsa 91 g1 & wf §
aF & 9 Aar ¥ weaw AT
SEAF | gl fAg FEa & &YX B
THE FF A aqfey o TH Y TR
FUNHRAT F | @yq ¥ ®q § g
WoAF zat F g7 o 37 ¥ qaw
AM6T F1 Aqcq w7 § F 0T weAHA T
FERRATT § AT TGIH FT FT AT &
Al AEATAT AT AT wEde a@Tl
FgT 4;  wAwa & gamfy & AT
T &3 F a faar mamfs & gr aar
gL AT FqTEN AT 7 Wg F @
(smamex ). ... ..

QF RANT /LW | TE IGA TR
713 TZAFNE AR e A frara
2ar Afgry ... (smeww ) L

qamfa v @ AT wrTa Sy
T3]

st TmAigy gww fag @ awaq
H AGIE0 AT AT 0OA § T TEAT
qer f 913 wq AWM OF FAEEF FT
q4w A FLAGA E A AT AW W
g T AMT FT IJAC AFX ¥ P
qZ OF TAFIAGE | T TITHTA
T AT FLEFIP AT Agy
# 37 %t fawaar qroew gd

AqH FW 474 FET & (¥ 9g wrraT
IAFAEIRE L T TN FAiEA
T3 F F1g% fA®Ix T v, 97 w1
Iq9 2T 7 UF o1, fgargsr F7 FEAN
AT WY 7¢ 37 Faarae & qrqg 7 7@
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#
[ srraarez w415 fag)

& 1 frv Agwa & frargs E efaaq
g wuaw & ar SEY 9EC & 79
s E O Wk w4 §, 9T & 417
T F I AT guE AT Q@
R EAMIMIATTANTATEFE 1. .
(zqasia ) . ...

& g w8 W @1 f& ag wigws
urEEA A€ g W awg § wigEn
Fr #rz F F7 fgar 71 araEo 77
qaifa T ararE=or 9271 X v florr
N W W E ™ AmaAY gEEr
ad g |sdr ... (s7a9m=) . . .

siar & o et ¥ Fam o 9@
FETA TR a9aT IH F FEF 5 F1
anaal T@l g | famfemi &
TR AT UFMARIT 1 ITH
aEaar @y faelt  faemdi odvem ¥
Fyfeqa g1 1@ | AWT &1 F17 9T A
§ QFTART G | I H W FHAAT
T8 fadht | ag § W S W
FTEAFA § AW F1 F4W A F qAT
T, faarfadt 1 qgd = 271, S0
1 Fugldl & wy 7@ T, faum
9T & ®EEGT & gEATHEr faeamAr, fadr
¥ WY g1 ®1 gEAar A8 fast 1 318
# faara war ¥ F37 34 A AR

faw | 77 wFarT 7w wfaws & ot ¥
9gar £ |

0¥ T F IO WA g v qafy
37 & FrAw § g are fadw § afaw
FAFTN a14 & fAu gw Sy F fael A
W JTaT @1 37 & IqT A0y A9 A Ay
WAFT F AT AAAATE |

THC ®TET & AT H WY AW A
oY ara v € ag faegw fragreoa
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e € T WA AW ¥ ey
gaifray §  wwrwr @ § O IR
qrarsY ® gfagw ¥ oF oFradm w1
fear &

SHRI P, G. MAVALANKAR (Ah-
medabad): Mr, Chairman, Sir, this
debate on the adjournment motion
moved by my esteemed friend, Shri
Shyamnandan Mishra, has brought out
not only the incidents of November 4,
1974, and the very cruel and undemo-
cratic aseault on the great leader,
Shri Jayaprakash Naravan and many
of his followers but also has extended
beyond the limited scope of the ad-
journment motion and has dealt with
a number of problems and aspects that
affect the policy of this country.

Sir. it has been somewhat my mis-
fortune that I am standing at a time
when the House is rightly getting
impatient and, I am sure, you will also
get rightly impatient with me. But,
1 hope. you will bear with me if I go
ahead and spend a few minutes more
because 1 do wish to suggest at the
very outset that what iz happening in
Bihar is not a concern of this or that
individual. We are not here bothered
so much about the nerson of Jaya-
prakash Narayvanji, although it mat-
ters. What matters more than the
person of Javaprakash Naravan Ji
is that the values of democracy and
decency nf public life in this country
for which Javaprakash Narayanji
and his associates, Irrespective of
varties, gre standing are being merci-
lessly and brutally demolished and
killed by the Establishment in Patna
and in Delhi. This is the confronta-
tion. .

Let us not merely go on talking
about what happened to Jayaprakash
Narayanji, with great respect to
Shri Jayaprakash Narayan. It will be
more than revolting if the person of
Jayaprakash Narayanji is manhandl-
ed or injured in this confrontation.
But let ug remember that what is hap-
pening in Bihar in the last geversl
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months and what happeneq jn Gujara;
earlier this year is a girect confronta-
tion between the Establishment which
is getting more and more naked in
terms of power, in terms of absulu-
tism, in terms of excessive use of vic-
lent instruments that are at the dis-
Popal of the State machinery and the
people who are being tortured, haras-
sed, disturbed and even killed because
of the various scarcities that exist
because of various corruptions,

This is the real confrontation. Lt
the hon, Home Minister, when he
replies, tell us whether he has any
solution to this particular problem.
Are the Government of India of
which the Governmeny of Bihar, un-
fortunately, today is a part becouse
they belong to the same party, really
sincere and earnest about eradicating
corruption from the body-politics? Are
they earnest about making the life of
the poor man actually better today
than what it was yesterday?

This Government is never {ired of
talking about welfare State. What
they are having in Bihar and increas-
ingly in many parts of India is not a
welfare State but a warfare State.
This is a warfare State. It is a veri-
table war between the Establishment,
the power-hungry, the power-concen-
trated people, on the ene hand and.
on the other hand, the vast millions of
Indian people who, because they are
now getting awakened and determin-
ed, are ready top fight to the finish.
They do not mind if some of them
have to die but they want to ensure
that their democratic values will not
die and will not have any destructicn.
This is the confrontation. Therefore,
let this debate be lifted to that level
instead of merely talking of what has
happened in Bihar on a particular day
or What might happen in Bihar on a
particular day,

At the same time, let the Govern-
ment and the country know that when
the Bihar bandh was declared on the
3rd, 4th and 5th October the entire
State continucusly responded to the
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call. No bandh could last for more
than one hour if the people are not
supporting it. Therefore, it was a
spontancous, massive, popular, gtrong
revolt and reaction against the misrule
of the Patna Government and the
Government of India. It was equally
a strong reaction ggainst the corrupt
rule in Patna and Delhi. I would not
like to use the word “Gangotri”, which
is a good word. So, I would say that
it is the fountain source pf all corrup-
tion and misrule. Here in the ecapital
in Delhi it starts from the top. And
because it percolates from the top,
people down below have a certain
sense of security because they know
“the people above are more corrupt
than ue and, therefore, nobody is going
to gisturb us”

I feel that this is the last phase of
the agitation. I believe that the agita-
tion of the people in Patna and other
parts of Bihar is now entering into
the last stage. While the Prime Minis-
ter and her associates are getting more
and more desperate, because they are
under the grip of a fear, happily we
find that Javaprakash Narain, and the
people who are supporting him in large
numbers. are getting more and more
determined. If the Prime Minister is
getting more and more desperate, let
her know that the people are getting
more and more determined. It is her
desperate attitude, the Government’s
desperats action of bringing all kinds
of police. all types of police, Central,
Border, Reserve ete. into the State of
Bihar that has created the present
situation. We in Gujarat had experi-
ence of police exceses not a long time
ago and we know what police torture
can be. Therefore, it has become an
ill-fare state and not a welfare state.

The basic question which my friends
in the Congress Benches have to
arswer is whether they want demo-
rracy to survive in this country. If so,
do they mean by democracy the con-
centration of power, irrespective of
the popular will. not even in a few
hands but in the hands of one persim
all the time? Do they want that or dv
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they want by democracy the sharing
of power? The greatest tragedy of this
country is that instead of sharing of
power there is more and more con-
centration of power in fewer and fewer
hands. We have to remember that it is
this confrontation we are facing.

Democracy also means, apart from
the. sharing of power, decency and

morality in political functioning. The

various kinds of ordinances that are

issued and will be issued from now
onwards, unfortunately is it not a
dishonest way of functioning? When

you talk of parliamentary democracy,
are you going to take all power in
your hands and function in such a
way? Bihar is a very good example
of the promulgation of hundreds of
ordinances. That clearly shows that
the normal constitutional machinery in
that State has broken down.

Therefore, I would conclude by say-
ing that Bihar has given us an exam-
ple of the breakdown of the constitu-
tional machinery. Bihar today has
given us a very depressing and, if I
may say so, an intolerable pheno-
menon 6f a reign of repression and
even regimentation. Not only in Bihar
but in many other parts of India the
Government of India are using all the
information media at their command,
the radio, the newspapers and other
advertisement media, for regimenta-
tion of information in this country.
But, fertunately, there are still peo-
ple, there are still elements in this
country, not only existing but live
wires and they have seen to it that the
people now do not even believe what
the radio cr the newspaper says be-
cause thev are more or less owned by
the establishment.

So, T wanted {o say that the confron-
tation is not hetween JPji and Indirail,
it is not a confrontation of two indi-
vidpals, but it is a confrontation bet-
ween conceptration of power and the
power-drunk on the one side and the
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ropular will and popular determina-
tion not to tolerate misrule and cor-
rupt rule on the other. As long as
this confrontation js not solved in
favour of the people, I am quite sure
people will not rest ang until then
this battle will go on and it will be-
come more and more intensive until
it has achieved the desired end.

THE MINISTER OF HOME AF-
FAIRS (SHRI K. BRAHMANANDA

REDDY): I have tried to hear with
attention the several speeches made
by the hon. Members. I am parti-

cularly thankful to hon. Members on
this side like Shri Bhagat, Pandeyiji,
Shri Das Munshi and other friends
who have effectively answered several
of the points raised from the other
side. T felt particularly happy when
Shri Indrajit Gupta made a very
enlightened speech drawing our atten-
tion in so far as they relate to either
dissolution of the Assembly or the
quality of persons that surrounded
Shri Jayaprakash Narayan....

MADHU DANDAVATE
Genuine alliance.

PROF.
(Rajapur):

SHRI K. BRAHMANANDA REDDY:
Now, before I come to Shri Shyam-
nandan Mishra who has moved this
motion, I would like to dispose of
those members who made statements
—some of whom incorrect ones—
which should not have come from the
*vouths of hon. Members on the floar
of Parliament.

Shri Shamim for whose sense of
humour I have some appreciation..

SHRI S. A. SHAMIM: That is very
fine.

SHRI K. BRAHMANANDA REDDY:

...said unfortunately that Mr.
Ghaffoor was born as a Muslim by
accident. I say..

SHRI' 8. A. SHAMIM: Idld!lotm
that. ' . t'
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SHRI K. 'BRARMANANDA REDDY:
T shdll awk Mr, Shamim whether Mr.
‘Shantm was born '‘by design as a
Mus¥Hm .

SHRI S. A, BHAMIM: That is why
1 -said that you did not understand.
A1l I-said was that his being a Muslim
is just an accident of ‘birth in the
-sense that it is mot relevant. If you
‘have understood all the speeches in
‘this- perspective, I am gure you will
mdke a mess of the whole thing.

.SHRI K. BRAHMANANDA REDDY:
Whatever Mr, Shamim may say, I
‘will never get confused. You can take
it from me.

Therefore, I am only saying that
all births are accidents in whichever
particular community they take place
-and, -therefore, kindly remember not
to offend the feelings of any gentle-
man. ..,

SHRI S. A. SHAMIM: Again you
are misrepresenting. You are not here
lecturing on family planning. 1 say
.you are misguoting me. 1 said that
his being a Muslim is not important
and that it is not relevant.

SHRI K. BRAHMANANDA REDDY:
Then, my friend, ‘Shri Janeshwar
“Mishra....

‘SHRI ‘8. A. SHAMIM: Attack him
-right :and left.

SHRI K. BRAHMANANDA REDDY:
....has indulged in, in my opinion,
meaningless attacks and does not merit
a reply....

SHRI ~ VIKRAM  MAHAJAN
{Kangra); “That he always does.

SHRI K. BRAHMANANDA REDDY:
‘Timnk you.

Another Member from the DMK
party made an incorrect statement,
namely, that the .CPI, the.-Congress and
the Anna ‘DMK .dig not say, they are

‘trying a type of JP-led movement in
‘Tamilnadu, They only said that they
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are trying ‘to organise themselves
on the platform to save democracy
and therefore I do not know where-
from he got that impression and if he
has that impression, the sooner he
corrects it the better it would be. As
already remarked by Mr. Indrajit
Gupta, Shyamnandanji hag put down
a motion which seems in a way to be
an intelligent way of doing things. But
the points which he made are three in
number in my opinion.

Furstly he connected JPji with
Gandhiji, Rama and Krishna and
Buddha, I don't know; I have nc

protest, I have no objection if your
enthusiasm or respect for JPpi crosses
all bounds, may be, it is a personal
affair. The second one is that he
wanted to convey the impression to
this House that ‘the agitation on 4th
November was a very very peaceful
one -and that the people who were
around JPji were reciting slogans. I
want to know from Shyamnandanji
what songs they sang that day and
how it would be incorrect to say that.
I would like to tell him that the agi-
tation of 18th to 20th March 1974 was
not a peaceful one. Have 27 deaths
resulted from a peaceful satyagraha?
Do you not know that from 3rd to
5th when there was demonstration
and agitation was going on, ~what
violence has occurred? You are aware
at how many places the train
services were interrupted. You are
aware at how many places the rail-
way lines .were tampered with, how
were
broken, .Don't you 'know .that during
the time of examinations one examinee
was shot dead to create terror in minds
of the students? Was the attack
on CPI workers peaceful? So, to claim
this -agitation to be a peaceful one
and to -say that CRP ar other: police
forces .are attacking these people and

vinciting them etc. in a political way

etc. would be a most incorrect state-
ment to make. It is very good of
Shamnandanji not to have raised the
issue -about the injury, the supposed
injury to Jaya Prakashji. .It ig true,
if, even by accident any police lathi
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or anything has touched him I would
have been the first to speak and apo-
logise to you. I would have even ad-
vised my dear leader the Prime
Minister to speak to him and express
regret. But am I to express apology
for something that has not happened
at all?

SHRI SAMAR GUHA: Have you not
seen his statement?

With all respect 1 want to draw your
attention to the statement made by
Shril Jayaprakash ji himself. I think
you have used the words ‘supposed
injury’. The least you could do was to
apologise to him the way he has been
treated....

(Inter rujm‘o ns)

SHRI K. BRAHMANANDA REDDY:
Please listen to me, 1 do not think
there js any statement from Jaya-
prakash ji that he was assaulled or
a lathi blow was given to him. There
is no statement like tnat. Please point
out one and I will be the first man to
express regret,

(Interruptions)
MR. CHAIRMAN; Mr.

are interfering too
tolerate it,

Guha. you
much. I cannot

(Interruptions)

SHRI K. BRAHMANANDA REDDY:
Sir, there is no need to get into any
emotion. It is surprising to me, Sir,
to hear—I am one of the younger
Members of Parliament—more ex-
perienced and senior Members,
though not in age, talking about
things un-connected with the issues
to be considered. There is no use
getting into emotion about the perso-
nality of Jayaprakash ji or the great
service he has rendered to.the free-
dom movement of the country.

Nobody is disputing that. We are
not discussing hera a motion on Shri
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Jayaprakash Narayan's personality or
his service to the country. As Mr.
Mavalankar has just now said, if,
whatever may be the personality of
his, he says certain things and raises
certain issues, it is up to this House
to consider dispassionately as to how
far they are relevant, how far they
are justified, how far they are practi-
cal and how far they are democratic.
This is not the way in which Parlia-
ment can function. This is not a
maidan where you can make all kinds
of speeches. Therefore, my submis-
sion to you is this. After all, if I see
that a particular think must receive
as much public attention as possible,
I shall sce that it receives that much
attention. Some points were made by
some senior persons. To the extent
that the issues raised by them get
into public focus, it is all right. Be-
yond that, you consider dispassinate-
ly the issues involved, it does not
matler whoever the personality is,
Therefore, you will agree with this
proposition and anybody has to agree
with that proposition as to what the
issues are, If an issue is raised it
becomes very pertinent to know what
is at the back of the mind. After all,
the experience must have told you
that when a person is in emotion or
in anger, he speaks what is upper-
most in his mind. If you see the state-
ment made by Shri Jayaprakash
Narayan on the 4th November, you
will realise what game is up to. I
shall just read out to you one sen-
tence from this paper.

SHRI JYOTIRMOY BOSU: May
we know which paper it is?

SHRI K. BRAHMANANDA REDDY:
Search-light.

SHRI JYOTIRMOY BOSU: Your
Prime Minister does not read this
paper.

SHRI K. BRAHMANANDA REDDY:
Shri Jayaprakash Narayan declared
that the struggle was not between
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the people of Bihar and the Ghafoor
Ministry but between the people of
India against the Prime Minister,
Shrimati Indira Gandhi. (Interrup-
tions) Jam glad that you also sup-
port that statement.

Therefore, it becomes our duty fo
know what has happened. This agita-
tion started in a mild way by the
students in the beginning of 1974
When they araised some gmall issues
concerning their academic career and
some other economic matters like less
costly food in their hostels, increase
in the number of scholarships, some
other concessions to be made availa-
“le to them regarding certain facili-
8 you will remember, the Chief
Minister was kind enough to concede
hose demands when they met him.
<ater on, he alsp in fact passed several
orders conceding the students’
demands. Some hon. Members have said
that the number of scholarships have
risen by 150 per cent. The rate of
scholarship hasx also been increased;
rationed food is supplied at a lower
rate. Therefore, what justification is
there for an agitation of this type?
If really there was some other thing
to be considered by the State Govern-
ment, certainly, it is upto the leaders
and Shri Jayaprakash Narayan to tell
them. Severl other things also need
to be done. But, what happened? The

students were  satisfied with the
assurance given by the Chief
Minister conceding their demands.

Then the political parties got agitated.
In my opinion, their game is not good.
Therefore, there was that big agitation
with all the violence from 18th to
20th March. FEven then the political
partiegs thought that their leadership
would not do for leading an agitation
or movement, they required new is-
sureg to be brought up and a new
leadership to focus those issues. It was
at that point that Jaya Prakashji en-
tered the fie[d. T am so sorry that
Shri Jaya Prakash Narayan should
have unwittingly got into the em-
brace of a Dhritarashtra, I feel the
leaders of thest political parties pre-
sumably should have tolg Jaya
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Prakashji, ‘All our members are pre-
pared to resign. As soon a8 our mem-
bers resign, the Congress members
also in large numbers will resign and
therefore, there will be an automatic
dissolution of the Assembly’,

But what is the picture? I do mot
want to go into the figures u¥ each
political party. Suffice it to say that
out of 77 members of the A¢sembly
balonging to the BJS, Cong(0), SSP
and SP, only 34 have resigned.

SHRI JYOTIRMOY BOSU: Where
have they gone?

SHRI K. BRAHMANANDA REDDY:
1 want to tell you that the pressure,
coercion, intimidation, the abusive and
fiithy language that was used against
all these people, including  their
members, was resisted by these people
and | want to express a word of ap-
preciation to those who have resisted
this onslaught.

SHRI JYOTIRMOY BOSU: You as-
sured them of tickets for the next
election. We know all these things.
All this horsetrading we know.

SHRI K. BRAHMANANDA REDBY:
You may draw any conclusion you
like, you may make any commaents
you like, I know you are irresistible.
Therefore, I do not want to get into
a contreversy with you,

SHRI JYOTIRMOY BOSU:
things which are correct.

Say

SHRI K. BRAHMANANDA REDDY:
I would cite an instance. The Motion
is in the name of Shri Shyammnandan
Mishra. Shri Jyotirmoy Bosu made an
allegation and complained to the Gov-
ernment. T suppose he has written let-
ters to all the Composition parties and
also ventilated his grievance in the
press saying that when he was some-
where on tour, some, one or iwa,
people went to his house..,
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SHRI JYOTIRMOY BOSU: Twenty-
five and three gang leaders.

SHRI K. BRAHMANANDA REDDY:
You may say 25. You may bring the
whole of Calcutta. It does ndt matter
to me, But my point is this that he
complained to all leaders of the politi-
cal parties including to us and he also
ventilated it in the press that during
his absence some people went to his
house and used some abusive language,

SHRI JYOTIRMAY BOSU: Beaten
my brother. Do not tell untruths like
this,

SHRI K. BRAHMANANDA REDDY:
To bolstar up that case, Shri Shyam-
nandan Mishra had written to me a
letter that an hon. member of Parlia-
ment, specially g leader of the Opposi-
tion, was being prevented from ex-
ercising . his duties.

SHRI JYOTIRMOY BOSU: That is
exactly what it is.

SHRI K. BRAHMANANDA REDDY:
If that is so, to intimidate, to coerce,
to pressurise, to use abusive lang-
guage—what is it? Please tell me. 1
think you, Mr. Chairman can tell me.

Therefore, if you say this is al a
peaeeful method, if .you say this is all
democracy, if you say that an hon.
member elected by the people should
be prevented from discharging his
duties and should be ocerced , is it
democracy? I wish further to know
this from Shri Shyamnandan Mishra.

SHRI JYOTIRMOY BOSU:
relevance has this got?

What

SHRI K. SURYANARAYANA: 1t is
relevant, :

za.lm.

SHRI K BH.AHMANANDA REDDY:
'I‘herefore. I am only telling you what
i¥ sauce o the goose must be to the
gander. What is gbjectionable to you
ghould be -ienp .Objectiopable _ to . us.
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We are functioning in the same des
mocracy. Therefore, even when you
are away by some hundreds of miles,
if some abuse from sbmebody takes
place, you move the whole world.

SHRI JYOTIRMOY BOSU: You
should understand what is meant by
assault. Assault and abuse are not
the same. You yre an educated per-
son; you were the Chief Minister of
a State. You ought to know better;
you ought to know the difference bet-
ween assault ang abuse. We know.

SHRI K, BRAHMANANDA REDDY:
Please listen. It does not matter whe-
ther one is a Mcmber of Parliament
or one is a member of the local As-
sembly. Both are representative of
some people, and they are elected by
the people, and they should be en-
abled to discharge their duties fear-
lessly. (Interruption) Mr. Jyotirmoy
Bosu, I would request you to realise
that noise is no substitute for argu-
ment,

SHRI JYOTIRMOY BOSU: There
is a difference between assault and
abuse. Assault is a police case. Phy-
sician, heal thyself. You should be
ashamed of confusing the two, Be
responsible..

SHRI K, BRAHMANANDA REDDY:
I 2m not going into the merits of the
matter, It is under investigation:
whether it is asault or whether it-is
abuse or whether it is something.
The investigation is made and later
the courts will decide it. I am not
going into the merits of the ratter.
(Interruption) Thé hon. Member
seems to be more interested in this
case than in the obstruction of mem-
bers from attending the Assembly.
My paint is this, I am not going into
the merits of the case; it may be
assault or abuse or it may be some-
thing else. The courts will decide it,
1 am only trying to point out whe-
ther the methods employed in trying
1o terrorise those elected members of
the  Assembly are demgocratic. Can it

be Sarvodaya? Can it be anything
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‘which #8 consistent with - democratic
practices not only here but in the
whole world where democracy pre-
vails? Therefore, to say that all this
is a peaceful thing and that issues like
this should be decided on the streets
is a matter which, somehow, I am not
able to understand even. If you want
to function in a democracy, you have
to -follow certain democratic practi-
ces and conventions.

SHRI JYOTIRMOY BOSU: That,
you are not doing in West Bengal
since 1971,

‘SHRI K, BRAHMANANDA REDDY:
We are discussing Bihar just now.

SHRI JYOTIRMOY BOSU: Goonda
Raj is here.

SHRI K, BRAHMANANDA REDDY:
Please do not disturb me. I do not
want to take much time. I only want
to say that this agitation has deeper
motivalions. It is not simply that
some parties are trying to join to-
gether and trying to ask for some-
thing. It has deep political motiva-
‘tions. 1 am oply sorry that Shri
Jayaprakash Narayan who, according
to all of us, has done yeoman service
in the freedom of this country, should
succumb to the temptation or fall into
the trap which has been designed by
these political leaders. If Shyam-
nandan Mishraji could somehow &ee
that he escapes from this trap and
contributes in his own way to the
solution of some of eur problems, he
would have done  more service than
he had remdersd in the cause of the
freedom of this country.

Hon. Members have raised the
question about Gujarat, Where js the
parallel? In Bihar there are 318 mem- _
bers, out of whom hardly 34 opposi-
tion members, one independent and
one unfortunate Congress R man who
“later on became an independent and
then something else—hardly 38 have
reigned. You know as the Prime
Minister has rightly remarked at one

place, the dissolution of an elected

-houge- cannot ve done at will.

KARTIKA: 20, 160¢ (SAKA)

Bihar (Adj. M.) 454

SHRI NOORUL HUDA (Cachar):
In Kerala in 1959, what happened?

SHRI K, BRAHMANANDA ‘REDDY:
You might not have been a ' major
then. But I know, I 'will .come to that
...(Interruptions)

SHRI NOORUL HUDA: West Ben-
gal 1967 and 1969, do not forget that.

SHRI K, BRAIMANANDA REDDY:
When Shri Shyamnandan Mishra
moved his ‘motion, he took objection
to what 1 have said. I said that the
administration in Bihar had not been
paralysed.

SHRI JYOTIRMOY BOSU: Over
draft from the Reserve BanEX Get
the figures. Do not tell us siories.
What is the figure today? .

SHRI K. BRAHMANANDA REDDY:
Every Government has some over-

draft or the other, When your people
were in power, how much, overdraft
did ‘they have in West Bengal?

SHRI JYOTIRMOY BOSU: I am
prepared to bet with'you.l What was
the overdraft at that time? Mrs.
Gandhj will not give a copper.

SHRI K, BRAHMANANDA REDDY:
It is unfortunate that whatever the
subject of discusion, you lwant to
speak about West Bengal.

SHRI JYOTIRMOY BOSU: You
do not know what is the strength of
the CRP:company? ‘How can you talk
about the overdraft in West Bengal?
You .are ignorant.still.

_ SHRI K. BRAHMANANDA REDDY:
Will you kindly keep quiet if I admit

. that you know much more than I do

... (Interruptions).

AN HON. MEMBER: He wag in the
British Army. '
SHRI K. BRAHMANANDA REDDY:

I did not know that. I was men-
tioning thht the revenue, sales tax and

commercial tax cellectiori and excise
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revenue had gone up compared to
the corresponding period last year, I
also said that the expenditure on
planned development wasg much more
than what it was during the previous
year. So many good things have been
done and 1 mentioned one of them.
I have no time to give details. “1.85
lakhs of families had been given
ownership rights under the Bihar
Homestead Act, Can any leader of
the Opposition tell me that in any
Government which was led by the
Opposition Parties a thing like this
was done to this extent?

I do not want to go into the other
things,
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THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MI-
NISTER OF ELECTRONICS AND
MINISTER OF SPACE (SHRIMATI
INDIRA GANDHI): It is irrelevant
who has been to Bihar and whé has
not. The Minister is replying on be-
half of the Govermment.
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SHRI K. BRAHMANANDA REDDY:
1t is true I had not been to Bihar, but
it does not follow that I do not know
what i happening there or that I
do not receive substantial informa-
tion from the State Government. Shri
Shyamnandan Mishra was saying
that CRP, BSF etc, were excessively
employed. You admit that it is the
elementary duty of any State Gov-
ernment to Eive security to its peo-
ple. Do you mean to suggest that
the CRP and BSF were deployed
there just for tamasha? If there is
peace and tranguility in the area, do
you think the State Government
would make such a request or even
if such a request is made the Central
Government would agree to it? This
was done to meet a threateneg vio-
lence. It hag been in the mouths of
everyone of you that several lakhs
are going to congregate at Patna to
indulge in all kinds of activities.
Therefore, is it not the duty of the
State Government to take sufficient
precautions to see that they give
security to.those citizeng to pursue
their normal activities? Would it be
wrong? Supposing, taking your ad-
vice, they do not do it; what would
happen to that State, what would hap-
pen to the people of Bihar, in Pafna,
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I would like to know. Therefore, in
my opinion, it would be the most
improper thing to take a view like
that.

The parallel of Gujarat has been
brought in, You will remember that
the Chief Minister of Gujarat resign-
ed and recommended to the Governor
to take action under article 356 of the
Constitution. You would also re-
member that when that proclamation
was made, the Asrembly was not dis-
solved, It was dissolved only on the
15th of March when more than 95
members of the Assembly resigned out
of a total of 168. Therefore, it is not
a good comparison. You alsp know
that the.Constitution does not prevent
the . dissolution nf an Assembly. You
must also be aware of the fact that a
legally constituted Assembly can be
dissolved only under the circumstan-
ces mentioned in articles 355 and 356
of the Constitution.

SHRI JYOTIRMOY BOSU: When
will it be over?

SHRIMATI INDIRA GANDHI: Halt
an hour was taken by the shouting
on the other gide.

SHRI K. BRAHMANANDA REDDY:
Then we come to Kerala, Though a
grave situation had developed in that
State, the State Government was un-
willing to deal with the situation.
Therefore, there is no point in drawing
analogies which would not fit in
with the context,

Therefore, the basic qualifications
that are necessary for dissolving the
Assembly are not there. I want to
tell Shri Hanumanthaiya that I could
not make out what he ultimately said.
There wag some dialogue between
them and there is mutual respect bet-
ween Shri Mishra and Shri Hanuman-
thaiya. The point is that the dissolu-
tion oy the Assembly may not arise
in the circumstances that are prevail-
ing, when the administration has not
failed, when there is a majority for
the Goverrment.
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If you want to consider other factors
like corruption etc. ] wish to give
you some figures about the action
taken by the Bihar Government. I
want to say that the Bihar Govern-
ment has initiated action against fairly
high officers like IAS officers, Chief
Engineers, Superintending Engineers,
Civil Assistant Surgeong and all that.
I do not want to go into the details
as to in how many cases action was
initiated, in how many cases action
was actually taken and all that.
Therefore, matters like corruption are
general issues. If bhon. Members are
really interested in discussing some of
the matters related to this, which can
be considered and which are practical,
certainly. it can be done. No body
would say that they shoulg not be dis-
cussed. If all op us feel that some
evils have crept into the society and
they should be remedied, certainly it
should be the effort of all leaders func-
tioning in a democracy to consult, dis-
cusg and remedy those defects. I do
not want to go into the bigger question
of electoral reforms and al] that.
1 do not know what they have in mind
and whether they are practicable. But,
to the extent the electoral system
which is now in operation in this
country, if it is to be improved in a
certain way, certainly, that js also a
matter which can be discussed. But
to raise issues which have been dis-
misseq by yourselves at several places
ig quite irrelevant here.

After all, I want to submit one thing
to the entire House., When we consi-
der some national jssues which affect
the lives of the people, certainly great
patience is required and discussion in
depth ig required. We cannot just
decide any issue just because a great
personality or a big persomality has
said it. It will be 3 wrong thing to do
that. You will be doing greatest harm
to the nation.

I do not want to enter into the
pointg raised by Mr, Atal Biharl Vaj-
payee, He wanted an opinion poll. He
wants ug to create a precedent with-
out making it a precedent. ‘An opinion
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poll which was once had jn Goy was
not on an election issue. It was on
an issue whether Goa should merge
with Maharashtra or should remain
- separate. It wag not an election issue
that would arise every five years.
Therefore, there is no point in saying
that an opinion poll should be taken.
With due deference to him, I would
say that this is quite irrelevant here.

It would suffice for me to say that
it becomes unnecessary even for you
. to bring iy the persomality of Jaya-
prakash Narayan Ji into these issues
and cloud the issues. You may dis-
cusg the issues and decide on merits.
So far ag the dissolution of the Bihar
Agsembly or the dismissal of the
Ministry is concerned. from the con-
stitutional point of view, to be quite
out of place.
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agr dlgH YEA HAT AT X IT AT T
faar & WX TBRTA 7 48 aFTAT § 5
SET welt o FY WE A @AY F wwar
g fe G awmrd & SuT wd o
WA A, a8 TEE g

# , voqw WENew, WY ¥ am
ITT TWAT WIGAT § —A To TATET
e qgE X “feraggy s avd fgedt”
¥wfRTm Asga—gEaw
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T feaar A1 § WIT a7 ¥W E G
FU WA FIA—IFIT HgT G

“Foolish people in authority de-
ride everything that does mot
" fit i with their ideas, imagine
that revolutions are caused by
agitators. Agitators are peo-
. Ple who are discontented with
existing conditions and desire
a change and work for it.
Every revolutionary career has
its full supply of them. They
are themselves the outcome of
the ferment and the dissatis-
faction that exists. But tens
‘and hundreds of thousands of
people do not move an action
merely at the bidding of agi-
tators. When economic condi-
tions are such that their day
to day suffering grews and
live becomes almost ap unbe-
able burden then even the
weak are- prepared to face
risks. It is then that they
listen to the voice of someone
who seems to show them the
way out of the misery, Fur-
ther, luxury, incompetence
and corruptiop amongst the
mep in power and grinding
poverty of the people. create
revolution.

gz ¥ T | TON WAl g, 17 war
TERT ¥ W T T TAEL ATH AT
gro fefae et ww o Rt
F1 qgr &7 o X Far grm HX
foraeft arq gordf &<t i & wg A4
oY woq w, ot arw w1 o @
fear 1 wT WX WX, 9w T
FE | TR TH a9 F7 ww e
fF 4 Ta=T F1 AR T AT
qof v | S § qua § e s ow
ot AT IEA AT T F A §
qarf ! T A wRer 45 § v
qT I9 M FEATT F TF T TH qTAT
Ty w Py v o wifirg wer o8
vl 7 g X v fv o
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ot ®1 wEer ¥ wory @ 4 A iy
TG O A gT I W g e
oY F gHa § 9 WY FY-w=w aw -
e % o3 E At oF free Y g7 *Y
@R A g T g fgg
¥ 7 09T ANE O WK WK A9
57 9T fawam A g A4 wfaay
gz favara aft § @ ww aww Aifw
MY ST &7 a5 @ gEAT B Agr
T /FA | TF Wl AT W OF oY
T G A ar fow w5 wrf w3 e ag
wfia a1, sl d=r &< i a1 @
fe Qa1 # < arT v |

agi w5 a4 g fr gfwe w1 qw
TAAT ZIAM FIF 7 F@ 18 WIW
w1 geAT gE SH AT qwAr § ) &
e g 55w & fau a7 fadmie
g? A9 gead g, wamdl waw i
furfaee<t ®1dray way, sq7 37 # framd,
Tan o R A F A a? s
we ®1 wgrRdr ¥ fema adamw
gz gd s fafrerfE o) wgwd
Fr a4 % fomar s fw ®
YT FT O WA TF A § 1 W
gl 97 TF 9} fxardt qr, ¥y frm
ot a1 a1 s frs Trqr ? wmd
Ay & A & fafeesd wY qer,
s ¥ ¥ 2g gi, fasfeat & v,
aqEq X AT, TORTF gV W
qﬁiﬁ%ﬁﬁmi’? ik
ft adt 7@t o g frar 1wk =
frar o e o7 wT ¥ &
f w fosmr aff, Sfer gy
Fegier et & for fs g ot oo
Tt A F Fafa) s fagh
X Awfadf & qer 1 oW
frr ot fordme § 7 w7 g
wRaw A fodm §07 W
‘e’ W “TT X W
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[ = mwrzt fax

w owiw g, few 7 fem 7 owm
7§t foardf 5 forq s gr oA &
TIEEA faaarar | o g ag
wo i faarfaay # @aey & @
WE AR A RIS ad,
og FEA wEAT 9
& ovaT 7T @ § | &few s
nmﬁf%ma&gumiwaweﬁ
# feera & fr 37 fxw dvo Yo mrio
¥ oSl AT FT AT AT AT gH
IFET AT TH FT ATH HMT o TF 7
I 78t fema grasar 1 ...
(svmgra) AT Tzasy ¥ faw
Frandt 7Yz g wrstas 3 faere
T E 1 WY T TF TGXFH AN FIA
¥ 9at W Af g

- @ AR 5 FAFE@IT ¥ A
wATE KO TZALFGRT AT T WL
% gur 99 ¥ faafew & =@ F@r
aga W wzAE g T FEAT T0EAT
f& ammaa: 34 & afvs wzam g Iadr
76 gt foradt fr fagre & 97 gt a¢
g fwagQe Adi wary | - fageH
WA AP T @R, HE Ay
oY qg0F I 747 INg a2 Whyg
g g €1 AR TA AREET ¥
arayx @7 fxAi a5 A1 T 7 gm
a 39 K N, IXwTNd F ge
gargddl, W A 39 frr WK
3 faafaer & & wamafy T, 0w o
fee gt § @ #r fowa v
§, Ry fovet qut g€ 8, Fgfve
Qe & wEa F A §g TRF £ ITH
¥ gugfaees fredr §, dgea fawgq
&, w7t fgma AdT 8. . . vwawiey
WX I " F 9K 0F At T2
@ gt a1 fage & et 92 73 gwan

v, dte Wit dte, Yo dge TFe -
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Feiagwd, Q3 oo
FH, IAT F T K F AT FE@T
HTGH WIS &1 TRIAT T, ITH Sqaer
 ITCTE AT FAF FTAFT AT
6 AT FAAT TG F4T T I W@ Q@
g afr & A am gk
oY wrer v g7 @ | fex ¥
fag? % ger w1 segfre qrt et
ow ff wqw frem & fore % ot qeraray
# |re, W, Ty W a3fedt ¥ av
IT Faqa T faergl? IRee
&Y, a1 agde ¥ ar s & Y, ardr
W TCITHNRATET 1 I & fag
oS W@ T Y. (wwweny)
AT W gaTafa AR, FX IT FT AR
st 1 99 37 ) T g § e
% Tam AT &g 1 % & wifes oY ww
& E L & wgar § & aw ar
144 35T Y 7€ ¥ Wil w=-
fre g1 1 s faa s Y wa1 o
REEAT Y WX JA@T A AEE &
fay” «dfqm oy we  genfafaen”
37 w5 wifaras & ds3 @ e
Ta¥ T W AATT AT T TR
¥ arX ¥ 9 %! 79% &, 1 9% qOw 9w
37 WA, EF qOF X Wa T
g1 oo wiEEr & a) ¥ xg wHw §
T g g AT | WY A wifwg |
s wegfaet & ferg qzar # AT 144

I5T T g |

g Adr ¥ vy fr faardf dge
frmo § Iy WA AT Hr € § )
7g foa gfrrd @ &1 wT O
<z Y faardiorek arag? ot
¥ WTHIT TT-HTT IARY AT ST § )
HY TR NS RGTT Fag 7 97 9F™w ofr
¥ ar ¥ wgr § fr 3ot orrfr el X
IAFT ame faar § |~ TR &) Avr weT
forg s &1 o svw oY yow
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o & gdafw A g waw
BT FAT IT TT FMAAT HIGHT AT
T4 391 81 wwaEAE fFwagwE
F1 38 JwE &1 srfaai & dmar g7
aaaici? omrEdYadirawarg
ARIT HEATW & Arar< o aufy &
Hrar qT 74 aff 7i ov 793 §, 9
7 A A af Ay awdr

ey 77 df qarar e faet am
T 778w H WA 34 X pEwT
fear &1 wrw Q¥ fF ag ma
gl AR arei sy fear 41 &
M ¥ wrad faars Avf A A
wew WrE, ok fawms gar a7
g mwaw @ty Afer feasas
ffaam i@ 81 agwmw &
Afasar & | agoafarar § | wlY
AT agi e A AT wr &)
H/Y IrEa g fF dF F AR warF A
#, SEET ®ETT & FT AW &1 @deT
AT | WTY ET WY T TTA FY NIETEA
2 wRE g dw A A ARE
9 @I § 9% gHY wAfasar & faams
THEY EN AT AT RE

oY agrag il qgE 7 A @y
Farqralgrar g A faa d are v
Z9 ami 7 s+ far gaw1 forw fear
¥ #% vIsY |q e faar ar
AT AFIHT AT @R SH & Ak H
AR 3B A FET W AR | WY
wraery AR fady 9a& arare ov &%
g5y fwar 1 38 =rfge ar f=
gt sradty &7 T0 1 ¥ IA%T StaTa
2y | Hfwx orar aF W A fear
F wox A 9T I W G wrAwry
gifew s o =ifw &< @ 3
dfeT wraw wadt oY eear A fzaré
fe g zq  f2dt &1 Y wq oY
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993 | g AAWT § Faw @y A
3 T forezar Y w46y ?

SHRI K. BRAHMANANDA REDDY:
The letter that you have written or the
letter that Shri Bosu has written has
been replied to in the meeting of the
Consultative Committee.

SHR] SHYAMNANDAN MISHRA:
I did not get a reply.

SHRIK. BRAHMANANDA REDDY:
Armed police i3 on round-the-clock
duty at the residence of Shri Bosu.
One personal security officer was given
to Shri Bosu whenever he stayed in
Calcutta.

oft oAy few ;W @ A
|19 WY 47 7@ WA €9 wx 98 Ay
#) frmr a1 ff o 7 4T 9T wHAT @ ar
# AT ATET AT wrar § Ay ol wv 9T
A wF A TN Far e w1
¥ W OF A dar §, oRT we
T gar ar gEldl  a@ o)
Fawr Y 37% a9 ¥ $1E oG TG
WET | WA & qF7 9« o g F
FgT T EgW AW F IR H @I FW

]

ag A&t ¥ A AN I
Fw A foge & w41 %% &, a0
7 feafs & wr &% gfamaar
oY TR 3 TA AN AT IH FEA HFHA
F TRtd TR faR FE genw
gt o€ § 1 wEwr Wt gRE A
srare agy femr oY TF A wedy
fro¥d & wgr ar fw fafa=dy &1 gz
¥ faq At s1fpde &7 sz 9@ A
wady At ¥ 1 grara qu 4T Y MY
§ fr agl & e w@wa O wifgn
q_mﬂ’ftfamiraﬂird‘rq’rm'
IR Ty ag ¥Y wwm # A4 rar )
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(4 wmaEw fag)

7 ®T% & % 9g adt sam Fdr
Y SaTar AT WA WIIR) FARA
1 FTA & a1 # a8 a T s
§fe ag rady Y &iTT Awga & B ey
T a1 A ADNT @ FaFr AR L
arT AAY ¥ gy awdt 7T, ¥ LA
tfm afl It miffe e -fafres
verar X feat ar, eat ar gy € o
(feTwa) (7% Wiy % A awd
&

iR i o it (ft &0
Tlo wraqm) : ng wdy o ®
FET WqE fHar qar ar | wrawr
WY avar Tza fear s & Ay Wl
nEAT TE AT ATIRY |

ot @ weaw faq g Ay
#ga & fw fagre oY faam aat 9 w3
W &, JaF W A PR w6
aqF T 1 XY &qA fxar @wr

IaT vt aff faar | 127 wrfeAw
qre 3o & | feed am za adWl &
o1 180 9@ 3\ ug fram

Far & FA47 & qlwr AT g ?
AR wFaT AN e w1 fea o
AT § | WA %1 a1 fF 77T 9%
Ararar §, & areH Ay wm fwawr
AT AT 8, S® &7 faT az ¥ WET §T
faar marm | | fog war avaT WY
74T, A1 WY ®§ T F AT AGY HLAT 41
fs g7 s mr & draw W
qar. ...

SHRI K. BRAHMANANDA REDDY:
1 wish to correct the figure which was
‘mentioning. When the Chief Minister
of Bihar, Shri Ghafoor, assumed office,
he inherited 64 Ordinances.

SHRI SHYAMNANDAN MISHRA:
From whom?
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SHRF K. BRAHMANANDA REDDY:
From the previous Government. When-

ever an opportunity occurred, the
Bihar Assembly met and converted
some of those Ordinances into Acts.

o saTRAAA | gg aar @i R
¢ fFw g at va B 2 Y
wgar, wait® fac as ¥ sow ¢ faar
amy

ot e Wt (wgRe ) ¢
fraw & wa et ? .

oft mmoeae fw : W AT
fs  wwrarax faam gur,  §UERS
oiwdl, TR % AT WwEE ¢
wifagas 09w q¥radl W w7
wfasc o w1 ) W SR ¥
& aoaT g1, AV € W/ | Gg W
ara ¢ fe 98 axawax faar @ar &
8 amwa T QN | Afew W EH
quew o¥m=dY TG, AL WY TE
& Fg gy fwagIay, W H
¥ ¥ W Wrefagr wg a7 9%y |

F® WAl w3 A wE E
grff v &g g @ @ & AT
IAFITIT JTCAO A FaATqT 97 fe Al
ww T 2 & gy, Erfarw qg oY dT,
wa Wgm A St w7 wAw AT,
Ffer A Mg &, 1 I F WA
 Twg §, agt o Wit w= A BT
L o

ot weiw &3 (W) o gwar
drma a1 qur faweT T WA g

oft wwee fw 0 fagTe R oo
gy Cage d, 3w Ffgag wreden
s 7l ¢ 1 fagre § oraw &
& T e weeTwc g ) fagre ot
wlflY o & agY W aw T L
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fagre i forerr & = & avdy samer frerre
W | THRI ¥ ATAAZ AT 9T FagTT
¥ oz qE I5ar §, A ¥ &1 farwraa
Fa & fo gl o dwr ag @
F

WE EETA AR E qE T AW T,
FH T FrE gEU AT 7Y TE AT 9T |
W FE W OF 547 RET T4
gy & a1 Iy i‘-‘ﬁqhqaﬁa‘rfr
ant wY wEAT M@ &, I gw A w
mgTre ¥ or e fasre wow g
TAle R R A fe e & AR
¥ farar frar ST gwAT @ 1 Tl Age-
Tt g fark & 0 g vy
¥ fog zeaaeaT v B TATE 9% A
ST e & fe g vt o frar g
O TEW & T W9 & §ATE FT
ST | W WY ¥ FawTg A7 g
Tz &, ot ag off e o E
welr Y 1 & qar Arw Y @ o
T WRETAAFTTT WY 5T T ST
v & agi n-frwa @ Wi s
arg 5% mE §, qavas & fawey ¥ A
3+ # @ € arg arfa 4y o @t
W WY I+ IO B R ST TG
&4, a1 WY §H TFAE H S IgE H
Wi ETaa d

wdt gare foa, 51 gIwwiern, 3
vgr fa & a7 % aA Ifgg—a=
@ rdwm fomd, ﬂrﬂ'ﬁw*ﬂ"\‘gwc
g wrfgn WX qud, Segw wi
e w1 faqfer & faq wqA
TTar w1 (few & W9 F Qe
far wre & o o 7w wegE figea
aft fear ? ¥fgy W= wg wrEEC
& & qTat % ﬂ'ﬁ:-@'{@iﬂmtl
™ wE-agEt § v T W

st o ¥ viv ag gR fear
wramg a1 wdy owar g o arai
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oW aden fewi, i @
arar g fe AR ge ¥, 3 e am
el cikd

T wedi & 5re K nam & agw
fo 7@ ¥ v FTR-Odr weATw A
T FT 1 UG AAT A qrfearhedy
TARTad & AR W FO e AT &
Eﬂ‘ﬁ'mﬁﬁo THo glﬁoﬂ’r(%ﬂ'o
WTo FYo F1 W aT fagIv 9% gawy
fearmar &1 g Wt A ag WY =
TgT & fr 97 Y 7@ ¥ gI¥ A aw
&Y g ft, greifs gArd g W TEr
4t | g FH-OH FEAT A W A
4 AR HT AT & fawfos  <argr)
g Fal i feT o T & T # §@T
=% fear @1 afem aegiv o™ T AEr
fogwr § 1 Igiw wgr o gw oY &
TgT & f g s Saws T A
FATHI AT | gwATA O e Ay
oI AR ! gHA Wt § W g
7g q9ar® #¥1 T wad fo I w7
F§ T oY 4T wdY 1 36T gAY o
foreear wdr famnk |

wfag T fode & fo wg vawt
T AM-UFT TR F7 7 4T
23 hrs.

MR. CHAIRMAN: The question is:

“That the House do now adjourn”
Those in tavour may say ‘Aye’,

SEVERAL HON MEMBERS. Aye.

MR, CHAIRMAN: Those against

may say ‘No'.
SEVERAL HON. MEMBERS: No.

MR, CHAIRMAN: | think the ‘Ayes’
have it....

(Interruptions)
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THE PRIME MINISTER AND
MINISTER OF ATOMIC ENERGY,
MINISTER OF ELECTRONICS AND
MINISTER OF SPACE (SHRIMATI
INDIRA GANDHI): No. The Noes
have it. )

(Interruptions)

MR. CHAIRMAN: Sorry, sorry, the
Noes have it.

" (Interruptions)
1 will put it again. The question
is:
“That the House,
journ.”

do now ad-

Those in favour may say ‘Aye’
(Interruptions)

Those against may say ‘No'
(Interruptions)

Do you want a Division? Let the

Lobbies be cleared,
(Interruptions)

ot we fawd o RO srqeqr ¥
g% &1 gg Adl & qeaT |
(Interruptions)
WEAT WEIIT, MIT HAXTH
‘wfor AR E ) e e EA
Iaw =@t faat war
(Interruptions)

wwrafa dgwm : faar qar 30
faezr =y femdr, 9w foar war )

stgra W weT : WY A
ferofa Prar Wit wod ol & sro e
w®E ...

el witew ;- S35 foar war
L

ot gow W woT : W ¥
otz fror @ oY W w9d fysfg &
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AT @) W HFrdw ¥ g v
T AT THO |

(Interruptions)
MR. CHAIRMAN: Let the Lobbies
be cleared.
[Some hon. Members then left the
Homle],
(Inrerruptions)

MR. CHATRMAN: The question is:
“That the House do now adjourn.”
The Lok Sabha divided.

Division No, 1] [23.08 hrs.

AYES
Nil

NOES

Aga, Shri Syed Ahmed
Ahirwar, Shri Nathu Ram
Ambesh, Shri
Appalanaidu, Shri
Arvind Netam, Shri
Azad, Shri Bhagwai Jha

Babunath Singh, Shri

Banerjee, Shrimati Mukul

Barman, Shri R. N.

Borupal, Shri Panna Lal,

Bhagat, Shri B. R.

Bhargava, Shri Basheshwar Nath
Buta Singh, Shri

Chandrakar, Shri Chandulal

Chavan, Shri Yeshwantrao

Chhotey Lal, Shri

Chhutten Lal, Shri

Chikkalingaiah, Shri K.

Dalbir Singh, Shri . !
Das, Shri Anadi Charan '
Dharia. Shri Mohan
Dinesh Singh, Shri N
Dumada, Shri L. K.
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Gandhi, Shrimati Indira
Gavit, Shrj T. H.

Ghosh, Shri P. K.

Gill, Shri Mohinder Sigh

Gokhale, Shri H. R.

Gomango, Shri Giridhar
Gopal, Shri K.

Gowda, Shri Pampan
Jamilurrahman, Shri Md.
Jha, Shri Chiranjib

Kadannappalli, Shri Ramachandran
Kailas, Dr.

Kakodkar, Shri Purushottam

Karan Singh, Dr. "
Kaul, Shrimati Sheila

Kigku, Shri A. K.

Kotoki, Shri Liladhar

Kureel, Shri B, N.

Lakshmikanthimrma, Shrimati T.

Mahajan, Shri Vikram
Maharaj Singh, Shri
Mahishi, Dr. Sarojini
Malaviya, Shri K. D.
Mallikarjun, Shri

Mandal, Shri Jagdish Narain
Mandal. Shri Yamung Prasad
Maurya, Shri B. P,

Mirdha, Shri Nathu Ram

Situation

R =

Mishra, Shri Jagamnmath
Mishra, Shri L. N.
Moaasin, Shri F. H.

Murmu, Shri Yogesh Chandra

Nahata, Shri Amrit

Negi, Shri Pratap Singh
Oraon, Shri Kartik

Oraon, Shri Tuna

. Pahadia. Shri Jagannath
Fainuli, Shri Paripoornanand
Pundey, Shri Krishna Chandra
Pandey, Shri Narsingh Narain
2393 L. £—22
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Pandey, Shri Sudhakar
Paokai Haokip, Shri
Paswan, Shri Ram Bhagat
Patel, Shri R. R.

Patil, Shri Krishnarao
Patnaik, Shri Banamali
Patnaik, Shri J. B.

Qureshi, Shri Mohd. Shafi

Raghu Ramaiah, Shri K.
Raj Bahadur, Shri

Ram Dayal, Shri

Ram Dhan, Shrij

Ram Sewak, Ch,

Ramn Swarup, Shri

Ramji Ram, Shri
Ramshekhar Prasad Singh, Shri
Rao, Shri Pattabhi Rama
Reddy, Shri K. Ramakrishna
Reddy, Shri M. Ram Gopal
Reddy, Shri P. Ganga
Rohtagi, Shrimati Sushila
Roy, Shri Bishwanath

Rudra Pratap Singh, Shri

Sadhu Ram, Shri

Sathe, Shrj Vasant
Satpathy, Shri Devendra
Sethi, Shri Arjun

Shafee, Shri A.

Shambu Nath, Shri
Shankar Dayal Singh. Shri
Shankaranand, Sari B.
Sharma, Shri A, P.
Sharma, Shri R, N,
Sharma, Dr Shankar Dayal
Sharma, Dr. Shankar Dayal
Shinde, Shri Annasaheb P.
Shivnath Singh, Shri
Shukla, Shri B. R,
Siddheshwar Prasad, Shri
Sinha, Shri Dharam Bir
Sinha, Shri Nawal Kishore
Sohan Lal, Sari T

a7
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[Mr. Chairman]
Subramaniam  Shri C.
Surendra P» Singh, 8hri
Suryanarayana, Shri K.
Swaray, Singh, Shri
Thakur, Shri Krishnarao
Tiwary, Shri D. N.
Tombi Singh, Shri N.
Uikey, Shri M, G.
Venkatswamy, Shri G,
Verma, Shri Balgovind
Verma, Shri Sukhdeo Prasad
Vikal, Shri Ram Chandra

Yadav, Shri D. P.

MR. CHAIRMAN: The result® of the
d.vision is: Ayes—nil; Noes 119.
for NOES.

The motion was negatived,
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2308 1/2 hra.

NAVY (AMENDMENT) BILL—
Contd,

Mit, CHATRMAN: We now take up
c.aade-by-clause consideration of the
Navy (Amendment) Bill. There are
no amendments. I will put clauseg 2
to 189.

SHRI J. B. PATNAIK: I have al-
ready explained these provisions.
MR. CHAIRMAN: The question is:
“That clauses 2 to 19 stand part
of the Bill”
The motion was adopted.

Clauses 2 to 19 were added to the
Bill

MR. CHAIRMAN: We shall
adjourn till 11 AM tomorrow.

The Lok Sabha then adjowrned till
Eleven of the Clock on Tuesday,
November 12, 1974/Kartika
21, 1896 (Saka)

now

‘éarvashri Nageshwara Rao and
for NOES,

- )TR

MOPIND = 1—2193

R' P. Yadav also recorded their votes



